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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

AT NEW DELHI 

ORIGINAL APPLICATION NO. 21 Of.2024 

IN THE MATTER OF: 

... Applicant 

VERSUS 

State of Odisha and Ors. .. . Respondents 

AFFIDAVIT ON BEHALF OF THE. 

RESPONDENT NO. 5 (STATE POLLUTION 

CONTROL BOARD, ODISHA) 

I, Dr. Kailasam Murugesan, IFS, son of late Paramasivam 

Kailasam aged around 56 years, at present working as Member Secretary, 

State Pollution Control Board, having my office at Paribesh Bhawan, 

A/118, Nilakantha Nagar, Unit-VIII, P.O. Nayapalli, Bhubaneswar, Dist 

- Khurda, Odisha-751012, do hereby solemnly affirm and state as under: 

1. That I am the Member Secretary of the Respondent No.5 Board 

and, as such, am well-acquainted with the facts and circumstances 

with the case and competent to swear this affidavit. 
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2. That this Hon ' ble Tribunal on the basis of the e-mail sent by the 

applicant has registered a case vide OA No.2l/2024 and in the 

order dtd.\9.02.2024 at para-4 has been pleased to constitute a 

joint committee to verify the factual position and suggest remedial 

action comprising of the representative of Central Pollution 

Control Board, Integrated Regional Officer, MoEF&CC, 

Bhubaneswar, Odisha, Principal Secretary, Water Resources 

Department, Odisha, Odisha State Pollution Control Board and the 

District Magistrate, Cuttack and directed to visit the site, look into 

the grievances of the applicant, associate the applicants and 

representative of the concerned project proponents, verify the 

factual position and suggest appropriate remedial action to the 

concerned authorities. The R-5 Board has been declared as the 

Nodal Body for coordination and compliance. In the order, it is 

also directed that the matter will appear before the EZB, Kolkata 

on 23.04.2024. A copy of the order dtd.19.02.2024 is annexed to 

this affidavit and marked as ANNEXURE - R5/ A. 

3. That the matter was transferred to the EZB, Kolkata and registered 

as OA No.57/2024/EZ which was taken up for hearing on 

23.04.2024 and disposed of with an observation that the record be 

placed before the Hon' ble Chairperson, NGT, New Delhi for 

6



3

necessary orders I placing before some other bench. Copy of the 

order dtd.23.04.2024 of the Hon'ble NGT, EZB, Kolkata passed in 

OA No.57/2024/EZ is annexed to this affidavit and marked as 

ANNEXURE - R5/B. 

4. That it is further humbly submitted that the matter was taken up for 

hearing by the PB, New Delhi on 22.05.2024 wherein at para-5, 

the joint committee constituted by this Tribunal vide order 

dtd.l9 .02.2024 has been directed to submit its report before this 

bench within two months. A copy of the order dtd.22.05.2024 is 

annexed to this affidavit and marked as ANNEXURE- R5/C. 

5. That in compliance to the order dtd.l9.02.2024 read with 

22.05.2024, the joint committee constituted by the Hon'ble 

Tribunal after visiting the site has submitted the report. Copy of 

the said report along with its annexures is annexed to this affidavit 

and marked as ANNEXURE- R51D Colly. 

6. That the R.No.5 Board is filing this affidavit in compliance to 

order dtd.l9.02.2024 read with 22.05.2024 of this Hon' ble 

Tribunal passed in the aforesaid OA. 
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7. That the Respondent No.5 Board craves the leave of this Hon'ble 

Tribunal to file further affidavit if necessary for proper 

adjudication of this case. 

8. TI1at the annexures annexed to the present affidavit are true and 

correct copies of their originals. 

9. That the contents of the above paragraphs are true and correct to 

the best of my knowledge, as derived from the official records, and 

that nothing material has been concealed therefrom. 

VERIFICATION: 

I, the above named deponent, do hereby verify that the contents of 

the above affidavit are true and correct to the best of my knowledge, as 

derived from official records, and that nothing material has been 

concealed therefrom. 

Verified at Bhubaneswar on this the 16th day of August, 2024. 

SWORN BEf'ORf ME 

MANJULA. 

' 

NOT _,.., .... 
BHUBrw:~~~~ 

R EGO.NO.O • 
PH'·94J 7627 

DEPO ENT 
Momtxu &~tary ......._ 

Stat• Pollution Control BoW 
Odisha, Bhu~o~ 
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Item No.3 

ANNEXURE-R5/A 

(Court No. 2) 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI. 

(Through Physical Hearing with Hybrid V.C. Option) 

Original Application No. 21/2024 

Shailesh Sahoo ... Applicant 

Versus 

State of Odisha & Ors. ... Respondents 

Date of hearing: 19.02.2024 

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER. 
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER. 

Applicant: None for the Applicant. 

Application is registered based on a letter petition received by email. 

ORDER 

1. Mr. Shailesh Sahoo has sent by email the present letter petition to this 

Tribunal, which has been treated and registered as O.A. No. 21/2024. 

2. The relevant part of the letter petition enumerating grievances of the 

applicant is reproduced as follows:-

X X X X 

« 1. That the RIVER MAHANADI is the LIFE LINE of ODISHA & in 
Cuttack City it has ordained a Divine Importance & Significance Uke 
that of the HOLY GANGA in its whole Stretch. 

2. That, the RIVER MAHANADI CATCHMENTS/ Corridors, BARRAGE 
WALL, BOUNDARY WALLs are grossly OBSTRUCTED/ENCROACHED 
upon & ILLEGALLY CONSTRUCTED WITH Series of illegal constructions 
& boundaries after NAYA BAZAR areas under CHAULIAGANJ POLICE 
STATIONS & this has more provocatively violated by many Local People 
under CRRI Police Statios under NA YA BAZAR BLOCK of Cuttack City 
under the Twin City Commissionerate Jurisdictions by series of local 
Persons who are taking advantage of the Govt Complacency and LACs 
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Shailesh Sahoo Vs. State of Odisha & 
Ors. 

of Corruptions/ Bribes to the Local PS, to the Tahsildar, to the BDO, the 
SUB_REGISTRAR Office, Cuttack resulting which they are just enjoying 
over MAHANDI RWER BED which will take an ugly TURN if not SAVED 
from now 

3. That,the Situation in this STRETCH will tum into this Year's 
DELHI_PUNJAB_HIMACHAL & UTTARAKHAND FLOOD type situation 
unless until all illegal constructions & illegal VENDING/ SELLING of 
MAHANADI RWER LANDs are totally DECLARED AS NGT AREAS with 
a Direction that no RESIDENTIAL & Commercial activity is allowed in 
this stretch of MAHANDI because only due to series of Encroachments, 
illegal constructions on and over the RIVER BED, WATER BODIES & by 
making destruction of the WATER STREAMs the situations are getting 
ALARMING like that of DELHI_PUNJAB_HIMACHAL & UTTARAKHAND. 

4 . That, the COMMISSIONER CUTTACK MUNICIPAL 
CORPORATION(CUTTACK), CHAIRMAN (CUTTAK DEVELOPMENT 
AUTHORITY, CDA) are totally Deaf & Dumb over the issue as they are 
getting sizable income from those areas as the areas is little illiterate & 
village & Panchayat level areas; resulting which the GOVT 
AUTHORITIES are having hand in gloves with the LAND MAFIAs of the 
areas and they are also falsely implicating many local people of the 
areas by which the locals are also taking law into their own hands and 
are taking advantage of series of illegal constructions with the 
impression of getting lacs of income but the GOD FATHERs are the 
Kings who are Exploiting the poor locals/ SC STs 7 Brahmins. 

5. That, the the areas of KANHEIPUR,B.HOGAMBA, B.HADIMULA, 
CRRI,GATI ROUT PATNA, DIHA SAHI upto BIRIBATI under NAYA 
BAZAR BLOCK & under CRRI Police Stations of Cuttack District are 
grossly affected by this Rlegal constructions/ Encroachments and the 
Local MLA of BIJU JANTA DAL (&!D) Mr Souvik Biswal is also 
supporting People to encroach MAHANDI RWERs and take LANDs into 
their oum hands as they Wish because this is his Assembly 
Constituency under Cuttack-Choudwar MLA Seat. 

PRAYER 

Theifore Mylord, this is sincerely requested that as the BJD Gout in 
Odisha and all the Gout officials are just run their Office on DAILY 
CORRUPTIONS & FALSE CASES, it is very dif.frcult to get Justice in 
Open Courts, therefore We sincerely Wish yours estemmed of.fzces to to 
take SUO_MOTTU cognizance of the issue on urgent basis & kindly 
made an ON SPOT VISIT by the NGT CENTRAL TEAM and issue Notices 
to the 

1. BOGUS COMMISSIONER ofCMC, Cuttack, 753001 
2. The BOGUS COLLECTOR-cum-DM, Cuttack 753002 
3. The Corrupt CDA Chairman, 753012 
4. The BDO,NAYA BAZAR BLOCK, Cuttack 753004 
5. The Corrupt SUB_REGISTRAR, Cuttack-753002 to give a FACT FINDING 

REPORT within 7 days apart from the NGT's OWN REPORT. 

Sir, The majority of the People of the above mentioned areas will be 
greatly obliged and will get a shy of relief if NGT BANs all sorts of 
illegal constructions in the MAHANADI RNER BED_BOUNDARY Areas 
and by TERMINATING some of the TOP Officials out of these 
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Departments & Offt.ees, which will give a good precedent that People of 
Cuttack's KANHEIPUR_NAYABAZAR_ CRRI_BHADIMULA etc got a 
respite from TENSIONs and with the INTERVENTION of NGT,the 
MAHANADJ got SAVED from EROSION/ MIS_ UTILISATION & 
POLLUTION as the level of Corruption & MUSCLE POWER has 
increased to such extent in Odisha that it is very difft.eult to say any 
thing against the Ruling BJD State Govt of Odisha. 

X X X X" 

3. Prima facie the averments made in the application raise substantial 

questions relating to environment arising out of the implementation of the 

enactments specified in Schedule-1 to the National Green Tribunal Act, 2010. 

4. In view of the averments made in the application, we also consider it 

appropriate that a Joint Committee be constituted to verify the factual 

position and suggest appropriate remedial action. Accordingly, we constitute 

a Joint Committee comprising of representatives of Central Pollution Control 

Board, Integrated Regional Office MoEF&CC, Bhubaneswar, Odisha, 

Principal Secretary, Water Resource Department, Odisha, Odisha State 

Pollution Control Board and the District Magistrate, Cuttack and direct the 

same to meet within two weeks, undertake visits to the site, look into the 

grievances of the applicant, associate the applicant and representative of the 

concerned project proponents, verify the factual position and suggest 

appropriate remedial action to the concerned Authorities. The Odisha State 

Pollution Control Board will be the nodal agency for coordination and 

compliance. 

5. Even though in the present case cognizance has been taken by this 

Bench on the basis of letter petition received by post with approval and 

assignment under order of Hon 'ble Chairperson, but in view of the facts and 

circumstances of the case including the fact that the place of accrual of 

cause of action lies within jurisdiction of the Eastern Zone Bench of this 

Tribunal at Kolkata, we are of the considered view that it will be appropriate 
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if the case is further heard by the Eastern Zone Bench of this Tribunal at 

Kolkata. 

6. Accordingly, the Registry is directed to list the matter before the 

Eastem Zone Bench of this Tribunal at Kolkata on 23.04.2024 after 

obtaining orders from Hon'ble the Chairperson for transfer of the case. 

7. Factual and Action taken Report by the Joint Committee and 

reply /response by the respondents be filed before the Eastern Zone Bench 

of this Tribunal at Kolkata by email judicial-ngtez@gov.inpreferably in the 

form of searchable PDF/OCR Supported PDF and not in the form of Image 

PDF. 

8. A copy of this order be sent to the Member Secretary, Central Pollution 

Control Board, Regional Officer, Integrated Regional Office MoEF&CC, 

Bhubaneswar, Odisha, Principal Secretary, Water Resource Department, 

Odisha, Member Secretary, Odisha State Pollution Control Board and the 

District Magistrate, Cuttack by email for requisite compliance. 

February 19th, 2024 
N 

Arun Kumar Tyagi, JM 

Dr. Afroz Ahmad, EM 
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ANNEXURE-RS/8 

Item No.04 Court No.1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 

Original Application No.57 /2024/EZ 
(Earlier Original Application No.21/2024/PB) 

Shailesh Sahoo 

Versus 

State of Odisha & Ors. 

Date of hearing: 23.04.2024 

Applicant(s) 

Respondent(s) 

CORAM: HON'BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 

For Applicant(s) : None 

ORDER 

l. The Original Application No.21/2024/PB was registered by the New 

Delhi Bench of the Tribunal taking cognizance of a letter petition 

submitted by the Applicant, Mr. Shailesh Sahoo. 

2. Thereafter, the case was transferred to the Eastern Bench of the 

National Green Tribunal at Kolkata and has now been re-numbered as 

Original Application No.57 /2024/EZ. 

3. We find that the contents of the letter petition have been quoted in the 

order of the Tribunal dated 19.02.2024. We have gone through the 

letter petition and we find that the prayer in the letter petition 

mentions the various authorities as under:-

1. "BOGUS COMMISSIONER OF CMC, Cuttack, 753001 

2. The BOGUS COLLECTOR-cum-DM, Cuttack 753002 

3. The Corrupt CDA Chairman, 753012 

4. The BDO, NAYA BAZAR BWCK, Cuttact-753004 

5. The Corrupt SUB_REGISTRAR, Cuttack-753002 to give a FACT 

FINDING REPORT within 7 days apart from the NGT's OWN REPORT." 

1 
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4. These references to the Government Officials find mention in the order 

of the Tribunal also which has extracted the contents of the letter 

petition. 

5. The Observations of Research Coordinator as per Rule 9, Form 4 of 

the National Green Tribunal Act, 2010, (page no.9 of the paper book}, 

made by Pratima Akolkar, Research Coordinator (NGT) on 05.10.2023 

under the head 'Suggested solutions' mentions 'Application may not be 

considered'. 

6. We fmd that the letter petition uses unacceptable language and 

abusive reference to authorities. We also find that the suggested 

solutions of Pratima Akolkar, Research Co-ordinator (NGT) mention 

that 'Application may not be considered'. 

7. We expect the language in a complaint to be temperate when 

addressing an officer and unless the officer is held by a Court of 

competent juri~diction to be 'bogus' or 'corrupt'. Use of such language 

should not be permitted. We find that such letter petition which is 

hurling insults at officers and calling them names, has been 

entertained by the New Delhi Bench of the Tribunal. Making 

allegations in a complaint regarding environmental violations is one 

thing but abusing the officers of Departments is quite another matter. 

8. In this view of the matter, we are not inclined to entertain such a 

complaint petition at our end in the Eastern Bench of the Tribunal at 

Kolkata. 

9. Let the record of this case be placed before the Hon'ble Chairperson, 

National Green Tribunal, Principal Bench, New Delhi, for necessary 

orders/placing before some other Bench. 

10. In view of the above, the Original Application No.57 /2024/EZ is 

accordingly disposed of. 

2 
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ANNEXURE-R5/C 

Item No.3 (Court No. 2) 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI. 

(Through Physical Hearing with Hybrid V.C. Option) 

Original Application No. 21/2024 

Shailesh Sahoo 

Versus 

State of Odisha & Ors. 

Date of hearing: 22.05.2024 

... Applicant 

... Respondents 

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER. 
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER. 

Applicant: None for the Applicant. 

Application is registered based on a letter petition received by email. 

ORDER 

1. Mr. Shailesh Sahoo had sent by email the present letter petition to this 

Tribunal, which has been treated and registered as O.A. No. 21/2024 

complaining about encroachments and raising of illegal constructions over 

Mahanacti river bed under Naya Bazar Block of Cuttack City in District 

Cuttack, Odisha. 

2. The above said original application was put up before this Bench on 

19.02.2024 and this Bench took cognizance and constituted a Joint 

Committee with direction to submit its report before the Han 'ble Eastern 

Zone Bench of this Tribunal and directed the Registry to list the matter 

before the Hon 'ble Eastern Zone Bench of this Tribunal after obtaining the 

permission from the Han 'ble Chairperson. 
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3. The application was listed before the Honble Eastern Zone Bench of 

this Tribunal on 23.04.2024. Honble Eastern Zone Bench of this Tribunal 

noticed intemperate language used by the applicant in the original 

application. Hon 'ble Eastern Zone Bench of this Tribunal expressed its 

disapproval of use of such intemperate language and declined to entertain 

the original application while making reference to Honble Chairperson who 

directed the matter to be listed before this Bench. 

4. No doubt, in the original application the applicant has used 

intemperate language abusive of the officers who were mentioned by 

designation in the application but we are of the considered view that 

averments made in the application regarding encroachments and raising of 

illegal construction over Mahanadi River bed under Naya Bazar Block of 

Cuttack City in District Cuttack, Odisha raises serious environmental 

questions and the original application cannot be thrown on the ground of 

use of intemperate language in the application by the applicant. On the 

other hand appropriate action may be taken against the applicant for use of 

such intemperate language in accordance with law. 

5. The Joint Committee constituted by this Tribunal vide order dated 

19.02.2024 did not submit its report before the Hon'ble Eastern Zone Bench 

of this Tribunal. The Joint Committee is directed to submit its report before 

this Bench within two months by email at judicial-ngt@gov.in preferably in 

the form of searchable PDF/OCR Support PDF and not in the form of Image 

PDF. 

6. In view of the averments in the application, we also consider it 

appropriate to have response of (1) State of Odisha through Chief Secretary, 

Government of Odisha, (2) Additional Chief Secretary, Forest, Environment 
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Department and Climate Change, Government of Odisha, (3) Principal 

Secretary, Water and Resources Department, Government of Odisha (4) Vice 

Chairman, Cuttack Development Authority, (5) Member Secretary, Odisha 

State Pollution Control Board and (6) the District Magistrate, Cuttack who 

stand impleaded as respondents No. 1 to 6. The Registry is directed to 

prepare and attach memo of parties to the application and issue notices to 

respondents No. 1 to 6 requiring them to ftle their reply/response with 

respect to encroachments and raising of illegal constructions over Mahanadi 

river bed under Naya Bazar Block of Cuttack City within 1:\vo months 

at judicial-ngt@gov.in preferably in the form of searchable PDF /OCR Supported 

PDF and not in the form of Image PDF. 

7. It may be observed here that in the present case two applications were 

sent one by post which is placed at page no. 7 and 8 and another by email 

which is placed at page no. 10. Ms. Pratima Akolkar recommended on 

application received by post that application may be considered in view of 

direction of Tribunal on relevant matter as referred but recommended on 

the second application that application may not be considered. Her 

recommendation of the second application received by email has been 

referred to by Hon'ble Eastern Zone Bench in paras no. 5 and 6 of its order 

but evidently said recommendation was made in view of the fact that 

recommendation for considering the application had already been made on 

another application. 

8. It may be added here that application dated 21.07.2023 sent in the 

name of Convener, Public Forum, Odisha, Cuttack, which was treated and 

registered as original application and listed before this Bench, does not bear 

signature of any person. 
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9. In Municipal Corporation of Greater Mumbai VIs. Ankita Sinha and 

others 2021 SSG Online SC 897 Honble Supreme Court considered the 

question whether the National Green Tribunal has the power to exercise Suo 

Motu jurisdiction in discharge of its functions under the National Green 

Tribunal Act, 2010 and declared that the National Green Tribunal is vested 

with suo motu power in discharge of its functions under the National Green 

Tribunal Act, 2010. In that case the Honb]e Supreme Court has observed as 

under: 

" ..... 37. When the Registry of the NGT does indeed receive a 
communication or letter, including matters published in media, 
it may cause to initiate suo motu action by inviting attention of 
NGT to such matters in the form of office report. Such 
circumstances would however require a notice to be given to the 
sender of the communication or author of the news item, as the 
case may be, to assist the NGT in the course of hearing and to 
substantiate the factual matters. It must also be said that the 
exercise of suo motu jurisdiction does not mean eschewing with 
the principles of natural justice and fair play. In other words, 
the party likely to be affected should be afforded due 
opportunity to present their side, before suffering adverse 
orders ..... " 

10. We are of the considered view that when the letter petitions are listed 

before the bench for taking cognizance/passing of appropriate orders:-

i. such letter petitions may also be scrutinized on same 

parameters as are applied to original applications ft.led before 

this Tribunal as applicable to the same; 

ii. in view of direction given by Hon'ble Supreme Court in Para 

37 of its Judgment titled as Municipal Corporation of Greater 

Mumbai VIs. Ankita Sinha and others 2021 SSC Online SC 

897 appropriate communication be made with the applicant 

for assisting this Tribunal in the course of hearing and to 

substantiate the factual matters; 

19
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iii. the applicant may also be informed about the date of hearing 

fixed and VC link be also sent to him for joining the 

proceedings on that date; 

iv. the Registry may also ascertain from the applicant as to 

whether he requires any legal aid and if the applicant seeks 

legal aid, legal aid may be provided to the applicant; and 

v. the Registry may also make report regarding filing of any 

other application regarding the same grievance/cause of 

action by the same applicant or any other person and current 

status of the same as to pendency f disposal thereof. 

11. List on 20.08.2024 for further consideration. 

12. A copy of this order be sent to the Members of the Joint Committee 

constituted by this Tribunal vide order dated 19.02.2024 by email for 

requisite compliance. 

13. A copy of this order be also sent to Learned Registrar General, 

Principal Bench of this Tribunal for issuance of appropriate instructions in 

view of the observations made by this Bench after obtaining appropriate 

order from the Hon 'ble Chairperson of this Tribunal. 

May 22nd, 2024 
ag 

Arun Kumar Tyagi, JM 

Dr. Afroz Ahmad, EM 
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ANNEXURE-R5/D Colly. 

REPORT OF THE SITE VISIT IN THE MATTER OF ORIGINAL APPLICAION 
N0.21/2024/PB - SHAILESH SAHOO VS STATE OF ODISH~ AND 
OTHERS, SUBSEQUENTLY RE-NUMBERED AS OA NO. 57/2024/EZ. 

I. COMPLAINT PETITION OF THE APPLICANT AND ORDER OF HON'BLE 
NGT, PRINCIPAL BENCH, NEW DELHI PASSED ON 19.02.2024 

The Hon'ble NGT, Principal Bench, New Delhi on the basis of the letter 

petition received from Mr. Shailesh Sahoo took cognizance into the matter 

and initiated a Suo-Motv case vide OA No. 21/2024/PB. The relevant part 

of the letter petition enumerating grievances of the applicant is reproduced 

as follows: 

"The applicant has made allegation that the River Mahanadi 

Catchments/Corridors, Barrage Wall, . Boundary Walls are grossly 

obstructed/Encroached upon & illegally constructed with series of illegal 

constructions & boundaries after Nayabazar areas under Chauliaganj Police 

Stations particularly the areas of Kanheipur, Bhogamba, Bhadimula, CRRI, 

Gati Rout Patna, Diha Sahi upto Biribati under Naya Bazar Block & under 

CRRI Police stations of Cuttack District are grossly affected by this illegal 

constructions/Encroachments". 

In this matter the Hon'ble NGT has passed order on dtd. 19.02.2024 to 

constitute a Joint Committee comprising of representatives of . Central 

Pollution Control Board, Integrated Regional Office MoEF&CC, 

Bhubaneswar, Odisha, Principal Secretary, Water Resource Department, 

Odisha, Odisha State Pollution Control Board and the District Magistrate, 

Cuttack· and direct the same to meet within two weeks, undertake visits to 

the site, look into the grievances of the applicant, associates the applicant 

and representative of the concerned project proponents, verify the factual 

position and suggest · appropriate remedial action to the concerned 

1 
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Authorities. The Odisha State Pollution Control Board will be the nodal 

agency for coordination and compliance. 

II. JOINT COMMITTEE MEETING HELD ON 04.03.2024. 

In compliance to the order of the Hon'ble NGT a preparatory meeting was 

held on 04.03.2024 at 4.00 PM through Video Conferencing to make a 

preliminary discussion on the case matter and to fix a suitable date for the 

site visit by the committee members. The following committee members 

joined the meeting to comply the order of Hon'ble NGT. 

i. Mr. Sandeep Roy, Scientist D, Central Pollution Control Board, 

ii. Mr. T.H. Mahato, Scientist D, Regional Office, MoEF&CC, 

Bhubaneswar, Odisha. 

iii. Mr. Shibo Toppo, Additional District Magistrate, Cuttack 

iv. Er. Rajesh Mohanty, Superintending Engineer, Mahandi South 

Division, Cuttack (Water Resource Department, Odisha). 

v. Er. Rashmlta Prlyadarshini, Regional Officer, State Pollution 

Control Board, Regional Office, Cuttack 

The decisions taken In the meeting are mentioned as below and copy of 

the minutes of the meeting is enclosed as ANNEXURE-I. 

i. The Committee members decided to visit the alleged. site on 

dtd. 15.03.2024. 

ii. The Regional Officer, State Pollution Control Board will inform 

the applicant to remain present during the visit of the 

committee members. 

iii . The Additional District Magistrate, Cuttack will Intimate to the 

Chairman of Cuttack Development Authority (CDA), 

Tahaslldar, . Cuttack Sadar and Block Development Officer 
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(BOO) to remain present during the visit so as to provide the 

relevant information regarding Illegal construction as alleged 

by the applicant. 

III. However, the site visit could not be conducted on 15.03.2024 due to 

health Issues of one of the committee member and site visit was 

rescheduled on 16.04.2024. 

IV. The Additional District Magistrate, Cuttack Informed vide letter No. 

734(3) ADM (Gen), dtd. 06.04.2024 to the VIce Chairman, Cuttack 

Development Authority (CDA), Tahasildar, Cuttack Sadar and Block 

Development Officer (BOO), Cuttack to remain present during the site 

visit as per scheduled date and time. 

v. In order to associate the applicant, a communication was made to the 

applicant by the Regional Officer, Cuttack as nodal agency vide letter No. 

1002·, dtd.09.04.2024 (via Speed Post- E0754653089IN) to remain 

present during the visit of the site with the committee on dtd. 

16.04.2024 at 10.30 A.M., so that he can put forth his views. However, 

the letter could not be delivered due to insufficient address as per the 

postal track record. Copy of the letter alongwlth postal track record are 

enclosed as ANNEXURE-II. The applicant's contact detail like email and 

telephone number was not available with any of the department so he 

couldn't be contacted. 

VI. JOINT COMMITTEE OBSERVATION DURING SITE VISITON 
16.04.2024 

In compliance to the Hon'ble NGT order the site visit was conducted on 

16.04.2024 by the following committee members and other officials from 

respective departments: 

3 

23



20

i. Mr. Sandee_p Roy, Scientist D,Central Pollution Control Board. 

ii. Mr. T.H. Mahato, Scientist D, Regional Office, MoEF&CC, 

Bhubaneswar, Odisha. 

iii. Mr. Shibo Toppo, Additional District Magistrate, Cuttack. 

iv. Er. Rajesh Mohanty, Superintending Engineer, Mahanadi South 

Division, Cuttack (Water Resource Department, Odisha). 

v. Er. Rashmita Priyadarshini, Regional Officer, State Pollution 

Control Board, Regional Office, Cuttack. 

vi. Mr. Siddik Khan, Assistant Town Planner, Cuttack Municipal 

Corporation. 

vii. Remana Jafri, Block Development Officer (B.D.O.) Sadar 

Block, Cuttack. 

The committee members and officials visited the alleged site i.e. 

Kanheipur, Bhogamba, Bhadimula, CRRI, Gati Rout Patna, Diha Sahi and 

Biribati. During site visit It was observed that construction works have 

been carried out in the said areas for domestic and commercial usage. 

The construction has been carried out between the river Mahanadi 

strea·mandits embankment road. The construction activity Includes 

Residential Building, Educational Institute (St. Xavier School- Bhadimula, 

Saraswatl SishuMandir- Gatiroutpatana etc.), Temple. The land available 

between the embankment road and river stream is also used for 

agriculture purpose by.local populace. 

After site visit a meeting was held by the committee members and 

it was unanimously decided that a joint report may be sought by the 

Additional District Magistrate, Cuttack from the concerned departments 

i.e. Cuttack Municipal Corporation {CMC), Cuttack Development Authority 

(CDA) and Tahasildar, Cuttack Sadar regarding the illegal constructions 

and encroachment of those alleged areas at the earliest. On receiving of 

the report from the concerned departments, if required, the committee 

4 
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members may unde.rtake the site visit and conduct a meeting for 

submission of the detailed report including the factual status before the 

Hon'ble NGT as necessary compliance. Proceedings of the site visit is 

enclosed as ANNEXURE-III. 

VII. ORDER OF HON'BLE NGT EASTERN ZONE BENCH, KOLKATA PASSED 
ON 23.04.2024 

The application was re-numbered as OA No. 57 /2024/EZ and listed before 

the Hon'ble NGT Eastern Zone Bench on 23.04.2024. Hon'ble Eastern 

Zone Bench noticed Intemperate language used by the applicant in the 

original application. Hon'ble Eastern Zone Bench expressed its disapproval 

of use such intemperate language and declined to entertain the original 

application while referring to the Hon'ble Chairperson, NGT, Principal 

Bench, New Delhi for necessary orders /placing before some other Bench. 

VIII. ORDER OF HON'BLE NGT, PRINCIPAL BENCH, NEW DELHIPASSED 
ON 22.05.2024 

The Hon'ble Chairperson, NGT, Principal Bench, New Delhi directed the 

matter to be listed before Principal Bench, New Delhi and passed following 

orders on 22.05.2024; . 

i. Appropriate action may be taken against the applicant for use 

of such intemperate language in accordance with law. 

ii. The Joint Committee is directed to submit its report before this 

Bench within two months by email at judicial-nqt@gov.in 

preferably in the form of searchable PDF/OCR support PDF and 

not in the form of Image PDF. 

ii.i. The (1) State of Odisha through Chief Secretary, Government 

of Odisha, (2) Additional Chief Secretary, Forest, Environment 

and Climate Change, Government of Odisha, (3) Principal 
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Secretary, Water Resources Department, Government of 

Odisha, (4) Vice Chairman, Cuttack Development Authority, (5) 

Member Secretary, Odisha State Pollution Control Board and 

(6) District ·Magistrate, Cuttack who stand impleaded as 

respondents No. 1 to 6 required to file their reply/response In 

the said matter within two months at judicial-ngt@gov .in 

preferably In the form of searchable PDF/OCR supported PDF 

and not in the form of Image PDF. 

IX. As per the decision taken by the Joint Committee during the site visit, 

the Additional District Magistrate, Cuttack sought a joint inspection 

report to the Commissioner, Cuttack Municipal Corporation (CMC), 

Secretary, Cuttack Development Authority (CDA) and Tahasildar, 

Cuttack Sadar vide his letter dated 12.06.2024 for submission of 

compliance report before the Hon'ble Tribunal. 

X. JOINT COMMITTEE MEETING HELD ON 03.07.2024. 

A meeting was held on 03.07.2024 in presence of Joint Committee 

Members and officials from CMC, CDA and Tahasildar, Cuttack Sadar 

to expedite the matter for submission of joint inspection report by 

CMC, CDA and Tahasildar. In the said meeting following decisions 

were taken; 

a. The Cuttack Municipal Corporation (CMC), Cuttack Development 

Authority (CDA) and Tahasildar, Cuttack will start their joint 

survey on dtd. 05.07.2024 w.r.t illegal constructions and 

encroachment on the alleged areas and submit the report by 

10.07.2024 to the Joint Committee. 

b. After getting the report, the Joint Committee shall revisit the 

alleged areas on 15.07.2024 and submit the report before 

Hon'ble NGT, PB New Delhi. 

6 
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The minutes of the meeting was communicated by the Regional Officer, 

SPCB, Cuttack on dated 05.07.2024 to CMC, CDA and Tahasildar, 

Cuttack Sadar for necessary compliance and to the Joint Committee 

members for Information. Minutes of the meeting and the attendance 

sheet are enclosed as ANNEXURE-IV & V. 

XI. Subsequently the members of the Joint Committee and officials from 

CMC, CDA and Tahasildar, Cuttack Sadar were assembled on 15.07.2024 

in the chamber of Addl. District Magistrate, Cuttack to discuss about the 

findings of the joint inspection report of CMC, CDA and Tahasildar, 

Cutt~ck Sadar. List of members present on 15.07.2024 is annexed as 

ANNEXURE-VI. The committee members observed that field survey was 

completed but report was yet to be submitted by CMC, CDA and 

Tahasildar, Cuttack Sadar. Further CMC, CDA and Tahasildar, Cuttack 

Sadar sought for support of Water Resource Department while 

preparation of report ·in order to demarcation of river boundary, river 

berm and existing embankment of River Mahanadi. Er. Rajesh tJ!ohanty, 

Superintending Engineer, Mahanadi South Division, Cuttack (Water 

Resource Department, Odisha) who is also the member of the Joint 

Committee agreed to extend his support during preparation of report. 

XII. JOINT INSPECTION REPORT SUBMITTED BY CDA, CMC, 
TAHASILDAR, CUTTACK SADAR AND SUPERINTENDING 
ENGINEER, MAHAN ADI SOUTH DIVISION 

Mr. Sujay Kumar Pati, Tahasildar, Cuttack Sadar, Er. Rajesh' Mohanty, 

Superintending Engineer, Mahanadi South Division, Cuttack, Mr. Slddik 

Khan Asst. Town Planner, CMC, and Mr. Blshnu Prasad Sahoo, Asst. 

Town Planner, CDA submitted the joint inspection report to the Joint 

Committee. The joint inspection report is annexed as ANNEXURE-VII 

along with following annexure; 
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1. Table : Revenue village wise factual status based on the .Primary 

survey as ANNEXURE- VIII; 

2. Map showing catchment area of River Mahanadi under 

Chauliaganj & CRRI Police Station as ANNEXURE-IX; 

3. Information on the land situated inside the embankment road 

next to the Mahanadi in Unit-26- Sikharpur village, Kanheipur 

village, Bhadimula village, Banabidyadharpur village and 

Gateiroutpatna village as ANNEXURE-X,XI,XII,XIII,XIV; 

XIII. REMARKS: 

The joint report of Tahasildar, Cuttack Sadar, Superintending Engineer, 

Mahanadi South Division, Cuttack, Asst. Town Planner CDA and CMC 

indicates that part of OS Revenue villages namely Sikharpur, Kanheipur, 

Bhadimula, Banabidyadharpur and Gateiroutpatna are located along the 

Mahanadi River bed i.e., located in between the existing embankment 

road and river. The construction status on the said area is mentioned in 

the joint inspection report at ANNEXURE-VII. 

Er. RashmitaPriyadarshini, 
Regional Officer, Cuttack 

Regional Officer 
state PoUution Control Board 

QlftacdL 

l£ 
Mr. shiboroppo, 

~ 
Mr. T.H. Mahato, 

Additional District Magistrate · Scientist D 
Addl. District Magistrate 

C U TTAC K 

~-
Er. Rajesh Moha.nty, 
Supe.rime.mfhfmJ!ntineer 

t,,..:~wn<Jdi soutJJ Divrslon No·t. 
Ct,ttack 

Mr. Sandeep Roy, 
Scientist D 
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·-'-.:_, MINUTES OF THE MEETING HELD ON 04.03.2024 AT 4:00 P.M. THROUGH VIDEO 
CONFERENCING IN CONNECTION WITH OA NO. 21/2024/PB- SAILESH SAHU VS STATE 
OF ODISHA AND OTHERS 

A meeting was held through video conferencing on dtd. 04.03.2024 at 4:00 PM in 

connection with the petition filed by Mr. Sailesh Sahoo before the Hon'ble National Green Tribunal 

Principal Bench, New Delhi vide Original Application No. 21/2024/PB. 

The applicant has made allegation that the River Mahanadi Catchments/Corridors, Barrage 

Wall , Boundary Walls are grossly obstructed/Encroached upon & illegally constructed with series 

of illegal constructions & boundaries after Nayabazar areas under Chauliaganj Police Stations. It is 

also alleged that the areas of Kanheipur, Bhogamba, Bhadimula, CRRI, Gati Rout Patna, Diha 

Sahi upto Biribati under Naya Bazar Block & under CRRI Police stations of Cuttack District are 

grossly affected by this illegal constructions/Encroachments. 

In this matter the Hon'ble NGT has passed order on dtd. 19.02.2024 to constitute a Joint 

Committee comprising of representatives of Central Pollution Control Board, Integrated Regional 

Office MoEF&CC, Bhubaneswar, Odisha, Principal Secretary, Water resource Department, 

Odisha, Odisha State Pollution Control Board and the District Magistrate, Cuttack and direct the 

same to meet within two weeks, undertake visits to the site, look into the grievances of the 

applicant, associates the applicant and representative of the concerned project proponents, verify 

the factual position and suggest appropriate remedial action to the concerned Authorities. The 

Odisha State Pollution Control Board will be the nodal agency for coordination and compliance. 

In compliance to the Hon'ble NG"T: order the following members of the committee Joined the 

meeting on dtd. 04.03.2024 through Video Conferencing. 

i. Mr. Sandeep Roy, Scientist D, Central Pollution Control Board, 

ii. Mr. T.H. Mahato, Scientist D, Integrated Regional Office, MoEF&CC, Bhubaneswar, 

Odisha. 

iii. Er. Rajesh Mohanty, Superintending Engineer, Mahandi South Division, Cuttack (Water 

Resource Department, Odisha). 

iv. Mr. Shibo Toppo, Additional District Magistrate, Cuttack 

v. Er. Rashmita Priyadarshini, Regional Officer, State Pollution Control Board, Regional 

Office, Cuttack 

A detail discussion was made among the committee members and following decisions were 

taken to comply the order of Hon'ble NGT: 

1 
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i. The Committee members decided to visit the alleged site on dtd. 15.03.2024. 

ii. The Regional Officer, State Pollution Control Board will inform the applicant to remain 

present during the visit of the committee members. 

iii. The Additional District Magistrate, Cuttack will intimate to the Chairman of Cuttack 

Development Authority (CDA), Tahasildar, Cuttack Sadar and Block Development 

Officer (BDO) to remain present during the visit so as to provide the relevant 

information regarding illegal construction as alleged .by the applicant. 

"The meeting was ended with vote of thanks by Er. Rashmita Priyadarshini, Regional Officer, 

State Pollution Control Board, Cuttack, Odisha". 

~_:i--
Er. Rashmita Priyadarshini, 
Regional Officer, Cuttack 
State Pollution Control Board, 
Odisha. 

Mr. · o Toppo, 
A Clitional District Magistrate, 
Cuttack. 

Mr. T.H. Mahato, Scientist D, 
Integrated Regional Office 
MoEF&CC, 
Bhubaneswar, Odisha. 

~-
Er. Rajesh Mohanty, 
Superintending Engineer, 
Mahandi South Division, 
Cuttack (Water Resource 
Department, Odisha). 

Mr. Sandeep Roy, 
Sci~ntist D, 
Central Pollution Control 
Board. 
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PROCEEDINGS OF THE SnE VISIT IN THE MAUER OF ORIGINAL 
APPLICAION N0.21/2024/PB - SHAILESH SAHOO VS STATE OF 
ODISHA AND OTHERS, SUBSEQUENTLY RE-NUMBERED AS OA NO. 
57/2024/EZ. 

The Hon'ble NGT, Principal Bench, New Delhi on the basis of the letter 

petition received from Mr. Shailesh Sahoo took cognizance into the matter and 

Initiated a Suo-Motu case vide OA No. 21/2024/PB. The relevant part of the 

letter petition enumerating grievances of the applicant Is reproduced as 

follows: 

"The applicant has made allegation that the River Mahanadi 

Catchments/Corridors, Barrage Wall, Boundary Walls are grossly 

obstructed/Encroached upon & illegally constructed with series of illegal 

constructions & boundaries after Nayabazar areas under Chauliaganj Police 

Stations particularly the areas of Kanhelpur, Bhogamba, Bhadimula, CRRI, Gati 

Rout Patna, Diha Sahl upto Biribati under Naya. Bazar Block & under CRRI 

Police stations of Cuttack District are grossly affected by this illegal 

constructions/Encroachments". 

In this matter the Hon'ble NGT has passed order on dtd. 19.02.2024 to 

constitute a Joint Committee comprising of representatives of Central Pollution 

Control Board, Integrated Regional Office MoEF&CC, Bhubaneswar, Odisha, 

Principal Secretary, Water Resource Department, Odisha, Odlsha State 

Pollution Control Board and the District Magistrate, Cuttack and direct the 

same to meet within two weeks, undertake visits to the site, look Into the 

grievances of the applicant, associates the appllq~nt and representative of the 

concerned project proponents, verify the factual position and suggest 

appropriate remedial action to the concerned Authorities. The Odisha State 

Pollution Control Board will be the nodal agency for coordination and 

compliance. 
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In compliance to the Hon'ble NGT order the site visit was conducted on 

16.04.2024 by the following committee members and other officials from 

respective departments: 

i. Mr. Sandeep Roy, Scientist D, Central Pollution Control Board. · 

ii. Mr. T.H. Mahato, Scientist D, Integrated Regional Office, MoEF&CC, 

Bhubaneswar, Odisha. 

iii. Er. Rajesh Mohanty, Superintending Engineer, Mahanadi South Division, 

Cuttack(Water Resource Department, Odisha). 

iv. Mr. Shibo Toppo, Additional District Magistrate, Cuttack. 

v. Er. Rashmita Priyadarshini, Regional Officer, State Pollution Control 

Board, Regional Office, Cuttack. 

vi. Mr. Siddik Khan, Assistant Town Planner, Cuttack Municipal Corporation. 

vii. Remana Jafri, Block Development Officer (B.D.O.) Sadar Block, Cuttack. 

In order to associate the applicant,a communication was made to the 

applicant by the Regional Officer, Cuttack as nodal agency vide letter No. 

1002, dtd.09.04.2024 (via Speed Post- E0754653089IN) to remain present 

during the visit of the site with the committee on dtd. 16.04.2024 at 10.30 

A.M., so that he can put forth his views. However, the letter could not be 

delivered due to insufficient address as per the postal track record. The 

applicant's contact detail like email and telephone number was not available 

with any of the department so he couldn't be contacted. 

In compliance to the order dtd.19.02.2024 of the Hon'ble NGT, PB, New 

Delhi, the committee members visited the alleged site i.e. Kanheipur, 

Bhogamba, Bhadimula, CRRI, Gati Rout Patna, DihaSahi and Birlbati. During 

site visit it was observed that construction works have been carried out in the 

said areas for domestic and commercial usage. The construction has been 

carried out between the river Mahanadi stream and its embankment road. The 

construction activity includes Residential Buildi~g, Educational Institute (St. 
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• 
Xavier School- Bhadimula, Saraswati Sishu Mandir- Gatiroutpatana etc.), 

Temple. The land available between the embankment road and river stream is 

also used for agriculture purpose by local populace. 

After site visit a meeting was held by the committee members and it was 

unanimously decided that a joint report may be sought by the Additional 

District Magistrate, Cuttack from the concerned departments I.e. Cuttack 

Municipal Corporation (CMC), Cuttack Development Authority (CDA) and 

Tahasildar, Cuttack Sadar regarding the Illegal constructions and 

encroachment of those alleged areas at the earliest. On receiving of the report 

from the concerned departments, if required, the committee members may 

undertake the site visit and conduct a meeting for submission of the detailed 

report including the factual status before the Hon'ble NGT as necessary 

compliance. 

~~ 
Er. Rashmita Priyadarshini, 
Regional Officer, Cuttack 

~ Mr. Shibo Toppo, 
Additional District 
Magistrate 

-----~ 

Mr. T.H. Mahato, 
Scientist D 

~· 
Er. Rajesh Mohanty, 
Superintending Engineer 

Mr. Sandeep Roy, 
Scientist D 
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MINUTES OF THE MEETING HELD ON 03.07.2024 AT 11:00 A.M. IN THE CHAMBER OF 
ADDITIONAL DISTRICT MAGISTRATE. CUTTACK IN CONNECTION WITH OA NO. 
21/2024/PB- SAILESH SAHOO VS STATE OF ODISHA AND OTHERS 

In compliance to the order passed by Hon'ble NGT, Principal Bench, New Delhi on 

19.02.2024 in the matter of Original Application No.21/2024/PB- Shailesh Sahoo Vs Stale of 

Odisha and others, the Joint Committee had visited the alleged site i.e. Kanheipur, Bhogamba, 

Bhadimula, CRRI, Gati Rout Patna, DihaSahi and Biribati. 

After .sit~ yisit a meeting was held by the com":littee members and it was unanimously 

decided that a joint report may be sought by the Additional District Magistrate, Cuttack from the 

concerned departments i.e. Cuttack Municipal Corporation (CMC), Cuttack Development 

Authority (~DA} and Tahasildar, Cuttack Sadar regarding the iUegal constructions and 

encroachment of those alleged areas at the ear1iest. On receiving of the report from the 

concerned departments, if required, the committee members may undertake the site visit and 

conduct a meeting for submission of the detailed report including the factual status before the 

Hon'ble. NGT as necessary compliance. 
. . 

Accordingly, the Additional District Magistrate, Cuttack vide his letter No. 1318/Judl. Dtd. 

12.06.2024 had requested to the Cuttack Municipal Corporation (CMC}, Cuttack Development 

Authority (CDA) and Tahasildar, Cuttack to furnish joint inspecUon report in this regard ·within a 

week to the committee. But the report is yet to receive fr.om COA, CMC and Tahasildar, Cuttack. 

Since it. is an urgent matter and to expedite the matter to submit a factual report by the 

Joint Committee before Hon'ble Tribunal within the stipulated time period, a meeting was held 

on 03.07.2024 at 11:00 A.M. in the chamber of Additional District Magistrate, Cuttack in 

presence of committee members, officials of CDA, CMC and Tahasildar, Cuttack. The 

attendance sheet is enclosed as Annexure-f. Mr. Sandeep Roy, Scientist D, Central Pollution 

Control Board had joined the meeting through video conferencing. 

· A detciil discussion was made in the meeting and following decisions were taken in order 

to comply the order of Hon'ble NGT: 

i. The Cuttack Municipal Corporation (CMC), Cuttack Development Authority (CDA) 

and Tahasildar, Cuttack will start their joint survey on dtd. 05.07.2024 w.r.t illegal 

constructions and encroachment on the alleged areas and submit the report by 

10.07.2024 to the Joint Committee. . . 

1 
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• 
ii. After getting the report, the Joint Committee along with the officials of CDA, CMC 

and Tahasildar, Cuttack shall revisit the alleged areas on 15.07.2024 at 2:00 P.M 

and a meeting is scheduled to held on 16.07.2024 at 11:00 AM in the chamber of 

Addl. District Magistrate, Cuttack in this matter for preparation of the report to submit 

before Hon'ble NGT, PB New Delhi. 

"The meeting was ended with a vote of thanks•. 

Memo No. i <6'6~ 

~~ 
Er. Rashmita Priyadarshini 
Regional Officer, 
SPCB, Cuttack 

Copy forwarded to Mr. Sandeep Roy, Scientist-D. Eastern Regional Director, Central 

Pollution Control Board, 802, South end Conclave, 1582, Rajdanga Maid Road, Kolkata - 700107 

for information and necessary action. 

~~ 
REGIONAL OFFICER 

Memo No. 1q,b9 /Dt. 05· 0 1- ·d-.O:l'-J 
Copy forwarded to Mr. T.H. Mahato, Scientist D, Eastern Zone (EZ), Bhubaneswar, RO 

Office, Ministry of Environment, Forests and Climate Change Department, A/3, 

Chandrasekharpur, Bhubaneswar for information and necessary action. 

~_!L-
REGIONAL OFFICER 

Memo No. _ ___;...,;l ~:::..q{)~-' ot. Ds- O't · d-.0~ lj 
Copy forwarded to the Addl. District Magistrate (General), Cuttack for information and 

necessary action. 

REGIONAL OFFICER 

Memo No. I 8"1-J I Dt. 0 ~ · 0:[ · a_o ~t-i 
Copy forwarded to Er. Rajesh Mohanty, Mahanadi South Division, Cuttack Department of 

Water Resources, Govt. of Odisha, Cuttack for information and necessary action. 

~~~ 
REGIONAL OFFICER 

2 
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Memo No. r <2--..:f-~ I Dt. 0 f;· 01-·~0lY 
Copy· forwarded to the Commissioner, Cuttack Municipal Corporation (CMC), Cuttack for 

information and necessary action. 

~~ 
REGIONAL OFFICER 

Memo No. l ~:f J 1 Dt. () 5' · 01 · ~;J·Y 
Copy forwarded to the Vice Chairman, Cuttack Development Authority (CDA), Cuttack for 

information and necessary action. 

~~ 
REGIONAL OFFICER 

Memo No. 

Copy forwarded to the Tahasildar, Cuttack Sadar for information and necessary action. 

~_____, 
REGIONAL OFFICER 

3 
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34. ·l .• . . . 

Meeting ln connection with PA No. 21/2024/PB..: Sailesh Sahu Vn; • 
. State -of Oclisha & Others held on o3.07="2Q24 \,lnd.er tbe Chairmanship 
. of A.D.M.(Gen), Cuttack in his Office cham'b~·r. · ~ . .. .. .. 

ATTE.NDANCE SH'EE.T 

SLNO. NAM( & DESIGNATION MOBILE NO. SIGNATURE 

.. . 1---l _. -+~ ~-\,.o ~C\1 0J'1?ll.'2'l.l.&. ~ 

2 . ·-r·fl. ~ ~~ \ "' ~ ,)~~"'~~~ 
~ . 

{, 

. .. .. ··--

lo 

11. 

f.---~---· ·------- ·---·· .. - - __ ___ .. ______ ___ --------1 

1---- -+----------- ...:..-...:....-j.----'-----l----- -

f-------+-~----·-------1 

.. . . ·' 

; ,., 

.~ : ~~. . . 
• l • ~ • 

. · . 

.. . 
~. 

. t 
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1 Site visit in connection with OA No. 21/2024/PB- Sailesh Sahu Vrs. State of Odisha 
,.,.._ & Others held on 15.07.2024 under the Chairmanship of A.D.M.(Gen), Cuttack in 

his Office chamber. 
ATTENDANCE SHEET 

S. No. Name & Designation Mobile No. \ Signature 
1. . ~~ ~IM_i;, '"f hr>Dt> ~4~72. '2. 2. ' 4 0 ~ 

~M/.(~.d .• ,. . .I. .. fl"' 

2. 
SC\~d.ee...p ~o 'J-~Scj~ 3 9o 3> 816'93_.., ~\1\1--" 

3. 
-rH.~sc. E/ Q')5"Z '> lf ~~ I~ --x:.~~ ' "'-

, l 5·1· 2."\ 

4. ~-~ ~.14~~1;/l {;£I ~~r11 rr,g, ~ cu . W R · 'u . . ~J: ~ ~~~ 
5. b·~f;~~~~ ~- 17\')\ 2,.01.-'1 :fO~q1~t5 R •l)· , . Ce. ..k 

6. r[,re( J,~ ~~ """CJf)C qt;g 8387'18;f ~ 
I ' 

7. ~-h·~J?. ¥f. (.)IIC.. 7 6 q -=~11 o-s f, " ~-
8. 

~V:JA'f l<U . .PA-il ~oQ1~6'~ \4.tk_ 
9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 
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Joint Inspection Report of OA No. 21/2024 filed by Sailesh Sahoo Vs State Of 

Odisha 

In compliance to the order passed by Hon'ble NG~ Principal Bench, New Delhi on 

19.02.2024 in the matter of Original Application No. 21/2024/PB- Sallesh Sahoo Vs State of 

Odlsha and others, a Joint Report is sought on the matter by the Additional District 

Magistrate, Cuttack from CDA, CMC, Tahaslldar and Water Resource Department as per the 

meeting held on 03.07.2024 at 11 A.M. in the chamber of ADM, Cuttack. 

Problem Statement as per OA No. 21/2014:"Encroachment and raising of illegal 

constructions over Mahanadi River bed comprising of Kanheipur, Bhoqamba, Bhadimula, 

CRRI, Gati Rout Patna, Dlha Sahi upto Biribati." 

Area of concern/conflict:The abovereferred area mentioned by the petitioners is coming 

under part of 5 Revenue Villages namely 5ikharpur, Kanheipur, Bhadimula, 

Banabidyadharpur & Gateirout Patna which are located along the Mahanadi River bed i.e 

located in between the existing Embankment road and River.» 

The role & responsibility and the administrative jurisdiction of the Public Development Agencies 
connected to the matter is given below in the following Table. 

S.N Authority Jurisdiction over area of Roles 

concern 

1 Tahasildar, All area Custodian of Govt Land. keeping record, 

Cuttack Sadar maintenance and updation of ROR 
through mutations. Conversion of kissam 
under OLR Act, etc. 

2 CDA, Cuttack 4 Revenue villages out of 5 Looking after matters related to 

except Gateiroutpatna was regulating developments in terms of 

under CDA till 2019. later Building Plan approval & Enforcement 

in 2022Gateirout Patna as per the provision of the ODA Act 

included under CDA area. 1982, ODA (P&BS) Rules 2020, etc. 

3 CMC, Cuttack All Revenue villages except Same as CDA 

Gateirout Patna since 2019 

4 W.R. Deptt All area along Mahanadi Flood issues management such as 

River bed embankment protection, construction 

of spurs, launching apron and packing, 

construction of bed bars, etc in order 

to protect life and property of locals 

from any flood like situation. 

In order to address the issue, a joint site inspection was carried out by the concerned 

officials of Tahsil, CDA, CMC & W.R Deptt during dt. 05.07.2024 to dt. 12.07.2024. 

S) ,t---
Asslstant Town Pfaftftet ' 

Cuttsck Mu" lr.IMtl Corporation 

Q__ 
TAHASILDAR 

SADAR~ CUTTACK 
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The following are the Observation of the Joint Inspection team: 

It is pertinent to mention here that the concerned area which is situated between 
embankment road and river arethe fringe area of the city. The Sikharpur and Kanheipur area 
are high density urbanised area as located in close proximity to the city. Whereas, the 
Bhadimul and GatelroutPatna are relatively low-density urbanised area. The 
Banabidyadharpur area is no construction area. 

Factual status based on the primary survey conducted (Table Annexed) 

1. The total Land area in between the embankment road and river is Ac 938.699 spread 
over all 5 part revenue villages. 

2. In respect of Ac. 11.442 of Govt land where 182 no. of buildings including 177 
numbers of buildings under Gandhipalli slum(Gandhipalli is a settlement of Leprosy 
affected persons,which is existing in the ·present location since more than 35 years) 
and 5 number of Crematoriums are constructed over the smasan land. 

3. Out of total 2303 numbers of Private plot (sthtiban/private holdings), 778 plot area 
converted to Gharabadi (homestead). And 1525 plots are recorded as other than the 
homestead. 

4. As per survey report 627 no.s of buildings mostly comprising of single storied, double 
storied and few triple storied buildings unauthorisedly constructed over Sthitiban 
land(Private land) owned by individual Land Owners. 

5. However, 97 buildings of similar nature as above has been unauthorisedly 
constructed over the other than homestead land. 

6. It is pertinent to mention here that, the final settlement operation of all the above 5 
referred mouzas was conducted more than 30 years ago and the plots recorded 
under Govt. as well as Pvt. Khata are now part of the river course, as over the period 
the river course has substantially been shifted towards theland side(Map Enclosed). 
On estimation based on the surveyAc 211.45 of land which constitutes 22% of the 
concerned area is now part of the river course. 

In view of the restrictive land use classification (Environmentally sensitive zone), chunk of 
private plots available and with regard to non-approval of plans unauthorised constructions 
are undertaken in the locality. However, the COP 2030 of Cuttack envisages construction of 
200 feet wide embankment road which is originating from NH 16 and connecting to Paradip 
road if developed then a major portion of land where construction is undertaken may be 
protected. 

Tahsildar, 
Cuttack Sadar 
TAHASILDAR 

SADAR, ~CK 

~,~~ 
Asst. Town Planner, CMC 

Assistant Town Planner 
Cutlaci .Municipal CorporaHon 

~~\·'r~.~ 
Superintending Engineer 
Mahanadi South Division 

~ 
Asst. Town· Planner, CDA 
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Revenue Villages Total Study 
S.N towards River area (In 

side Acre) 

1 Slkharpur 42.656 

2 Kanhelpur 170.113 

3 Bhadimula 104.000 

4 Banabidyadharpu 189.310 

5 Gatelrout Patna 432.620 

6 Total 938.699 

TABLE: Revenue Village wise Factual Status based on the Primary Survey 

Status of Govt Land 

Area Encroache Land Total no. 
Characteristics d by affected by of 

Pvt.( In River Revenue 
Acre) Overspllled plots 

Hiah density 
11.102 0 387 

urbanised area 

Hl&h density 
0 57.750 699 

urbanised area 

low density 
0.040 4.130 143 

urbanised area 

No 

Construction 
0 53.80 148 

Very low 
0.300 39.920 926 

density area 

11.442 155.6 2303 

Status of Pvt. Land 

Land 
No. of Other than affected by Vacant 
homeste Homestea River Homestead 
ad plot d plots Overspllled 

361 26 0 

209 490 30.320 

58 85 4.660 

12 136 0.020 

138 788 20.850 

778 1525 55.85 

Q 
TAHASILDAR 

SADAR, CUTTAC.I;< . '• . 

lands 

5 

9 

12 

12 

113 

151 

~struction over Pvt. PI 

over other 
over than 
Homeste Homestea 
ad plot d plots 

356 3 

200 40 

46 16 

0 0 

25 38 

627 97 

Total Land 
area affected 

by River percentage 
Overspilled 

(In Acre) 

0 0 

88.070 51.77146955 

8.790 8.451923077 

53.820 28.42955998 

60.770 14.04696963 

211.45 22.5258576 
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MAP SHOWING CATCHMENT AREA OF RIVER MAHANADI UNDER CHAULIAGANJ & CRRI POLICE STATION 

INDEX 
VY/1 AREA OF MAHANADI RIVER 

Vffil CATCHMENT AREA IN MAHANAOI RIVER 

l/:0j CATCHMENT AREA OF MAHANADI RIVER 

Q-------
T.ah~ c:;lldar. Sadar, 
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:.. f~forrnation on the land situated inside the embankment road next to the Mahanadi in Unit-2S-Sikharpur village. 

I 

: 
' 

1
Types of 
iKisam 
~ 

~Bandha 
L~ochar 
1Gharabari 

[Debasthali 

Nayanjori 

~ ~atita 
jRasta 

lsadaka 

lsmasan 

Total 

,. 

I 
lrypes of 
JKisam 
Bagayata 

Gharabari 

Gharabari-1 

Gharaba ri-2 

IPatita 

Rasta 

Sad aka 

[Smasan 

Total 

Govt Land . 
Otherthan 

No. of 
1
Area was on Homestead 

Plot _J Publication No. of Homested Plot plot 
2 I 0.235 2 

4 1.348 4 

29 14.203 29 

3 0.084 3 

7 3.071 7 

78 1.388 78 

16 1.891 16 

3 2.016 3 

1 1.640 1 

143 25.876 29 114 

No. of 
Plot 

1 

2 

356 
19 
4 

1 

1 

38Ll 

Pvt Land . 

Area was on 
Publication 

0.358 

0.080 

13.871 

1.979 

0.334 

0.048 

0.110 

16.780 

Area ot 
No. of Construction Otherthan 
Homested over Homestead 
Plot Homestead plot 

1 

3 0.120 

2 0.080 

349 12.903 

16 
-

4 

1 --
1 

354 13.103 23 

~ TA HASILDAR 
SADAR, CUTTACK 

Vacant % ge of 
Area Drown in No .Building Over constructed over Govt. Homestead Area drown 

Encrochment River Course Plot Plot in River 

Nil 

Nil 

8.258 107 5 Nil 

0.015 Temple 03 Nil 

Nil 

1.204 76 Nil 

Nil 

Nil 

0 .200 5 Nil 

9.677 191 5 Nil 

Area of I Vacant 

No. of Construction Construction over Homestead % ge of 
Converted Area Drown in over otherthan otherthan Plot with Area drown 
Area River Course Homestead land Homestead Land Area in River 

Nil 

Nil 

Nil 

7(0.968) Ni l 

0.120 I 4 0.516 Nil 
' ... --

Nil 

Nil 
Nil 

0.120 0.516 7(0.968) Nil 

I 
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Name of The 

Village Khata No 

Unit-26 Sikharpur 190 

Unit-26 Sikharpur 749 

Unit-26 Sikharpur 190 

Unit-26 Sikharpur 190 

Unit-26 Sikharpur 329 

Unit-26 Sikharpur 329 

Unit-26 Sikharpur 14 

1 

U nit~26 Sikharpur 190 

. ·-26 Sikharpur 660/188 

Unit-26 Sikharpur 660/495 

Unit-26 Sikharpur 660/542 

l unit-26 Sikharpur 660/813 

Unit-26 Sikharpur 190 

Unit-26 Sikharpur 660/188 

Unit-26 Sikharpur 394 

Unit-26 Sikharpur 660/739 

. Unit-26 Sikharpur 660/982 

Unit-26 Sikharpur 386 

Unit-26 Sikharpur 660/964 

Unit-26 Sikharpur 660/216 

Unit-26 Sikharpur 660/217 

Village-Sikharpur 

I Kisam was 
Total Present on 

Plot No Area Kisam 31.05.199 
1 0.358 Bagayat Bagayat 

1/864 1.345 Sadak(Road} Sadak(Road) 

2 0.025 Gharabari 2 Gharabari 2 

3 0.106 Road Road 

4 0.092 Gharabari 2 Gharabari 2 

5 0.085 Gharabari 2 Gharabari 2 

6/1030 0.040 Gharabari 2 Gharabari 2 

6 0.010 Pat ita Pat ita 

6/2359 0.013 Pat ita Pat ita 

6/2528 0.514 Pat ita Pat ita 

6/2556 0.040 Pat ita Pat ita 

6/2637 0.278 Pat ita Pat ita 

0.945 

7 0.193 Road Road 

7/2360 0.027 Road Road 

0.220 

8 0.020 Gharabari 2 Gharabari 2 

8/2598 0.040 Gharabari 2 Gharabari 2 

8/8746 0.020 Gharabari 2 Gharabari 2 

0.080 

9 0.120 Gharabari 2 Gharabari 2 

10 0.005 Gharabari 2 Gharabari 2 

10/2381 0.038 Gharabari 2 Gharabari 2 

10/2382 0.038 Gharabari 2 Gharabari 2 

~ TAHASILDAR 
SADAR. CUTTACI<. 

Land 

belong Existin 

s to g Area 

Pvt. 0.358 

Govt. 1.345 

Pvt. 0.025 

Pvt. 0.106 

Pvt. 0.092 

Pvt. 0.085 

Pvt. 0.040 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 0.855 

Pvt. 0.193 

Pvt. 0.027 

Pvt. 

Pvt. 

Pvt. 0.080 

Pvt. 0.120 

Pvt. 

Pvt. 

Pvt. 

Annexure-A 
Encroached Area Area Status of land Type of use 

Towards Towards taken by (Building I (Residential/ 

River Road River Vacant) if Commercial) Remarks 

No No No Vacant Open Garage 

No No No Vacant 

No No No Vacant 

No No No Vacant 

No No No 
Vacant 

No No No 
Vacant 

No No No · Vacant 

No No No 

No No No 

No No No 

No No No Religious structure 

5 Storied-2 Educational 
No No No 

,Gurudwara-1 institute school 

No No No 

No No No Vacant 

No No No 

No No No ajbestus House 

No No No -5 Residential 

No No No 
ajbestus house I 
-7 

No No No 

No No No 

No No No 
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'I 

. Name of The 

Village 

Unit-26 Sikharpur 

• Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Slkharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Slkharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Slkharpur 

• 
Unit-26 Sikharpur 

.Unit-26 Sikharpur 

Unit-26 Sikharpur 

· Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Unit-26 Sikharpur 

Kisam 
Total Present was on 

Khata No Plot No Area Kisam 31.05.199 
660/218 10/2383 0.038 Gharabarl2 Gharabari 2 

660/219 10/2384 0.038 Gharabarl2 Gharabari 2 

660/946 10/8714 0.005 Gharabari 2 Gharabari2 

0.162 

748 11 0.458 Sadak(Road) Sadak(Road) 

748 12 0.218 Nayanjori Nayanjori 

747 lS 0.763 Nayanjorl Nayanjorl 

747 16 0.125 Bandha Bandha 

747 17 0.213 Sadak(Road) Sadak(Road) 

747 18 0.110 Bandha Bandha 

747 19 0.703 Nayanjori Nayanjori 

745 23 0.015 Debastali Debastali 

745 24 0.144 Patita Pat ita 

745 25 1.640 5masan 5masan 

190 25/942 0.110 5masan 5masan 

745 26 2.105 Gharabarl2 Gharabari 2 

745 733 0.300 Gharabarl2 Gharabari 2 

744 733/952 0.159 Gharabar12 Gharabari 2 

745 733/953 0.190 Gharabari2 Gharabarl2 

749 735 1.798 Gharabari 2 Gharabarl2 

744 735/9026 0.045 Gharabari 2 Gharabarl2 

744 735/9028 0.001 Gharabari 2 Gharabarl2 

744 735/9029 0.002 Gharabari 2 Gharabari 2 

1.846 

Q_ TAHASILDAR 
SADAR. CUTTAC~ 

land Encroached Area Area Status of land Type of use 
belong Ex is tin Towards Towards taken by (Building I (Residential/ 

sto gArea River Road River Vacant) If Commercial) Remarks 
Pvt. No No No 2 Storied· 
Pvt. No No No 4,ajbestus 
Pvt. 0.162 No No No house-2nos Residential 

Govt. 0.458 No No No Vacant 
Govt. 0.218 No No No Vacant 
Govt. 0.763 No No No Vacant 

Govt. 0.125 No No No Vacant 

Govt. 0.213 No No No Vacant 

Govt. 0.110 No No No Vacant 

Govt. 0.703 No No No Vacant 

Govt. 0.015 No No No Temple Kali Mandira 
Govt. 0.144 No No No vacant 

Govt. 1.640 No No No 1 Storied·S commercial Encroached 

Pvt. 0.110 No No No vacant 

temple-2, 1 

No No No 
Storied -8, 

ajbestus 

Govt. 2.105 house·ll Residential Encroached 

Govt. 0.300 No No No Vacant 

No No No 
Ajbestus 

Govt. 0.159 house-15 Residential Encroached 

No No No 
Ajbestus 

Govt. 0.190 house-7 Residential Encroached 

Govt. No No No 

Govt. No No No Jaga mission 

Govt. No No No Ajbestus Jaga mission 

Govt. 1.846 No No No house-17 Residential Jaga mission 
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Name of The 

Village Khata No 

Unit-26 Sikharpur 749 

Unit-26 Sikharpur 749 

Unit-26 Sikharpur 749 

Unit-26 Sikharpur 744 

Unit-26 Sikharpur 748 

Unit-26 Sikharpur 744 

Unit-26 Sikharpur 744 

Unit-26 Sikharpur 744 

Unit-26 Sikharpur 744 

Unit-26 Sikharpur 343 

Unit-26 Sikharpur 749 

Unit-26 Sikharpur 749 

Unit-26 Sikharpur 749 

Unit-26 Sikharpur 302 

Unit-26 Sikharpur 748 

· Unit-26 Slkharpur 663 

Unit-26 Sikharpur 660/942 

Unit-26 Sikharpur 663/2 

Unit-26 Sikharpur 663/3 

Unit-26 Sikharpur 663/4 

Unit-26 Sikharpur 663/5 

Unit-26 Sikharpur 663/88 

Unit-26 Sikharpur 663/7 

Unit-26 Sikharpur 663/8 

Kisam Land 
Total Present was on. belong 

Plot No Area Kisam 31.05.199 sto 

735/955 0.953 Gharabari 2 Gharabari 2 Govt. 
735/954 0.502 Gharabar12 Gharabari 2 Govt. 

737 0.476 Gharabari 2 Gharabari 2 Govt. 

737/9027 0.109 Gharabari 2 Gharabari 2 Govt. 
0.585 

738 0.095 Gharabari 2 Gharabari 2 Govt. 
738/9030 0.067 Gharabari 2 Gharabari 2 Govt. 
738/9031 0.074 Gharabarl2 Gharabari 2 Govt. 

0.236 

738/1024 0.841 Gharabari 2 Gharabari 2 Govt. 
738/1025 0.258 Gharabari 2 Gharabari 2 Govt. 
738/867 0.542 Gharabari 2 Gharabari 2 Pvt. 

738/956 1.103 Gharabarl 2 Gharabari 2 Govt. 

738/957 0.316 Gharabarl2 Gharabari 2 Govt. 
738/958 0.515 Gharabari 2 Gharabari 2 Govt. 
738/959 0.180 Gharabari 2 Gharabari 2 Pvt. 
738/960 0.207 Gharabari 2 Gharabarl2 Govt. 

739 1.213 Gharabarl2 Gharabari 2 Pvt. 
739/8710 0.046 Gharabarl2 Gharabari 2 Pvt. 
739/8712 0.138 Gharabari 2 Gharabari 2 Pvt. 

739/8713 0.102 Gharabari 2 Gharabarl2 Pvt. 
739/8729 0.046 Gharabari 2 Gharabari 2 Pvt. 
739/8730 0.025 Gharabari 2 Gharabari 2 Pvt. 
739/8733 0.028 Gharabari 2 Gharabari 2 Pvt. 
739/8734 0.046 Gharabari 2 Gharabari 2 Pvt. 
739/8735 0.028 Gharabari 2 Gharabari 2 Pvt. 

~ TAHASILDAR 
9ADAR. CUTTA CK 

Existin 

gArea 

0.953 

0.502 

0.580 

0.236 

0.841 

0.258 

0.542 

1.103 

0.316 

0.515 

0.180 

0.207 

Encroached Area Area Status of land Type of use 
Towards Towards taken by (Building I (Residential/ 
River Road River Vacant) if Commercial) Remarks 

No No No 
ajbestus 

house-10 Residential 

No No No vacant 

No No No ajbestus 

No No No house-3 Residential jaga mission 

No No No 

No No No ajbestus jaga mission 

No No No house-S Residential jaga mission 

No No No 
ajbestus 

house-6 Residential 

No No No Vacant 

No No No Vacant 

No No No 
ajbestus 

house-S Residential Encroached 

No No No 
ajbestus 

house-S Residential Encroached 

No No No Vacant 

No No No Vacant 

No No No Vacant 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 
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Name of The 

Village Khata No Plot No 

Unit-26 Sikharpur 663/9 739/8738 

Unit-26 Sikharpur 663/10 739/8739 

Unit-26 Sikharpur 663/11 739/8740 

Unit-26 Sikharpur 663/12 739/8741 

Unit-26 Sikharpur 663/13 739/8742 

Unit-26 Sikharpur 663/14 739/8747 

Unit-26 Sikharpur 663/15 739/8748 

Unit-26 Sikharpur 663/16 739/8749 

Unit-26 Sikharpur 663/17 739/8750 

Unit-26 Sikharpur 663/18 739/8751 

Unit-26 Sikharpur 663/19 739/8752 

Unit-26 Sikharpur 663/20 739/8762 

Unit-26 Sikharpur 663/21 739/8763 

Unit-26 Sikharpur 660/1251 739/8915 

Unit-26 Slkharpur 660/U52 739/8916 

Unit-26 Sikharpur 749 740 

Unit-26 Sikharpur 749 741 

Unlt-26 Sikharpur 749 742 

Unit-26 Sikharpur 749 743 

· Unit-26 Sikharpur 749 744 

Unit-26 Sikharpur 306 745 

Unit-26 Sikharpur 660/175 745/2212 

Unit-26 Sikharpur 660/2 745/2213 

Unit-26 Sikharpur 138 745/863 

Unit-26 Sikharpur 326 745/963 

Unit-26 Sikharpur 211 745/979 

Unit-26 Sikharpur 660/118 745/997 

Kisam Land 
Total Present was on belong 

Area Klsam 31.05.199 s to 
0.046 Gharabari 2 Gharabari 2 Pvt. 
0.046 Gharabari 2· Gharabari 2 Pvt. 
0.046 Gharabari 2 Gharabari 2 Pvt. 
0.046 Gharabari 2 Gharabari 2 Pvt. 
0.033 Gharabari 2 Gharabari 2 Pvt. 
0.059 Gharabarl 2 Gharabari 2 Pvt. 

0.065 Gharabari 2 Gharabari 2 Pvt. 

0.046 Gharabarl2 Gharabari 2 Pvt. 
0.046 Gharabari 2 Gharabari 2 Pvt. 
0.046 Gharabari 2 Gharabari 2 Pvt. 
0.030 Gharabari 2 Gharabari 2 Pvt. 

0.069 Gharabari 2 Gharabari 2 Pvt. 
0.046 Gharabari 2 Gharabari 2 Pvt. 

0.018 Gharabari 2 Gharabarl2 Pvt. 
0.018 Gharabari 2 Gharabari 2 Pvt. 

2.330 

0.066 Road Road Govt. 

0.203 Gharabarl2 Gharabari 2 Govt. 
0.060 Nayanjori Nayanjori Govt. 
0.012 Road Road Govt. 
0.825 Nayanjori Nayanjori Govt. 
0.005 Road Road Govt. 

0.040 Gharabari 2 Gharabarl2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 
0.085 

0.068 Gharabari 2 Gharabari 2 Pvt. 
0.004 Gharabarl2 Gharabari 2 Pvt. 
0.022 Gharabarl 2 Gharabari 2 Pvt. 

0.082 Gharabari 2 Gharabari 2 Pvt. 

~HASILDAR 
GAOAR. CUTTACK 

Encroached Area Area Status of land Type of use 
Existin Towards Towards taken by (Building I (Residential/ 
gArea River Road River Vacant) if Commercial) Remarks 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 3 storied-17,2 

No No No Storied -5,4 

2.330 No No No Storied-2 Residential 

0.066 No No No vacant 

No No No 
Ajbestus 

0.203 house-3 Residential Encroached 
0.060 No No No vacant 
0.012 No No No vacant 
0.825 No No No vacant 

No No No vacant 

No No No 
0.085 No No No 3 storied-2 Residential 

0.068 No No No 3 storied-2 Residential 
0.004 No No No Vacant 
0.022 No No No 2 storied-1 Residential 
0.082 No No No 3 storied-2 Residential 
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Name of The 

Village Khata No Plot No 
Unit-26 Sikharpur 660/165 746 

Unit-26 Sikharpur 660/111 746/2302 

Unit-26 Sikharpur 660/114 746/2304 
. 

Unit-26 Sikharpur 660/115 746/2305 

Unit-26 Sikharpur 660/116 746/2306 

Unit-26 Sikharpur 660/164 746/2345 

Unit-26 Sikharpur 749 747 

Unit-26 Sikharpur 748 748 

Unit-26 Sikharpur 450 749 

Unit-26 Sikharpur 660/17 749/2225 

Unit-26 Sikharpur 660/19-01 749/2229 

Unit-26 Sikharpur 660/1263 749/2230 

Unit-26 Sikharpur 660/49 749/2250 

Unit-26 Sikharpur 660/45-01 749/2261 

· Unit-26 Sikharpur 660/46-01 749/2262 

Unit-26 Sikharpur 660/72 749/2272 

Unit-26 Sikharpur 660/73 749/2273 

' 
Unit-26 Sikharpur 660/74 749/2274 

Unit-26 Sikharpur 660/76 749/2275 

Unit-26 Sikharpur 660/77 749/2276 

Unit-26 Sikharpur 660/78 749/2277 

Unit-26 Sikharpur 660/1407 749/2278 

Unit-26 Sikharpur 660/1177 749/2283 

Unit-26 Sikharpur 660/89 749/2284 

Kisam land 
Total Present was on belong 

Area Kisam 31.05.199 s to 
0.069 Gharabarl2 Gharabari 2 Pvt. 

0.035 Gharabarl2 Gharabari 2 Pvt. 
0.018 Gharabarl2 Gharabari 2 Pvt. 
0.050 Gharabari 2 Gharabari 2 Pvt. 
0.035 Gharabari 2 Gharabari 2 Pvt. 
0.063 Gharabari 2 Gharabarl2 Pvt. 

0.270 

2.655 Gharabarl2 Gharabari 2 Govt. 

0.318 Gharabari 2 Gharabari 2 Govt. 

0.866 Gharabarl2 Gharabari 2 Pvt. 

0.040 Gharabari 1 Gharabari 1 Pvt. 

0.040 Gharabarl1 Gharabari 1 Pvt. 

0.100 Gharabari 2 Gharabari 2 Pvt. 

0.100 Gharabarl2 Gharabarl2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.060 Gharabarl2 Gharabari 2 Pvt. 
0.060 Gharabari 2 Gharabari 2 Pvt. 

0.080 Gharabari 2 Gharabari 2 Pvt. 

0.060 Gharabari 2 Gharabari 2 Pvt. 

0.060 Gharabari 2 Gharabari 2 Pvt. 

0.060 Gharabari 2 Gharabari 2 Pvt. 

0.026 Gharabarl2 Gharabari 2 Pvt. 

0.100 Gharabari 2 Gharabari 2 Pvt. 

0.100 Gharabari 2 Gharabari 2 Pvt. 

% TAHASILDAR 
~ADAR. CUTTAC K 

Encroached Area Area Status of land Type of use 

Existin Towards Towards taken by. (Building I (Residential/ 

gArea River Road River Vacant) if Commercial) Remarks 

No No No 

No No No 

No No No 

No No No 3 Storied-4,4 

No No No storied-2 ,2 

0.027 No No No storied-1 Residential 

Rahas 

No No No Mandap and 

2.655 Mandap Garden Encroached 

No No No 
ajbestus 

0.318 house-3 Residential Encroached 

No No No 
4.402 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 
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Name of The 
Village Khata No Plot No 

Unit-26 Sikharpur 660/1474 749/2286 

Unit-26 Sikharpur 660/91 749/2287 

Unit-26 Sikharpur 660/104 749/2297 

Unit-26 Sikharpur 660/105 749/2298 

Unit-26 Sikharpur 660/106 749/ 2299 

Unit-26 Sikharpur 660/130 749/2316 

Unit-26 Sikharpur 660/138 749/2323 

Unit-26 Sikharpur 660/139 749/2324 

Unit-26 Sikharpur 660/145 749/2329 

Unit-26 Sikharpur 660/156 749/2341 

Unit-26 Sikharpur 660/163 749/2344 

Unit-26 Sikharpur 660/176 749/2353 

Unit-26 Sikharpur 660/200-01 749/2369 

Unit-26 Sikharpur 660/208 749/2375 

Unit-26 Sikharpur 660/220 749/2386 

Unit-26 Sikharpur 660/221 749/ 2387 

Unit-26 Sikharpur 660/222 749/2388 

Unit-26 Slkharpur 660/223 749/2389 

Unit-26 Sikharpur 660/224 749/2390 

Unit-26 Sikharpur 660/225 749/2391 

Unit-26 Sikharpur 660/226 749/2392 

., Unit-26 Sikharpur 660/227 749/2393 

Unit-26 Sikharpur 660/228 749/2394 

Unit-26 Sikharpur 660/1459 749/2395 

Unit-26 Sikharpur 660/230 749/2396 

Unit-26 Sikharpur 660/285 749/2426 

Unit-26 Sikharpur 660/1327 749/2449 

Unit-26 Sikharpur 660/332 749/2450 

Kisam land 
Total Present was on belong 

Area Kisam 31.05.199 sto 

0.100 Gharabarl2 Gharabari 2 Pvt. 

0.100 Gharabari 2 Gharabarl2 Pvt. 

0.080 Gharabari 2 Gharabari 2 Pvt. 
0.040 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.060 Gharabari 2 Gharabari 2 Pvt. 

0.160 Gharabari 2 Gharabari 2 Pvt. 

0.203 Gharabari 2 Gharabari 2 Pvt. 

0.160 Gharabari 2 Gharabari 2 Pvt. 

0.160 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabarl2 Gharabari 2 Pvt. 

0.060 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.030 Gharabari 2 Gharabari 2 Pvt. 

0.030 Gharabari 2 Gharabari 2 Pvt. 

0.050 Gharabari2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabarl2 Pvt . 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 
0.030 Gharabari 2 Gharabari 2 Pvt. 

0.056 Gharabari 2 Gharabari 2 Pvt. 

% TAHASILDAR 
SADAR. CUTTACK 

Encroached Area Area Status of land Type of use 
Existin Towards Towards taken by (Building I (Residential/ 
g Area River Road River Vacant) if Commercial) Remarks 

No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 

No No No 

No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
No No No 
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Name of The 

Village Khata No Plot No 

Unit-26 Sikharpur 660/333 749/2451 

Unit-26 Sikharpur 660/403 749/2475 

Unit-26 Sikharpur 660/404 749/2476 

Unit-26 Sikharpur 660/1393 749/2523 

Unit-26 Sikharpur 660/522 749/2543 

Unit-26 Sikharpur 660/537 749/2553 

Unit-26 Slkharpur 660/691 749/2568 

Unit-26 Sikharpur 660/803 749/2634 

Unit-26 Sikharpur 660/715 749/2682 

Unit-26 Sikharpur 660/429 749/2686 

Unit-26 Sikharpur 660/980 749/8745 

Unit-26 Sikharpur 660/1322 749/8779 

Unit-26 Sikharpur 660/1056 749/8792 

Unit-26 Slkharpur 660/1091 749/8815 

Unit-26 Sikharpur 660/1199 749/8882 

Unit-26 Sikharpur 660/1272 749/8922 

Unit-26 Sikharpur 660/1317 749/8938 

Unit-26 Sikharpur 660/1331 749/8945 

. Unit-26 Sikharpur 660/1362 749/8965 

Unit-26 Sikharpur 660/1376 749/8971 

· Unit-26 Sikharpur 660/1413 749/8987 

Unit-26 Sikharpur 660/1456 749/9010 

·. 

Unit-26 Sikharpur 748 750 

Unit-26 Sikharpur 745 751 

Unit-26 Sikharpur 748 752 

Unit-26 Sikharpur 745 753 

Unit-26 Sikharpur 745 754 

Kisam Land 
Total Present was on belong 

Area Kisam 31.05.199 s to 

0.100 Gharabari 2 Gharabari 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 
0.100 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 

0.036 Gharabari 2 Gharabarl2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 
0.030 Gharabari 2 Gharabari 2 Pvt. 

0.052 Gharabarl2 Gharabari 2 Pvt. 

0.043 Gharabari 2 Gharabari 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 
0.020 Gharabari 2 Gharabarl 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 
0.014 Gharabari 2 Gharabari 2 Pvt. 

0.030 Gharabari 2 Gharabari 2 Pvt. 

0.080 Gharabari 2 Gharabari 2 Pvt. 

0.007 Gharabari 2 Gharabari 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 
0.020 Gharabari 2 Gharabari 2 Pvt. 

0.020 Gharabari 2 Gharabari 2 Pvt. 

4.402 

0.610 Gharabari 2 Gharabari 2 Govt. 
0.227 Road Road Govt. 
0.431 Nayanjori Nayanjori Govt. 
0.148 Road Road Govt. 
0.218 Road Road Govt. 

~TAHASILDAR 
SADAR. CUTTA Cf< 

Encroached Area Area Status of land Type of use 
Existin Towards Towards taken by (Building I (Residential/ 
gArea River Road River Vacant) if Commercial) Remarks 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 

No No No 4 storied-~ 1,5 
No No No storied -6,3 

No No No storied-21,2 Residential,co 

No No No storied-12 mmercia l 

No No No 
ajbestus 

0.610 house-7 Residential Encroached 
0.227 No No No Vacant 
0.431 No No No Vacant 
0.148 No No No Vacant 
0.218 No No No Vacant 
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Name of The 
Village Khata No 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 654 

Unit-26 Sikharpur 520 

Unit-26 Sikharpur 411 

Unit-26 Sikharpur 438 

Unit-26 Sikharpur 79 

Unit-26 Sikharpur 518 

Unit-26 Sikharpur 623 

Unit-26 Sikharpur 23 

Unit-26 Sikharpur 107 

Unit-26 Sikharpur 189 

Unit-26 Sikharpur 66 

Unit-26 Sikharpur 19 

Unit-26 Sikharpur 109 

Unit-26 Sikharpur 745 

Unit-26 Sikharpur 203 

Unit-26 Sikharpur 458 

Unit-26 Sikharpur 575 

Unit-26 Sikharpur 76 

Unit-26 Sikharpur 452 

Unit-26 Sikharpur 263 

Unit-26 Sikharpur 551 

Unit-26 Sikharpur 448 

Unit-26 Sikharpur 303 

Unit-26 Sikharpur 93 

Unit-26 Sikharpur 335 

Unit-26 Sikharpur 356 

Unit-26 Sikharpur 86 

Unit-26 Sikharpur 367 

Unit-26 Sikharpur 646 

Kisam 
Total Present was on 

Plot No Area Kisam 31.05.199 

755 0.188 Gochar Gochar 

755/1148 0.014 Gharabari 2 Gharabari 2 

755/1178 0.011 Gharabari 2 Gharabari 2 

755/1184 0.015 Gharabari 2 Gharabari 2 

755/1185 0.009 Gharabari 2 Gharabari 2 

755/1186 0.015 Gharabari 2 Gharabari 2 

755/1187 0.040 Gharabari 2 Gharabari 2 

755/1188 0.009 Gharabari 2 Gharabari 2 

755/1189 0.009 Gharabari 2 Gharabari 2 

755/1190 0.010 Gharabari 2 Gharabari 2 

75S/1191 0.024 Gharabari 2 Gharabari 2 

755/1192 0.025 Gharabari 2 Gharabari 2 

755/ 1193 0.040 Gharabari 2 Gharabari 2 

755/1194 0.068 Gharabari 2 Gharabari 2 

755/1195 0.046 Gharabari 2 Gharabari 2 

755/1196 0.026 Gharabari 2 Gharabarl2 

755/1197 0.026 Gharabari 2 Gharabari 2 

755/1198 0.011 Gharabari 2 Gharabari 2 

755/1199 0.026 Gharabarl 2 Gharabari 2 

755/1200 0.025 Gharabari 2 Gharabari 2 

755/1201 0.026 Gharabari 2 Gharabari 2 

755/1202 0.010 Gharabari 2 Gharabari 2 

755/1203 0.026 Gharabari 2 Gharabari 2 

755/1204 0.016 Gharabari 2 Gharabari 2 

755/1205 0.030 Gharabari 2 Gharabari 2 

755/1206 0.017 Gharabari 2 Gharabari 2 

755/1207 0.016 Gharabarl 2 Gharabarl 2 

755/1208 0.018 Gharabari 2 Gharabarl2 

755/1209 0.018 Gharabari 2 Gharabari 2 

755/1210 0.018 Gharabari 2 Gharabari 2 

~TAHASILDAR 
SADAR. CUTTA CK 

land Encroached Area Area Status of land Type of use 
belong Existin Towards Towards taken by (Building I (Residential/ 

s to gArea River Road River Vacant) if Commercial) Remarks 

Govt. 0.188 No No No Vacant 

Pvt. 0.014 No No No 1 store -1 residential 

Pvt. 0.011 No No No 1 store -1 residential 

Pvt. 0.015 No No No 1 store -1 residential 

Pvt. 0.009 No No No 1store-1 residential 

Pvt. 0.015 No No No 1 store -1 residential 

Pvt. 0.040 No No No 1 store -1 residential 

Pvt. 0.009 No No No 1 store -1 residential 

Pvt. 0.009 No No No 1 store -1 residential 

Pvt. 0.010 No No No 1 store -1 residential 

Pvt. 0.024 No No No 1 store -1 residential 

Pvt. 0.025 No No No 1store-1 residential 

Pvt. 0.040 No No No 1store-1 residential 

Pvt. 0.068 No No No 1store-1 residential 

Govt. 0.046 No No No 1 store -1 Bhagabata ghara 
Pvt. O.OZ6 No No No 1 store -1 Residential 

Pvt. O.OZ6 No No No 1 store -1 Residential 

Pvt. 0.011 No No No 1 store -1 Residential 

Pvt. O.OZ6 No No No 1 store -1 Residential 

Pvt . 0.025 No No No 1 store -1 Residential 

Pvt. 0.026 No No No 1 store -1 Residential 

Pvt. 0.010 No No No 1 store -1 Residential 

Pvt. 0.026 No No No 1 store -1 Residential 

Pvt. 0.016 No No No 1 store -1 Residential 

Pvt. 0.030 No No No 1 store -1 Residential 

Pvt. 0.017 No No No 1 store -1 Residential 

Pvt. 0.016 No No No 1 store -1 Residential 

Pvt. 0.018 No No No 1 store -1 Residential 

Pvt. 0.018 No No No 1 store -1 Residential 

Pvt. 0.018 No No No 1 store -1 Residential 
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Name of The 
Village Khata No 

Unit-26 Sikharpur 222 

Unit-26 Sikharpur 293 

Unit-26 Sikharpur 589 

Unit-26 Sikharpur 175 

Unit-26 Sikharpur 542 

Unit-26 Sikharpur 630 

Unit-26 Sikharpur 660/325 

Unit-26 Sikharpur 628 

Unit-26 Sikharpur 114 

Unit-26 Sikharpur 383 

Unit-26 Sikharpur 600 

Unit-26 Sikharpur 602 

Unit-26 Sikharpur 299 

Unit-26 Sikharpur 485 

Unit-26 Sikharpur 655 

Unit-26 Sikharpur 472 

Unit-26 Sikharpur 282 

Unit-26 Sikharpur 497 

Unit-26 Sikharpur 579 

Unit-26 Sikharpur 212 

Unit-26 Slkharpur 128 

Unit-26 Sikharpur 503 

Unit-26 Sikharpur 384 

Unit-26 Sikharpur 745 

Unit-26 Sikharpur 660/1094 

Unit-26 Sikharpur 318 

Unit-26 Sikharpur 41 

Unit-26 Sikharpur 482 

Unit-26 Sikharpur S37 

Unit-26 Sikharpur 644 

Kisam 
Total Present was on 

Plot No Area Kisam 31.05.199 
755/1211 0.046 Gharabari 2 Gharabari 2 

755/1212 0.029 Gharabari 2 Gharabari 2 

755/1213 0.009 Gharabari 2 Gharabarl 2 

755/1214 0.009 Gharabari 2 Gharabarl 2 

755/1215 0.009 Gharabari 2 Gharabari 2 

755/1216 0.009 Gharabari 2 Gharabari 2 

755/1217 0.015 Gharabari 2 Gharabari 2 

755/1218 0.032 Gharabari 2 Gharabari 2 

755/ 1219 0.040 Gharabari 2 Gharabari 2 

755/1220 0.015 Gharabari 2 Gharabarl2 

755/1221 0.010 Gharabari 2 Gharabari 2 

755/1222 0 .011 Gharabari 2 Gharabari 2 

755/1223 0.010 Gharabari 2 Gharabarl2 

755/1224 0.009 Gharabari 2 Gharabari 2 

755/1225 0.01.3 Gharabari 2 Gharabari 2 

755/1226 0.013 Gharabari 2 Gharabari 2 

755/1227 0.013 Gharabari 2 Gharabari 2 

755/1228 0.011 Gharabari 2 Gharabari 2 

755/1229 0.011 Gharabari 2 Gharabari 2 

755/1230 0.011 Gharabari 2 Gharabari 2 

755/1231 0 .016 Gharabari 2 Gharabarl2 

755/ 1232 0.020 Gharabari 2 Gharabari 2 

755/1233 0.028 Gharabari 2 Gharabari 2 

755/1234 0.081 Gharabari 2 Gharabari 2 

755/1235 0.033 Gharabari 2 Gharabari 2 

755/1236 0.010 Gharabarl2 Gharabari 2 

755/1237 0.008 Gharabari 2 Gharabari 2 

755/1238 0.008 Gharabari 2 Gharabari 2 

755/1239 0.012 Gharabari 2 Gharabari 2 

755/1240 0.010 Gharabari 2 Gharabari 2 

ct:) TAHASILDAR 
~LgADAR. CtJTTACK 

Land 
belong 

s to 
Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Govt. 

pvt. 

pvt. 

pvt. 

pvt. 

pvt. 

pvt. 

Encroached Area Area Status of land Type of use 
Exist in Towards Towards taken by (Building I (Residential/ 
gArea River Road River Vacant) if Commercial) Remarks 
0.046 No No No 1 store -1 Residential 
0.029 No No No 1 store -1 Residential 
0.009 No No No 1store-1 Residential 
0.009 No No No 1 store -1 Residential 
0.009 No No No 1 store -1 Residential 
0.009 No No No 1 store -1 Residential 
0.015 No No No 1 store -1 Residential 
0.032 No No No 1 store -1 Residential 
0.040 No No No 1store-1 Residential 
0.015 No No No 1 store -1 Residential 

0.010 No No No 1 store -1 Residential 
0.011 No No No 1 store -1 Resident ial 
0.010 No No No 1store -1 Residential 
0.009 No No No 1 store -1 Residential 
0.013 No No No 1 store -1 Residential 
0.013 No No No 1 store -1 Residential 
0.013 No No No 1 store -1 Residential 
0.011 No No No lstore-1 Residentia l 
0.011 No No No 1 store -1 Residential 
0.011 No No No 1 store -1 Residential 
0.016 No No No 1store-1 Residential 
0.020 No No No 1 store -1 Residential 
0.028 No No No 1 store -1 Residential 
0.081 No No No 1 Storied-1 Residential GandhiBhaban 
0.033 No No No 1 Storied-1 Residential 
0.010 No No No 1 Storied-1 Residential 
0.008 No No No 1 Storied-1 Residential 
0.008 No No No 1 Storied-1 Residential 

0.012 No No No 1 Storied-1 Residential 
0.010 No No No 1 Storied-1 Residential 
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Name of The 

Village Khata No 

Unit-26 Sikharpur 608 

Unit-26 Sikharpur 606 

Unit-26 Sikharpur 18 

Unit-26 Sikharpur 307 

Unit-26 Sikharpur 366 

Unit-26 Sikharpur 30S 

Unit-26 Slkharpur 262 

Unit-26 Sikharpur 437 

Unit-26 Sikharpur 59 

Unit-26 Sikharpur 2 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 541 

Unit-26 Sikharpur 120 

Unit-26 Sikharpur 525 

Unit-26 Sikharpur 91 

Unit-26 Sikharpur 427 

Unit-26 Sikharpur 512 

Unit-26 Sikharpur 660/1371 

Unit-26 Sikharpur 605 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 745 

· Unit-26 Sikharpur 271 

Unit-26 Sikharpur 399 

Unit-26 Sikharpur 622 

Unit-26 Sikharpur 185 

Unit-26 Sikharpur 163 

Unit-26 Sikharpur 620 

Unit-26 Slkharpur 574 

Unit-26 Sikharpur 116 

Unit-26 Sikharpur 540 

Kisam Land 
Total Present was on belong 

Plot No Area Kisam 31.05.199 s to 
755/1241 0.010 Gharabari 2 Gharabari 2 pvt. 
755/1242 0.040 Gharabari 2 Gharabari 2 pvt. 

755/1243 0.038 Gharabari 2 Gharabari 2 pvt. 
755/1244 0 .040 Gharabari 2 Gharabarl2 pvt. 
755/1245 0 .040 Gharabari 2 Gharabari 2 pvt. 

755/1246 0.016 Gharabari 2 Gharabari 2 pvt. 

755/1247 0.019 Gharabari 2 Gharabari 2 pvt. 
755/1248 0.015 Gharabari 2 Gharabari 2 pvt. 
755/U49 0.014 Gharabari 2 Gharabari 2 pvt. 

755/1250 0.083 Gharabari 2 Gharabari 2 pvt. 
755/12Sl 0.145 Gharabari 2 Gharabari 2 Govt. 
755/1252 0.022 Gharabari 2 Gharabari 2 pvt. 

755/1253 0.014 Gharabari 2 Gharabari 2 pvt. 
755/1254 0.015 Gharabari 2 Gharabari 2 pvt. 
755/1255 0.021 Gharabari 2 Gharabari 2 pvt. 
755/1256 0.040 Gharabari 2 Gharabari 2 pvt. 

755/1257 0.040 Gharabari 2 Gharabari 2 pvt. 
755/1258 0.031 Gharabari 2 Gharabari 2 pvt. 
755/1259 0.031 Gharabari 2 Gharabari 2 pvt. 
755/1260 0.004 Pat ita Patita Govt. 
755/1261 0 .013 Road Road Govt. 
755/1262 0.023 Gharabari 2 Gharabari 2 Pvt. 

755/1263 0.031 Gharabari 2 Gharabari 2 Pvt. 
755/1264 0.040 Gharabari 2 Gharabari 2 Pvt. 

755/1265 0.040 Gharabari 2 Gharabari 2 Pvt. 

755/1266 0.031 Gharabari 2 Gharabari 2 Pvt. 
755/1267 0.012 Gharabari 2 Gharabari 2 Pvt. 
755/1268 0.035 Gharabari 2 Gharabari 2 Pvt. 
755/1269 0.013 Gharabari 2 Gharabari 2 Pvt. 
755/1270 0.035 Gharabari 2 Gharabari 2 Pvt. 

~ 7AHASILDAR 
SADAR. CUTTACI< 

Encroached Area Area Status of land Type of use 
Existin Towards Towards taken by (Building I (Residential/ 
g Area River Road River Vacant) if Commercial) Remarks 
0.010 No No No 1 Storied-1 Residential 
0.040 No No No 1 Storied-1 Residential 
0.038 No No No 1 Storied-1 Residential 
0.040 No No No 1 Storied-1 Residential 
0.040 No No No 1 Storied-1 Residential 
0.016 No No No 1 Storied-1 Residential 
0 .019 No No No 1 Storied-1 Residential 
0.015 No No No 1 Storied-1 Residential 
0.014 No No No 1 Storied-1 Residential 
0.083 No No No 1 Storied-1 Residential 
0.145 No No No 1 Storied-1 Residential Encroached 
0.022 No No No 1 Storied-1 Residential 
0.014 No No No 1 Storied-1 Residential 
0.015 No No No 1 Storied-1 Residential 
0.021 No No No 1 Storied-1 Residential 
0.040 No No No 1 Storied-1 Residential 
0.040 No No No 1 Storied-1 Residential 
0.031 No No No 1 Storied-1 Residential 
0.031 No No No 1 Storied-1 Residential 
0.004 No No No 1 Storied-1 Residential Encroached 
0.013 No No No Vacant 
0.023 No No No 1 Storied-1 Residential 
0.031 No No No 1 Storied-1 Residential 
0.040 No No No 1 Storied-1 Residential 
0.040 No No No 1 Storied-1 Residential 
0.031 No No No 1 Storied-1 Residential 
0.012 No No No 1 Storied-1 Residential 
0.035 No No No 1 Storied-1 Residential 
0.013 No No No 1 Storied-1 Residential 
0.035 No No No 1 Storied-1 Residential 
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Kisam Land Encroached Area Area Status of land Type of use 

Name of The Total Present was on belong Existin Towards Towards taken by (Building I (Residential/ 

Village Khata No Plot No Area Kisam 31.05.199 s to g Area River Road River Vacant) if Commercial) Remarks 

Unit-26 Sikharpur 583 755/1271 0.004 Gharabari 2 Gharabari 2 Pvt. 0.004 No No No 1 Storied-1 Residential 

Unit-26 Sikharpur 235 755/1272 0.040 Gharabari 2 Gharabari 2 Pvt. 0.040 No No No 1 Storied-1 Residential 

. Unit-26 Sikharpur 291 755/1273 0.030 Gharabari 2 Gharabari 2 Pvt. 0.030 No No No 1 Storied-1 Residential 

Unit-26 Sikharpur 130 755/1274 0.032 Gharabari 2 Gharabari 2 Pvt. 0.032 No No No 1 Storied-1 Residential 

Unit-26 Sikharpur 745 755/1275 0.011 Road Road Govt. 0.011 No No No Vacant 

Unit-26 Sikharpur 531 755/1276 0.032 Gharabari 2 Gharabari 2 Pvt. 0.032 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 475 755/1277 0.018 Gharabari 2 Gharabar12 Pvt. 0.018 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 746 755/1394 0.029 Pat ita Patita Govt. 0.029 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1395 0.009 Patita Patita Govt. 0.009 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1396 0.023 Pat ita Patita Govt. 0.023 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1397 0.011 Pat ita Patita Govt. 0.011 No No No 1 Storied-1 residentia l Encroached 

Unit-26 Sikharpur 746 755/1398 0.004 Pat ita Patita Govt. 0.004 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1399 0.015 Pat ita Patita Govt. 0.015 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1400 0.006 Pat ita Patlta Govt. 0.006 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1401 0.003 Pat ita Patlta Govt. 0.003 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1402 0.012 Pat ita Patita Govt. 0.012 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1403 0.017 Pat ita Pat ita Govt. 0.017 No No No 1 Storied-1 residential Encroached 
Unit-26 Sikharpur 746 755/ 1404 0.005 Pat ita Pat ita Govt. 0.005 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1405 0.004 Pat ita Patita Govt. 0.004 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1406 0.020 Pat ita Patita Govt. 0.020 No No No 1 Storied-1 residential Encroached 

. Unit-26 Sikharpur 746 755/1407 0.003 Patita Patita Govt. 0.003 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1408 0.005 Patita Patita Govt. 0.005 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1409 0.006 Pat ita Pat ita Govt. 0.006 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1410 0.011 Pat ita Pat ita Govt. 0.011 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1411 0.050 Pat ita Pat ita Govt. 0.050 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1412 0.032 Pat ita Pat ita Govt. 0 .032 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1413 0.009 Pat ita Pat ita Govt. 0.009 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1414 0.016 Pat ita Pat ita Govt. 0.016 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1415 0.036 Pat ita Patita Govt. 0.036 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 755/1416 0.007 Pat ita Pat ita Govt. 0.0(}7 No No No 1 Storied-1 residential Encroached 

~ TAHASILDAR. 
SADAR, CUTTACI< 

55



52

Name of The 

Village Khata No 
Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Slkharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 660/1107 

Unit-26 Sikharpur 660/ 1333 

Unit-26 Sikharpur 599 

Unit-26 Sikharpur 514 

Unit-26 Sikharpur 65 

Unit-26 Sikharpur 192 

Unit-26 Sikharpur 49 

Unit-26 Sikharpur 161 

Unit-26 Sikharpur 47 

Unit-26 Sikharpur 164 

Unit-26 Sikharpur 648 

· Unit-26 Sikharpur 499 

Unit-26 Sikharpur 124 

Unit-26 Sikharpur 558 

Unit -26 Sikharpur 558 

Unit-26 Sikharpur 570 

Kisam Land 
Total Present was on belong 

Plot No Area Kisam 31.05.199 s to 
755/1417 0.003 Pat ita Patita Govt. 
755/ 1418 0.009 Pat ita Patita Govt. 
755/ 1419 0.003 Pat ita Pat ita Govt. 
755/1420 0.004 Pat ita Patita Govt. 
755/ 1421 0.010 Pat ita Pat ita Govt. 

755/1422 0.037 Pat ita Pat ita Govt. 
755/1423 0.027 Patita Pat ita Govt. 
755/1424 0.021 Patita Patlta Govt. 
755/1425 0.021 Patita Pat ita Govt. 
755/1426 0.007 Patita Pat ita Govt. 
755/1427 0.032 Pat ita Patita Govt. 
755/ 1456 0.005 Pat ita Patita Govt. 
755/1457 0.003 Pat ita Pat ita Govt. 
755/1458 0.002 Patita Pat ita Govt. 
755/8826 0.050 Gharabari 2 Gharabari 2 Pvt. 
755/ 8947 0.020 Gharabari 2 Gharabari 2 Pvt. 

756 0.022 Gharabari 2 Gharabari 2 Pvt. 
756/1183 0.015 Gharabari 2 Gharabari 2 Pvt. 

757 0.040 Gharabari 2 Gharabari 2 Pvt. 
757/ 1176 0.018 Gharabari 2 Gharabari 2 Pvt. 
757/1177 0.040 Gharabari 2 Gharabari 2 Pvt. 
757/1179 0.015 Gharabari 2 Gharabari 2 Pvt. 
757/ 1180 0.011 Gharabari 2 Gharabari 2 Pvt. 
757/1181 0.014 Gharabari 2 Gharabari 2 Pvt. 
757/1182 0.011 Gharabari 2 Gharabari 2 Pvt. 
757/1278 0.107 Gharabari 2 Gharabari 2 Pvt. 
757/ 1279 0.040 Gharabari 2 Gharabari 2 Pvt. 
757/1280 0.017 Gharabarl 2 Gharabarl2 Pvt. 
757/1281 0.008 Road Road Pvt. 
757/1282 0.030 Gharabarl2 Gharabari 2 Pvt. 

~ TAHASILDAR 
SADA R. CUTiACi\ 

Encroached Area Area Status of land Type of use 

Exist in Towards Towards taken by (Building I (Residential/ 
g Area River Road River Vacant) if Commercial) Remarks 
0.003 No No No 1 Storied-1 residential Encroached 
0.009 No No No 1 Storied-1 resident ial Encroached 

0.003 No No No 1 Storied-1 residential Encroached 
0.004 No No No 1 Storied-1 residential Encroached 
0.010 No No No 1 Storied-1 residential Encroached 
0.037 No No No 1 Storied-1 resident ial Encroached 

0.027 No No No 1 Storied-1 residential Encroached 
0.021 No No No 1 Storied-1 residential Encroached 
0.021 No No No 1 Storied-1 residential Encroached 
0.007 No No No 1 Storied-1 residential Encroached 
0.032 No No No 1 Storied-1 residential Encroached 
0.005 No No No 1 Storied-1 resident ial Encroached 
0.003 No No No 1 Storied-1 resident ial Encroached 
0.002 No No No 1 Storied-1 residentia l Encroached 
0 .050 No No No 1 Storied-1 residentia l 
0.020 No No No 1 Storied-1 residential 
0.022 No No No 1 Storied-1 residential 
0 .015 No No No 1 Storied-1 residential 
0.040 No No No 1 Storied-1 residential 
0.018 No No No 1 Storied-1 resident ial 
0.040 No No No 1 Storied-1 residential 
0.015 No No No 1 Storied-1 residential 

0.011 No No No 1 Storied-1 resident ial 
0.014 No No No 1 Storied-1 residential 
0.011 No No No 1 Storied-1 residential 
0.107 No No No 1 Storied-1 residential 
0.040 No No No 1 Storied-1 residentia l 
0.017 No No No 1 Storied-1 residential 
0.008 No No No Vacant 
0.030 No No No 1 Storied-1 residential 
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Name of The 

Village Khata No 

Unit-26 Sikharpur 490 

Unit-26 Sikharpur 195 

Unit-26 Sikharpur 471 

Unit-26 Sikharpur 571 

Unit-26 Sikharpur 493 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 745 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 30 

Unit-26 Sikharpur 2n 

Unit-26 Sikharpur 660/1436 

Unit-26 Sikharpur 54 

Unit-26 Sikharpur 173 

Unit-26 Sikharpur 32 

Unit-26 Sikharpur 210 

Unit-26 Sikharpur 20 

Unit-26 Sikharpur 502 

Unit-26 Sikharpur 618 

Unit-26 Sikharpur 214 

Unit-26 Sikharpur 33 

Unit-26 Sikharpur 616 

Unit-26 Sikharpur 92 

Unit-26 Sikharpur 319 

Unit-26 Sikharpur 42 

Unit-26 Sikharpur 658 

Kisam 
Total Present was on 

Plot No Area Kisam 31.05.199 
757/1283 0.020 Gharabari 2 Gharabari 2 

757/1284 0.019 Gharabari 2 Gharabari 2 

757/1285 0.034 Gharabari 2 Gharabari 2 

757/1286 0.031 Gharabari 2 Gharabari 2 

757/1287 0.034 Gharabari 2 Gharabari 2 

757/1392 0.011 Pat ita Pat ita 

757/1393 0.014 Patita Patita 

757/1428 0.037 Patita Patita 

757/1429 0.020 Patita Pat ita 

757/1454 0.056 Pat ita Pat ita 

757/1459 0.005 Patlta Pat ita 

758 0.184 Road Road 

759 0.618 Gochar Gochar 

759/1147 0.012 Gharabari 2 Gharabari 2 

759/1149 0.014 Gharabari 2 Gharabarl2 

759/1150 0.019 Gharabari 2 Gharabarl2 

759/1151 0.014 Gharabari 2 Gharabari 2 

759/1152 0.017 Gharabarl2 Gharabari 2 

759/1153 0.016 Gharabari 2 Gharabari 2 

759/1154 0.024 Gharabari 2 Gharabari 2 

759/1155 0.038 Gharabarl2 Gharabari 2 

759/1156 0 .016 Gharabari 2 Gharabari 2 

759/1157 0.018 Gharabari 2 Gharabari 2 

759/1158 0.018 Gharabari 2 Gharabari 2 

759/1159 0.018 Gharabari 2 Gharabari 2 

759/1160 0.016 Gharabarl2 Gharabari 2 

759/1161 0.040 Gharabari 2 Gharabar12 

759/1162 0.031 Gharabari 2 Gharabari 2 

759/1163 0.018 Gharabari 2 Gharabari 2 

759/1164 0.025 Gharabari 2 Gharabari 2 

(A\ TAHAS ILDAR . K 
~ADAR. cUTT.AC 

Land Encroached Area Area Status of land Type of use 

belong Exist in Towards Towards taken by (Building I (Residential/ 

s to gArea River Road River Vacant) if Commercial) Remarks 

Pvt. 0.020 No No No 1 Storied-1 residential 

Pvt. 0.019 No No No 1 Storied-1 residential 

Pvt. 0.034 No No No 1 Storied-1 residential 

Pvt. 0.031 No No No 1 Storied-1 residential 

Pvt. 0.034 No No No 1 Storied-1 residential 

Govt. 0.011 No No No 1 Storied-1 residential Encroached 

Govt. 0.014 No No No 1 Storied-1 residential Encroached 

Govt. 0.037 No No No 1 Storied-1 residential Encroached 

Govt. 0.020 No No No 1 Storied-1 residential Encroached 

Govt. 0.056 No No No 1 Storied-1 residential Encroached 

Govt. 0.005 No No No 1 Storied-1 residential Encroached 

Govt. 0.184 No No No Vacant 

Govt. 0.618 No No No Vacant 

Pvt. 0.012 No No No 1 Storied-1 residential 

Pvt. 0.014 No No No 1 Storied-1 residential 

Pvt. 0.019 No No No 1 Storied-1 residential 

Pvt. 0.014 No No No 1 Storied-1 residential 

Pvt. 0.017 No No No 1 Storied-1 residential 

Pvt. 0.016 No No No 1 Storied-1 residential 

Pvt. 0.024 No No No 1 Storied-1 residential 

Pvt. 0.038 No No No 1 Storied-1 residential 

Pvt. 0.016 No No No 1 Storied-1 residential 

Pvt. 0.018 No No No 1 Storied-1 residential 

Pvt. 0.018 No No No 1 Storied-1 residential 

Pvt. 0.018 No No No 1 Storied-1 residential 

Pvt. 0.016 No No No 1 Storied-1 residential 

Pvt. 0.040 No No No 1 Storied-1 residential 

Pvt. 0.031 No No No 1 Storied-1 residential 

Pvt. 0.018 No No No 1 Storied-1 residential 

Pvt. 0.025 No No No 1 Storied-1 residential 
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Name of The 
Village Khata No 

Unit-26 Sikharpur 402 

Unit-26 Sikharpur 603 

Unit-26 Sikharpur 400 

Unit-26 Sikharpur 264 

Unit-26 Sikharpur 312 

Unit-26 Sikharpur 588 

U nit-26 Sikharpur 480 

U nit-26 Sikharpur 412 

Unit-26 Sikharpur 388 

Unit-26 Sikharpur 67 

Unit-26 Sikharpur 660/1311 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 56 

Unit-26 Sikharpur 524 

Unit-26 Sikharpur 449 

Unit-26 Sikharpur 586 

Unit-26 Sikharpur 180 

Unit-26 Sikharpur 530 

Unit-26 Sikharpur 481 

Unit-26 Sikharpur 51 

Unit-26 Sikharpur 660 

Unit-26 Sikharpur 484 

Unit-26 Sikharpur 204 

Unit-26 Sikharpur 265 

Unit-26 Sikharpur 474 

Unit-26 Sikharpur 474 

Unit-26 Sikharpur 553 

Kisam 
Total Present was on 

Plot No Area Kisam 31.05.199 
759/1165 0.030 Gharabarl2 Gharabari 2 

759/1166 0.009 Gharabarl2 Gharabari 2 

759/1167 0.024 Gharabarl2 Gharabari 2 

759/1168 0.021 Gharabarl2 Gharabari 2 

759/1169 0.026 Gharabari 2 Gharabari 2 

759/1170 0.026 Gharabari 2 Gharabari 2 

759/1171 0.022 Gharabarl2 Gharabari 2 

759/1172 0.020 Gharabarl2 Gharabari 2 

759/1173 0.016 Gharabarl2 Gharabari 2 

759/1174 0.029 Gharabari 2 Gharabari 2 

759/1175 0.025 Gharabari 2 Gharabari 2 

759/1391 0.027 Pat ita Pat ita 

759/1455 0.008 Patita Patita 

760 0.130 Road Road 

760/1375 0.021 Gharabari 2 Gharabari 2 

760/1376 0.020 Gharabari 2 Gharabari 2 

760/1377 0.019 Gharabari 2 Gharabari 2 

760/1378 0 .024 Gharabari 2 Gharabari 2 

760/1379 0.015 Gharabari 2 Gharabari 2 

760/1380 0.016 Gharabari 2 Gharabari 2 

760/1381 0.014 Gharabari 2 Gharabari 2 

760/1382 0.031 Gharabari 2 Gharabari 2 

760/1383 0.031 Gharabari 2 Gharabari 2 

760/1384 0.012 Gharabari 2 Gharabari 2 

760/1385 0.021 Gharabari 2 Gharabari 2 

760/1386 0.037 Gharabari 2 Gharabari 2 

760/1387 0.035 Gharabari 2 Gharabari 2 

761 0.048 Sadak(Road) Sadak(Road) 

762 0.040 Gharabari 2 Gharabari 2 

~TAHASJLDAR 
SADAR. currAOtt 

Land Encroached Area Area Status of land Type of use 

belong Existin Towards Towards taken by . (Building I (Residential/ 

s to gArea River Road River Vacant) if Commercial) Remarks 

Pvt. 0.030 No No No 1 Storied-1 residential 

Pvt. 0.009 No No No 1 Storied-1 residential 

Pvt. 0.024 No No No 1 Storied-1 residential 

Pvt. 0.021 No No No 1 Storied-1 residential 

Pvt. 0.026 No No No 1 Storied-1 residential 

Pvt. 0.026 No No No 1 Storied-1 residentia l 

Pvt. 0.022 No No No 1 Storied-1 resident ial 

Pvt. 0.020 No No No 1 Storied-1 residential 

Pvt. 0.016 No No No 1 Storied-1 residential 

Pvt. 0.029 No No No 1 Storied-1 residential 

Pvt. 0.025 No No No 1 Storied-1 residential 

Govt. 0.027 No No No 1 Storied-1 residential Encroached 

Govt. 0 .008 No No No 1 Storied-1 residential Encroached 

Govt. 0.130 No No No Vacant 

Pvt. 0.021 No No No 1 Storied-1 residential 

Pvt. 0.020 No No No 1 Storied-1 residential 

Pvt. 0.019 No No No 1 Storied-1 residential 

Pvt. 0 .024 No No No 1 Storied-1 residential 

Pvt. 0.015 No No No 1 Storied-1 residential 

Pvt. 0.016 No No No 1 Storied-1 residential 

Pvt. 0.014 No No No 1 Storied-1 residential 

Pvt. 0.031 No No No 1 Storied-1 residential 

Pvt. 0.031 No No No 1 Storied-1 residential 

Pvt. 0.012 No No No 1 Storied-1 residential 

Pvt. 0.021 No No No 1 Storied-1 residential 

Pvt. 0 .037 No No No 1 Storied-1 residential 

Pvt. 0.035 No No No 1 Storied-1 residential 

Pvt. 0 .048 No No No Vacant 

Pvt. 0.040 No No No 1 Storied-1 residential 
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Kisam Land Encroached Area Area Status of land Type of use 

Name of. The Total Present was on belong Existin Towards Towards taken by (Building I (Residential/ 
Village Khata No Plot No Area Kisam 31.05.199 s to gArea River Road River Vacant) if Commercial) Remarks 

Unit-26 Sikharpur 746 762/1463 0.010 Patita Patlta Govt. 0.010 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 745 763 0.118 Road Road Govt. 0.118 No No No Vacant 

Unit-26 Sikharpur 745 764 0.016 Road Road Govt. 0.016 No No No Vacant 

Unlt-26 Sikharpur 283 764/1357 0.038 Gharabari 2 Gharabari 2 Pvt . 0.038 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 125 764/1358 0.040 Gharabari 2 Gharabari 2 Pvt. 0.040 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 223 764/1359 0.020 Gharabari 2 Gharabari 2 Pvt. 0.020 No No No 1 Storied-1 residential 
Unit-26 Sikharpur 629 764/1360 0.019 Gharabari 2 Gharabari 2 Pvt. 0.019 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 569 764/1361 0.019 Gharabari 2 Gharabari 2 Pvt. 0.019 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 308 764/1362 0.012 Gharabari 2 Gharabarl2 Pvt. 0.012 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 360 764/1363 0.013 Gharabari 2 Gharabari 2 Pvt. 0.013 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 70 764/1364 0.008 Gharabari 2 Gharabarl2 Pvt. 0.008 No No No 1 Storied-1 residentia l 
Unit-26 Sikharpur 270 764/1365 0.008 Gharabari 2 Gharabari 2 Pvt. 0.008 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 252 764/1366 0.008 Gharabari 2 Gharabari 2 Pvt. 0.008 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 465 764/1367 0.008 Gharabari 2 Gharabari 2 Pvt. 0.008 No No No 1 Storied-1 resident ial 

Unit-26 Sikharpur 510 764/1368 0.009 Gharabari 2 Gharabari 2 Pvt. 0.009 No No No 1 Storied-1 residential 
Unit-26 Sikharpur 155 764/1369 0.012 Gharabari 2 Gharabari 2 Pvt. 0.012 No No No 1 Storied-1 residential 
Unit-26 Sikharpur 432 764/1370 0.030 Gharabarl2 Gharabari 2 Pvt. 0.030 No No No 1 Storied-1 residential 
Unit-26 Sikharpur 213 764/1371 0.022 Gharabari 2 Gharabari 2 Pvt. O.OZ2 No No No 1 Storied-1 residential 

Unit -26 Sikharpur 90 764/1372 0.029 Gharabari 2 Gharabari 2 Pvt. 0.029 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 522 764/1373 0.030 Gharabari 2 Gharabarl2 Pvt. 0.030 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 464 764/1374 0.031 Gharabari 2 Gharabari 2 Pvt. 0.031 No No No 1 Storied-1 residential 
Unit-26 Sikharpur 746 764/1449 0.005 Pat ita Pat ita Govt. 0.005 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 764/1450 0.027 Pat ita Pat ita Govt. 0.027 No No No 1 Storied-1 residentia l Encroached 
Unit-26 Sikharpur 746 764/1451 0.010 Patita Patita Govt. 0.010 No No No 1 Storied-1 residential Encroached 
Unit -26 Sikharpur 746 764/1452 0 .006 Patita Patita Govt. 0.006 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 745 765 0.524 Road Road Govt. 0.5Z4 No No No Vacant 

Unlt-26 Sikharpur 607 766 0.030 Gharabari 2 Gharabari 2 Pvt. 0.030 No No No 1 Storied-1 residential 
Unit-26 Sikharpur 746 766/1288 0 .018 Pat ita Pat ita Govt. 0.018 No No No 1 Storied-1 residential Encroached 
Unit-26 Sikharpur 133 766/1289 0.030 Gharabari 2 Gharabari 2 Pvt. 0.030 No No No 1 Storied-1 residential 
Unit -26 Sikharpur 113 766/1290 0.030 Gharabari 2 Gharabari 2 Pvt. 0.030 No No No 1 Storied-1 resident ial 

CA:\ TAHASILDAR 
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Name of The 

Village Khata No 

Unit-26 Sikharpur S45 

Unit-26 Sikharpur 645 

Unit-26 Sikharpur 16 

Unit-26 Sikharpur 660/1303 

Unit-26 Sikharpur 392 

Unit-26 Sikharpur 401 

Unit-26 Sikharpur 451 

Unit-26 Sikharpur 483 

Unit-26 Sikharpur 275 

Unit-26 Sikharpur 198 

Unit-26 Sikharpur 126 

Unit-26 Sikharpur 660/664 

Unit-26 Sikharpur 387 

Unit-26 Sikharpur 745 

Unit-26 Sikharpur 498 

Unit-26 Sikharpur 206 

Unit-26 Sikharpur 304 

Unit-26 Sikharpur 580 

Unit-26 Sikharpur 372 

Unit-26 Sikharpur 167 

Unit-26 Sikharpur 255 

Unit-26 Sikharpur 619 

Unit-26 Sikharpur 129 

Unit-26 Sikharpur 647 

Unit-26 Sikharpur 509 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 373 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Unit-26 Sikharpur 746 

Kisam Land 
Total Present was on belong 

Plot No Area Kisam 31.05.199 s to 
766/1291 0.030 Gharabari 2 Gharabarl2 Pvt. 
766/1292 0.030 Gharabarl2 Gharabari 2 Pvt. 
766/1293 0.030 Gharabari 2 Gharabari 2 Pvt. 
766/1294 0.018 Gharabarl2 Gharabarl2 Pvt. 
766/1295 0.015 Gharabari 2 Gharabari 2 Pvt. 
766/1296 0.017 Gharabari 2 Gharabari 2 Pvt. 
766/1297 0.015 Gharabari 2 Gharabari 2 Pvt. 
766/1298 0.017 Gharabari 2 Gharabari 2 Pvt. 
766/1299 0.019 Gharabari 2 Gharabari 2 Pvt. 
766/1300 0.021 Gharabari 2 Gharabari 2 Pvt. 
766/1301 0.018 Gharabari 2 Gharabari 2 Pvt. 
766/1302 0.021 Gharabari 2 Gharabari 2 Pvt. 
766/1303 0.040 Gharabari 2 Gharabari 2 Pvt. 
766/1304 0.056 Road Road Govt. 
766/1305 0.030 Gharabari 2 Gharabari 2 Pvt. 
766/1306 0.030 Gharabari 2 Gharabari 2 Pvt. 
766/1307 0.028 Gharabarl2 Gharabari 2 Pvt. 
766/1308 0.030 Gharabari 2 Gharabarl2 Pvt. 
766/1309 0 .012 Gharabari 2 Gharabari 2 Pvt. 
766/1310 0.030 Gharabari 2 Gharabari 2 Pvt. 
766/1311 0.028 Gharabari 2 Gharabari 2 Pvt. 
766/1312 0.027 Gharabari 2 Gharabari 2 Pvt. 
766/1313 0.030 Gharabari 2 Gharabari 2 Pvt. 
766/1314 0.031 Gharabari 2 Gharabari 2 Pvt. 
766/1315 0.026 Gharabari 2 Gharabari 2 Pvt. 
766/1316 0.033 Pat ita Pat ita Govt. 
766/1317 0.040 Gharabari 2 Gharabarl2 Pvt. 
766/1430 0.016 Pat ita Patlta Govt. 
766/1431 0.018 Pat ita Patlta Govt. 
766/1432 0.005 Pat ita Pat ita Govt. 

(7\ 7AHASILDAR 
~SADAR. CUTTACI< 

Encroached Area Area Status of land Type of use 

Exist in Towards Towards taken by (Building I (Residential/ 

g Area River Road River Vacant) if Commercial) Remarks 
0.030 No No No 1 Storied-1 residentia l 
0.030 No No No 1 Storied-1 residential 
0.030 No No No 1 Storied-1 resident ial 
0.018 No No No 1 Storied-1 residential 
0.015 No No No 1 Storied-1 residential 
0.017 No No No 1 Storied-1 residential 
0.015 No No No 1 Storied-1 residential 
0.017 No No No 1 Storied-1 residential 
0.019 No No No 1 Storied-1 residential 
0.021 No No No 1 Storied-1 residential 
0.018 No No No 1 Storied-1 residential 
0.021 No No No 1 Storied-1 residential 
0.040 No No No 1 Storied-1 residential 
0.056 No No No Vacant 
0.030 No No No 1 Storied-1 residential 
0.030 No No No 1 Storied-1 residential 
0.028 No No No 1 Storied-1 residential 
0.030 No No No 1 Storied-1 residential 
0.012 No No No 1 Storied-1 residential 
0.030 No No No 1 Storied-1 residential 
0.028 No No No 1 Storied-1 residential 
0.027 No No No 1 Storied-1 residential 
0.030 No No No 1 Storied-1 residential 
0.031 No No No 1 Storied-1 residential 
0.026 No No No 1 Storied-1 residential 
0.033 No No No 1 Storied-1 residential Encroached 
0.040 No No No 1 Storied-1 residential 
0.016 No No No 1 Storied-1 residential Encroached 
0.018 No No No 1 Storied-1 residential Encroached 
0.005 No No No 1 Storied-1 residential Encroached 
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Kisam land Encroached Area Area Status of land Type of use 

Name of The Total Present was on belong Existin Towards Towards taken by . (Building I (Residential/ 

Village Khata No Plot No Area Kisam 31.05.199 s to gArea River Road River Vacant) if Commercial) Remarks 

Unit-26 Sikharpur 746 766/1433 0.025 Pat ita Patita Govt. 0.025 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 766/1434 0.020 Patita Patita Govt. 0.020 No No No 1 Storied-1 residential Encroached 

. Unit-26 Sikharpur 746 766/1435 0.004 Pat ita Pat ita Govt . 0.004 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 766/1436 0.024 Pat ita Patita Govt. 0.024 No No No 1 Storied-1 residentia l Encroached 

Unit-26 Sikharpur 746 766/1437 0.010 Patlta Patita Govt. 0.010 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 766/1438 0.008 Patlta Pat ita Govt. 0.008 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 766/1439 0.003 Patita Pat ita Govt. 0.003 No No No 1 Storied-1 resident ial Encroached 

Unit-26 Sikharpur 746 766/1440 0.007 Pat ita Pat ita Govt. 0.0()7 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 746 766/1453 0.011 Patita Pat ita Govt. 0.011 No No No 1 Storied-1 residential Encroached 

Unlt-26 Sikharpur 746 766/1460 0.002 Patlta Pat ita Govt. 0.002 No No No 1 Storied-1 residential Encroached 

Unit-26 Sikharpur 598 767 0.052 Gharabarl2 Gharabarl2 Pvt. 0.052 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 660/1392 767/8980 0.020 Gharabari 2 Gharabari 2 Pvt. 0.020 No No No 1 Storied-1 residential 

Unit-26 Sikharpur 745 768 0.050 Road Road Govt . 0.050 No No No Vacant 

Unit-26 Sikharpur 746 769 0.314 Gochar Gochar Govt . 0.314 No No No Vacant 

Unit -26 Sikharpur 63 770 0.152 Pat ita Pat ita Pvt. No No No 

Unit-26 Sikharpur 732/23 770/2325 0.040 Gharabari Patita Pvt. No No No OLR case 680/2003 

Unit-26 Sikharpur 660/147 770/2331 0.180 Pat ita Patita Pvt. No No No 

Unit -26 Sikharpur 660/148 770/2332 0.040 Pat ita Patita Pvt. No No No 

Unit -26 Sikharpur 660/329 770/2448 0.020 Pat ita Pat ita Pvt. No No No 

Unit-26 Sikharpur 660/1361 770/7627 0.065 Pat ita Pat ita Pvt. No No No 

Unit-26 Sikharpur 660/910 770/7632 0.080 Pat ita Patita Pvt. No No No 

Unit-26 Sikharpur 660/929 770/8704 0 .040 Gharabari Pat ita Pvt. 
No No No 

OLR Case 

No.8092/2022 

Unit-26 Sikharpur 660/1437 770/8775 0 .065 Patlta Pat ita Pvt. No No No 

Unit-26 Sikharpur 660/1044 770/ 8787 0.040 Patita Pat ita Pvt. No No No 

Unit-26 Sikharpur 660/1170 770/8864 0.040 Pat ita Patita Pvt. No No No 

Unit -26 Sikharpur 732/53 770/8924 0.040 Gharabari Patita Pvt. 
No No No 

OLR Case 

No.680/2003 

Unit -26 Sikharpur 660/1439 770/8975 0.020 Patita Pat ita Pvt. No No No 

Unit -26 Sikharpur 660/1419 770/8988 0.006 Patita Pat ita Pvt. No No No 

~ _ 'TAHASILDAR 
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Name of The 
Village Khata No Plot No 

Unit-26 Sikharpur 660/1438 770/9000 

Unit-26 Sikharpur 450 771 

Unit-26 Sikharpur 746 772 

Unit-26 Sikharpur 529 773 

Unit-26 Sikharpur 617 773/1318 

Unit-26 Sikharpur 590 773/1319 

Unit-26 Sikharpur 325 773/1320 

Unit-26 Sikharpur 240 773/1321 

Unit-26 Sikharpur 149 773/1322 

Unit-26 Sikharpur 732/5 773/1323 

Unit-26 Sikharpur 314 773/1324 

Unit-26 Sikharpur 544 773/1325 

Unit-26 Sikharpur 745 773/1326 

Unit-26 Sikharpur 591 773/1327 

Unit-26 Sikharpur 660/1197 773/1328 

Unit-26 Sikharpur 132 773/ 1329 

Unit -26 Sikharpur 660/1329 773/1330 

Unit-26 Sikharpur 278 773/1331 

Unit-26 Sikharpur 660/887 773/1332 

Unit-26 Sikharpur 576 773/1333 

Unit-26 Sikharpur 46 773/ 1334 

Unit-26 Sikharpur 184 773/1335 

Unit-26 Sikharpur 660/1458 773/1336 

Unit-26 Sikharpur 27 773/1337 

Unit-26 Sikharpur 463 773/1338 

Unit-26 Sikharpur 55 773/1339 

Kisam land 
Total Present was on belong 

Area Kisam 31.05.199 sto 
0.014 Pat ita Pat ita Pvt. 

0.842 

0.266 Pat ita Patita Pvt. 

0.228 Go char Gochar Govt. 

0.036 Gharabari 2 Gharabari 2 Pvt. 

0.040 Gharabari 2 Gharabari 2 Pvt. 
0.040 Gharabari 2 Gharabari 2 Pvt. 
0.013 Gharabari 2 Gharabari 2 Pvt . 
0.040 Gharabari 2 Gharabari 2 Pvt . 
0.015 Gharabari 2 Gharabari 2 Pvt. 
0.016 Pat ita Pat ita Pvt. 
0.012 Gharabari 2 Gharabari 2 Pvt. 

0.011 Gharabari 2 Gharabari 2 Pvt. 

0.029 Gharabari 2 Gharabari 2 Govt. 
0.017 Gharabari 2 Gharabari 2 Pvt. 
0.016 Gharabari 2 Gharabari 2 Pvt. 
0.011 Gharabari 2 Gharabari 2 Pvt. 
0.011 Gharabari 2 Gharabarl2 Pvt. 
0.020 Gharabari 2 Gharabari 2 Pvt. 

0.017 Gharabari 2 Gharabari 2 Pvt. 
0.018 Gharabari 2 Gharabari 2 Pvt. 

0.021 Gharabari 2 Gharabarl 2 Pvt. 

0.036 Gharabari 2 Gharabarl2 Pvt. 
0.020 Gharabari 2 Gharabari 2 Pvt. 

0.028 Gharabarl2 Gharabarl 2 Pvt. 

0.013 Gharabarl2 Gharabarl2 Pvt. 

0.019 Gharabari 2 Gharabarl2 Pvt. 

G - TA HASILDAR 
~ADAR. CUTTA CI< 

Encroached Area Area Status of land Type of use 

Exist in Towards Towards taken by (Building I (Residential/ . 
gArea River Road River Vacant) if Commercial) Remarks 

0.842 No No No 1 Storied-1 residential 

No No No 

0.266 Vacant 

0.228 No No No Vacant 
0.036 No No No 1 Storied-1 residential 
0.040 No No No 1 Storied-1 residential 
0.040 No No No 1 Storied-1 residential 
0.013 No No No 1 Storied-1 residential 
0.040 No No No 1 Storied-1 residential 
0.015 No No No 1 Storied-1 residential 
0.016 No No No 1 Storied-1 residential 
0.012 No No No 1 Storied-1 residential 
0.011 No No No 1 Storied-1 residential 
0.029 No No No 1 Storied-1 residential Encroached 
0.017 No No No 1 Storied-1 residential 
0.016 No No No 1 Storied-1 residential 
0.011 No No No 1 Storied-1 residential 
0.011 No No No 1 Storied-1 residential 
0.020 No No No 1 Storied-1 residential 

0.017 No No No 1 Storied-1 residential 
0.018 No No No 1 Storied-1 residential 
0.021 No No No 1 Storied-1 residential 
0.036 No No No 1 Storied-1 residential 
0.020 No No No 1 Storied-1 residential 
0.028 No No No 1 Storied-1 residential 
0.013 No No No 1 Storied-1 residential 
0.019 No No No 1 Storied-1 residential 
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Name of The 

Village Khata No Plot No 
Unit-26 Sikharpur 338 773/1340 

Unit-26 Sikharpur 445 773/1341 

Unit-26 Sikharpur 127 773/1342 

Unit-26 Sikharpur 268 773/1343 

Unit-26 Sikharpur 511 773/1344 

Unit-26 Sikharpur 196 773/1345 

Unit-26 Sikharpur 746 773/1441 

Unit-26 Sikharpur 746 773/1442 

Unit-26 Sikharpur 746 773/1443 

Unit-26 Sikharpur 746 773/1444 

Unit-26 Sikharpur 746 773/1445 

Unit-26 Sikharpur 746 773/1446 

Unit-26 Sikharpur 746 773/1447 

Unit-26 Sikharpur 746 773/1448 

Unit-26 Sikharpur 746 773/1461 

Unit-26 Sikharpur 746 773/1462 

Unit-26 Sikharpur 38 774 

Unit-26 Sikharpur 745 775 

Unit-26 Sikharpur 745 776 

• Unit-26 Sikharpur 748 777 

Unit-26 Sikharpur 748 778 

• Unit-26 Sikharpur 744 778 

Unit-26 Sikharpur 601 778/1346 

Unit-26 Sikharpur 257 778/1347 

Unit-26 Sikharpur 420 778/1348 . 
Unit-26 Sikharpur 403 778/1349 

Unit-26 Sikharpur 528 778/1350 

Unit-26 Sikharpur 208 778/1351 

Unit-26 Sikharpur 269 778/1352 

Unit-26 Sikharpur 470 778/1353 

Kisam land 
Total Present was on belong Existin 

Area Kisam 31.05.199 sto g Area 
0.019 Gharabari 2 Gharabarl 2 Pvt. 0.019 

0.018 Gharabari 2 Gharabarl2 Pvt. 0.018 

0.015 Gharabari 2 Gharabari 2 Pvt. 0.015 

0.027 Gharabari 2 Gharabarl 2 Pvt. 0.027 

0.016 Gharabari 2 Gharabarl2 Pvt. 0.016 

0.009 Gharabari 2 Gharabari 2 Pvt. 0.009 

0.020 Pat ita Pat ita Govt. 0.020 

0.028 Patita Pat ita Govt. 0.028 

0.004 Patita Pat ita Govt. 0.004 

0.015 Pat ita Pat ita Govt. 0.015 

0.006 Patita Pat ita Govt. 0.006 

0.003 Patita Patita Govt. 0.003 

0.010 Pat ita Patlta Govt. 0.010 

0.016 Patlta Pat ita Govt. 0.016 

0.130 Pat ita Patita Govt. 0.130 

0.011 Pat ita Patita Govt. 0.011 

0.009 Gharabari 2 Gharabari 2 Pvt. 0.009 

0.113 Road Road Govt. 0.113 

0.021 Debastati Debastali Govt. 0.021 

0.048 Debastali Debastali Govt. 0.048 

0.040 Pat ita Pat ita Govt. 0.040 

0.071 Nayanjori Nayanjorl Govt. 0.071 

0.009 Gharabari 2 Gharabari 2 Pvt. 0.009 

0.009 Gharabari 2 Gharabari 2 Pvt. 0.009 

0.008 Gharabari 2 Gharabari 2 Pvt. 0.008 

0.008 Gharabari 2 Gharabari 2 Pvt. 0.008 

0.010 Gharabari 2 Gharabari 2 Pvt. 0.010 

0.011 Gharabari 2 Gharabari 2 Pvt. 0.011 

0.010 Gharabari 2 Gharabari 2 Pvt. 0 .010 

0.005 Gharabari 2 Gharabar12 Pvt. 0.005 

~TAHASILDAR 
SADAR. CUTTACK 

Encroached Area Area Status of land Type of use 
Towards Towards taken by (Building I (Residential/ 
River Road River Vacant) if Commercial) Remarks 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential Encroached 

No No No 1 Storied-1 residential 

No No No Vacant 

No No No Temple 

No No No Temple 

No No No 

No No No Vacant 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

63



60

Name of The Total 

Village Khata No Plot No Area 

Unit-26 Sikharpur 426 778/1354 0.007 

Unit-26 Sikharpur 194 778/1355 0.009 

Unit-26 Sikharpur 25 778/1356 0.020 

Unit-26 Sikharpur 660/1254 778/8917 0.005 

42.656 

Kisam Land 

Present was on belong Exist in 

Kisam 31.05.199 s to gArea 
Gharabari 2 Gharabari 2 Pvt. 0.007 

Gharabari 2 Gharabari 2 Pvt. 0.009 

Gharabari 2 Gharabari 2 Pvt. 0.020 

Gharabari 2 Gharabari 2 Pvt. 0.005 

TA HASILDA R 
SADAR. CUTTA CI< 

Encroached Area Area Status of land Type of use 

Towards Towards taken by (Building I (Residential/ 
River Road River Vacant) if Commercial) Remarks 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 

No No No 1 Storied-1 residential 
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Information on the land situated inside the embankment road next to the Mahanadi in Kanheipur village. 

Types of Kisam No. of Plot 
Gochar 1 

Danda 2 

Nadi 4 

Pala Ek 1 

Rasta 1 

Smashan 1 

Total 10 

Types of Kisam No. of Plot 
Gharabari-2 2 
Gharabari 51 
Jalasaya-2 1 
Nadi 1 
Nutana Patita 1 
Pat ita 125 
Pala-1 114 

Pala -2 13 
Bagayata-2 31 
Biali 360 
Blali Dofasal-1 1 

Total 700 

~ ~\/ ... , "' 
~-, 

.._d 

Govt Land . 

Area was on 
Publication 

8.600 

0.280 

331.130 

53.600 

0.080 

0.220 

393.910 

Pvt Land . 

Area was on 
Publicatinn 

0.100 
3.490 
0.100 
1.080 
0.060 

12.889 
23.025 

0.469 
6.200 
60.949 
0.050 

108.412 

Otherthan 
No. of Homested Plot Homestead plot 

1 

2 

4 

1 

1 

1 

10 

Area of 
No. of Construction 
Homested over Homestead Otherthan 
Plot land Homestead plot 

2 0.100 
207 13.897 

1 
1 

1 

88 
98 

13 

24 
264 

1 

209 13.997 491 

14HASILDAR 
SADAR, CUTTACK 

Area Drown in 
Encrochment River Course 

4.000 

0.150 

53.600 

57.750 

Converted Area Drown in 
Area River Course 

0.524 

1.864 0.300 
0.898 13.616 

0.369 
1.374 
7.474 15.501 

0.010 

11.610 30.32 

---- ·- · -~ - - ·--- --------

Vacant 
% ge of 
Area 

No .Building Over constructed over Homestead drown in 

Govt. Plat Plot River 

47% 

54% 

100% 

92% 

No. of 
Area of Vacant 

% ge of 
Construction Construction Homestead Area 
over otherthan over otherthan Plot with drown in 
Homestead land Homestead land Area River 

9(0.679) 15% 

21 1.600 2% 

14 0.960 59% 

l 0.030 79% 

14 0.700 25% 
20% 

so 3.29 9(0.679) 28% 

65



62
Annexure-A 

• t Encroached Area 
Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total KisamWas belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 252 1 262.280 Nadl Nadi Govt. 262.28 

252 2 51.330 Nadi Nadi Govt. 51.330 

251 3 53.600 Pala Eka Pala Eka Govt. 53.600 Inside River . 
129 4/733 1.320 Nadi Nadi Govt. 1.320 
252 4 0.537 Pala Eka Pala Eka Pvt. 0.537 

242/ 629 4/ 1440 0.002 Gharabari Pala Eka Pvt. 0.002 

242/623 4/1442 0.001 Gharabari Pala Eka Pvt. 0.001 

242/624 4/1445 0.007 Gharabari Pala Eka Pvt. 0.007 

242/625 4/1447 0.002 Gharabari Pala Eka Pvt. 0.002 

242/626 4/1449 0.001 Gharabari Pala Eka Pvt. 0.001 

242/627 4/1451 0.001 Gharabari Pala Eka Pvt. 0.001 

242/622 4/1460 0.081 Gharabari Pala Eka Pvt. 0.081 

242/658 4/1477 0.010 Pala Eka Pala Eka Pvt. 0.010 

242/657 4/1483 0.010 Pala Eka Pala Eka Pvt. 0 .010 

242/659 4/1488 0.010 Pala Eka Pala Eka Pvt. 0 .010 

242/664 4/1515 0.010 Pala Eka Pala Eka Pvt. 0.010 Inside River 

0.670 

58 5 0.216 Pala Dui Pala Dul Pvt. 0 .216 

242/651 5/1462 0.010 Pala Dul Pala Dui Pvt. 0.010 

• i 242/647 5/1464 0.017 Pala Dui Pala Dul Pvt. 0.017 

242/648 5/1466 0.012 Pala Dui Pala Dul Pvt. 0.012 

242/649 5/1468 0.010 Pala Dui Pala Dui Pvt. 0.010 

242/650 5/1470 0.016 Pala Dul Pala Dui Pvt. 0.016 

242/652 5/1472 0.013 Pala Dui Pala Dui Pvt. 0.013 

242/653 S/1474 0 .010 Pala Oui Pala Dui Pvt. 0.010 

242/654 5/1478 0 .012 Pala Dui Pala Oui Pvt. 0.012 

242/655 5/1480 0.020 Pala Dui Pala Dui Pvt. 0.020 

242/656 5/1484 0.017 Pala Dui Pala Dui Pvt. 0.017 .. 242/712 5/1563 0.016 Pala Dui Pala Dui Pvt . 0.016 I Inside River 

~ TAHASILUA H 
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Encroached Area 

Status of land 

Area (Building I 
Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 0.369 

220 6 0 .270 Gharabari Gharabari Pvt. 0.240 0.030 1storied-1 Residential 

147 7 0 .020 Gharabari Gharabari Pvt. 0.020 1storied-1 Residential 

147 8 0.020 Gharabari Gharabari Pvt. 0.020 1storied-1 Residential 

253 9 0.080 Rasta Rasta Govt. 0.080 Vacant 

95 10 0,030 Gharabari Gharabari Pvt. 0.030 1storied-1 Residential 

232 11 0.090 Gharabari Gharabari Pvt. 0.090 1storied-1 Residentia l 

129 12 0.030 Gharabari Gharabari Pvt. 0.030 lstoried-1 Residential 

242/615 13 0.060 Gharabari Gharabari Pvt. 0.060 lstoried-1 Residential 

138 14 0.030 Gharabarl Gharabari Pvt. 1storied-1 Residential 

242/630 14/1430 0.020 Gharabarl Gharabari Pvt. 0.050 l storied-1 Residential 
0.050 

209 15 0 .040 Gharabarl Gharabari Pvt. 0.040 1storied-1 Residential 

121 16 0.150 Gharabari Gharabari Pvt. 0.150 lstoried-1 Residential 

93 17 0 .090 Gharabarl Gharabari Pvt. 0.090 lstoried-1 Residential 

93 18 0 .020 Gharabari Gharabari Pvt. 0.020 1storied-1 Residential 

225 '19 0.100 Gharabari Gharabari Pvt. 0.100 1storied-1 Residential 

225 20 0 .090 Gharabarl Gharabarl Pvt. 0.090 1storied-1 Residential 

129 21 0 .471 Gharabari Gharabari Pvt. 1storied-1 Residential 

242/623 21/1441 0.003 Gharabari Gharabari Pvt. 1storied-1 Residential 

242/664 21/1443 0.005 Gharabari Gharabari Pvt. lstoried-1 Residential 

242/624 21/1444 0.013 Gharabari Gharabari Pvt. 1storied-1 Residential 

242/625 21/1446 0.003 Gharabari Gharabari Pvt. lstoried-1 Residential 

242/626 21/1448 0.002 Gharabarl Gharabari Pvt. lstoried-1 Residentia l 

242/627 21/1450 0.002 Gharabari Gharabari Pvt. 1storied-1 Residential 

242/628 21/1457 0.001 Gharabarl Gharabari Pvt. lstoried-1 Residential 

242/622 21/1459 0.002 Gharabarl Gharabari Pvt. lstoried-1 Residential 

242/651 21/1463 0.020 Gharabari Gharabari Pvt. lstoried-1 Residential 

242/647 21/1465 0 .012 Gharabari Gharabari Pvt. 1storied-1 Residential .. - 242/648 21/1467 0.007 Ghara bari Gharabari Pvt. lstoried-1 Resident ial 
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64
Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No A rea Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/ 649 21/1469 0.010 Gharabari Gharabari Pvt. l storied-1 Residential 

242/ 650 21/1471 0.014 Gharabari Gharabari Pvt. 1storied-1 Resident ia l 

242/652 21/1473 0.012 Gharabari Gharabarl Pvt. 1storied-1 Residential 

242/653 21/1475 O.ol5 Gharabari Gharabari Pvt. 1storied-1 Residential 

242/654 21/1479 0 .007 Gharabari Gharabari Pvt. 1sto ried -1 Resident ial 

242/655 21/1481 0 .010 Gharabari Gharabarl Pvt . 1storied-1 Residential 

242/657 21/1482 0 .025 Gharabari Gharabarl Pvt . 1sto ried-1 Residential 

242/656 21/1485 0 .013 Gharabari Gharabari Pvt. 1storied-1 Residentia l 

242/ 658 21/1485 0.025 Gharabari Gharabari Pvt. l storied-1 Residential Leprosy 

242/712 21/1564 0.016 Gharabari Gharabari Pvt. l sto ried-1 Residential Colony(Gandhipal 

242/939 21/1125 0.012 Gharabari Gharabarl Pvt. 0.700 1storied-1 Residential li} 

0.700 

242/1037 22 0.030 Gharabari Gharabarl Pvt. l storied-1 Residential 

242/587 22/1401 0.050 Gharabarl Gharabarl Pvt. 0.080 1storied-1 Residential 

0.080 

93 23 0.150 Gharabari Gharabarl Pvt. 0 .150 1storied-1 Residential 

253 24 0.120 Danda Danda Govt. 0 .120 Vacant 

62 25 0.250 Gharabari Gharabari Pvt. 0.250 1storied-1 Residential 

-. 40 26 0.145 Gharabari Gharabari Pvt. 1storied-1 Residential 

242/ 616 26/1427 0.045 Gharabari Gharabari Pvt. 0.190 1storied-1 Residentia l 

0.190 

2storied-

242/36 27 0.200 Gharabari Gharabari Pvt. 0.200 4,1storied-3 Residential 

40 28 0.208 Gharabari Gharabari Pvt. 1storied-4 

242/616 28/1428 0.072 Gharabari Gharabarl Pvt. 0.280 1storied-1 Residential 

0.280 

242/ 34 29/755 0.250 Pat ita Pat ita Pvt. 0 .250 Vacant Residential 

134 29/756 0.009 Biall Blali Pvt. 0.009 vacant 

~ / 
Q.:) 
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65
Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/34 29 0.450 Patita Patita Pvt. vacant Residential 

242/1216 29/1560 0.061 Gharabari Pat ita Pvt. 1storied-1 Residential OLR-137/2021 

242/1137 29/1902 0.028 Gharabarl Pat ita Pvt. 1storied-1 Residential OLR-532/2021 

242/1138 29/1903 0.023 Gharabari Patita Pvt. 1storied-1 Residential OLR-6305/2021 

242/1139 29/1904 0.052 Biali Biali Pvt. Vacant 

242/1140 29/1905 0.046 Gharabari Pat ita Pvt. 1storied-1 Residentia l OLR-864/2020 

242/1141 29/1906 0.046 Gharabari Pat ita Pvt. 1storied-1 Residentia l OLR-1381/2020 

242/1142 29/1907 0.031 Gharabari Pat ita Pvt. 1storied-1 Residential OLR-1093/2020 

242/1143 29/1908 0.046 Gharabari Pat ita Pvt. 3storied-1 Residentia I OLR-737/2020 

242/1144 29/1909 0.001 Blali Biali Pvt. Vacant 

242/1148 29/1913 0.012 Gharabarl Pat ita Pvt. 15toried-1 Residential OLR-7100/2021 

242/1149 29/1914 0.064 Gharabari Pat ita Pvt. 25toried-1 Residential OLR-1162/2020 

242/1150 29/1915 0.019 Gharabari Pat ita Pvt. 1storied-1 Residential OLR-1460/2020 

242/1153 29/1918 0.022 Gharabarl Pat ita Pvt. 1storied-1 Residential OLR-273/2020 

242/1156 29/1920 0.024 Gharabarl Patita Pvt. 1storied-1 Residential OLR-8564/2021 

242/1178 29/1935 0.024 Gharabarl Pat ita Pvt. 1storied-1 Residential OLR-8563/2021 

242/1182 29/1939 0.200 Biali Biali Pvt. Vacant 

242/1151 29/2916 0.034 Gharabari Patita Pvt. 1.182 1storied-1 Residentia l OLR-657 /2020 
1.182 

66 30 0.020 Biali Biall Pvt. Vacant Residential 

3-01 30/1132 0.073 Gharabarl Biali Pvt. Vacant OLR-48/2002 

242/92 30/1133 0.073 Gharabari Biali Pvt. Vacant OLR-1176/2008 

242/30 30/1134 0.073 Gharabari Biali Pvt. Vacant OLR-1175/2008 

242/34 30/1140 0.040 Biali Biali Pvt. Vacant 

242/410 30/1192 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-452/2005 

242/580 30/1389 0.140 Gharabarl Biali Pvt. 2storied-1 Residential OLR-31/2004 

242/502 30/1391 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-184/2007 

242/503 30/1392 0.040 Gharabarl Biali Pvt. 1storied-1 Residential OLR-185/2007 

242/641 30/1496 0.080 Gharabari Biali Pvt. 2storied-1 Residential OLR-101/2011 

242/678 30/1509 0.040 Gharabari Bial i Pvt. 0.739 1storied·1 Residential OLR-185/2007 
0.739 - T . '!Uil~II_D. 4R 
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Encroached Area 

Status of land 

Area (Building I 
Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 
Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 162 31 0 .215 Biali Biali Pvt. vacant Residential 

242/513 31/1402 0.075 Gharabari Biali Pvt. 2storied -1 Residential OLR-109/2008 

242/1262 31/2002 0.140 Gharabari Biali Pvt. 0.430 lstoried-1 Residential OLR-109/2008 
0.430 

242/1133 32 0.086 Biali Biali Pvt. vacant 

242/ 374 32/1147 0.040 Gharabari Blali Pvt. 3storied-1 Residential OLR-511/2007 

242/386 32/1168 0.280 Gharabari Biali Pvt. 2storied-1 Residential OLR-293/2015 

242/774 32/1547 0.040 Gharabarl Biall Pvt. 0.446 0.007 2storied-1 Residential OLR-12998/2023 
0.446 

242/34 33 0.380 Patita Pat ita Pvt. 0.380 0.005 1storied-2 Residential 

242/34 34 0.370 Patita Pat ita Pvt. vacant Residential 

2storied-

91 34/793 0.230 Gharabari Gharabari Pvt. 0.600 2,1storied-3 Residential 
0.600 

60 35 0.025 Biali Biali Pvt. vacant 

242/1000 35/1363 0.120 Gharabari Biali Pvt. 2storied-1 Residential OLR-79/2008 

2storied-

242/999 35/1364 0.148 Gharabari Biali Pvt. 1,1storied-2 Residential OLR-79/2008 

242/998 35/1633 0.097 Gharabari Biali Pvt. lstoried-1 Residentia l OLR-1105/2020 

2storied-

202 35/792 0.220 Gharabarl Biali Pvt. 0.610 3,1storied-1 Residential 
0.610 

1storied-

34 36 0.290 Gharabarl Gharabari Pvt. 0.290 2,2storied-2 Residential 

105 37 0.001 Pat ita Pat ita Pvt. vacant Residential 

242/359 37/1148 0.085 Gharabari Pat ita Pvt. 1storied-1 Residential OLR-1620/2009 

9-01 37/1149 0.095 Gharabari Pat ita Pvt. lstoried-1 Residentia l OLR-205/2005 

242/736 37/1514 0 .020 Pat ita Pat ita Pvt. vacant 
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Encroached Area 

Status of land 

Area (Building I 
Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/1016 37/1515 0.020 Pat ita Pat ita Pvt. vacant 

242/603 37/1516 0.015 Gharabari Pat ita Pvt. 1storied-1 Residential 

242/739 37/1516 0.060 Patita Pat ita Pvt. vacant 

242/738 37/1517 0.025 Gharabari Pat ita Pvt. lstoried-1 Residential OLR-259/2018 

242/760 37/1535 0.020 Pat ita Pat ita Pvt. vacant 

242/761 37/1536 0.010 Pat ita Patita Pvt. vacant 

242/759 37/1537 0.094 Pat ita Pat ita Pvt. vacant 

242/1073 37/1850 0.095 Gharabari Pat ita Pvt. 0_540 2storied-1 Resident ia I 
0 .540 

143 38 0.487 Blali Biali Pvt. vacant Residential 

242/397 38/1178 0.105 Gharabari Blali Pvt. 2storied-2 Residential OLR-897 /2014 

242/1135 38/1386 0.060 Gharabari Biali Pvt. 1storied-1 Residential OLR-231/2013 

242/628 38/1458 0.017 Gharabari Biali Pvt. lstoried-1 Residential 

242/692 38/1518 0.015 Biali Biall Pvt. vacant 

242/683 38/1533 0.020 Biali Biali Pvt. vacant 

242/684 38/1544 0.030 Biali Biali Pvt. vacant 

242/685 38/1547 0 .025 Siali Biali Pvt. vacant 

242/710 38/1701 0.020 Biall Biali Pvt. 0_779 vacant 
0.779 

127 39 0 .295 Blali Biali Pvt. vacant 

242/376 39/1160 0.160 Gharabari Biali Pvt. 2storied-2 Residential OLR-550/2006 

242/725 39/1504 0.020 Gharabari Biali Pvt. 1storied-1 Residential OLR-1051/2011 

242/692 39/1517 0.025 Biali Blall Pvt. vacant 

242/703 39/1542 0 .020 Biall Biali Pvt. vacant 

242/705 39/1552 0.005 Biali Blali Pvt. vacant 

242/718 39/1596 0.005 Blall Blali Pvt. vacant 

242/710 39/1702 0.020 Biali BlaH Pvt. 0.550 vacant 

0.550 

129 40 0.010 Gharabari Gharabari Pvt. 0.010 vacant 

191 41 0.175 Biali Blali Pvt. 
j 

/) vacant I 
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Encroached Area 

Status of land 

Area (Building I 
Name of l and taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 
Village Khata No Plot No A rea Kisam on 1.4.1974 s to Area River Road course of storied Commercial} Remarks 

Kanheipur 242/23 41/1134 0 .080 Biali Biali Pvt. vacant 

242/24 41/1135 0 .015 Biali Biali Pvt. vacant 

242/633 41/1434 0.030 Gharabari Blali Pvt. 2storied-1 Residential OLR-870/2011 

242/620 41/1436 0.030 Gharabari Biali Pvt. 1storied-1 Residential OLR-871/2011 

242/703 41/1541 0.020 Biali Biali Pvt. vacant 

242/705 41/1551 0.035 Biali Bia li Pvt. vacant 

242/790 41/1563 0.030 Gharabari Biali Pvt. 1storied-1 Residential OLR-870/2011 

242/718 41/1595 0.035 Biali Biali Pvt. 0-450 vacant 

0.450 

66 42 0.374 Biali Biali Pvt. vacant 

I 242/682 42/1132 0.030 Gharabari Biali Pvt. 1storied-1 Residentiai OLR-1182/2011 

242/1015 42/1133 0.020 Gharabari Biali Pvt. 3storied-1 Residential OLR-892/2006 

242/516 42/1405 0.001 Gharabari Biali Pvt. 1storied-1 Residentia l OLR-460/2007 

241/624 42/1439 0.001 Gharabari Biali Pvt. 3storied-1 Residential 

I 242/659 42/1486 0.005 Biali Biali Pvt. vacant 

242/680 42/1510 0.030 Gharabari Biali Pvt. lstoried-1 Residential OLR-1180/2011 

242/681 42/1511 0.030 Gharabari stall Pvt. vacant OLR-1180/2011 

242/664 42/1514 0.010 Biali Biali Pvt. vacant 

242/686 42/1531 0.025 Biali Biali Pvt. vacant 

242/687 42/1538 0.010 Biali Biali Pvt. vacant 

242/711 42/1559 0 .005 Biali Biali Pvt. vacant 

242/1009 42/1803 0 .020 Gharabari Biali Pvt. 2storied-1 Residential OLR-892/2006 

242/1010 42/1804 0.020 Gharabari Biali Pvt. 2storied-1 Residential OLR-892/2006 

242/1127 42/1899 0 .026 Gharabari Biali Pvt. 2storied-1 Residential OLR-460/2007 

242/1146 42/1911 0 .025 Gharabari Blali Pvt. 3storied-1 Residential OLR-460/2007 

242/1258 42/1998 0 .028 Gharabari Biali Pvt. 0.660 1storied-1 Residential OLR-460/2007 
0.660 

88 43 0.250 Biali Biali Pvt. vacant 

242/1350 43/1358 0.026 Gharabari Biali Pvt. 1storied-1 Residential OLR-852/2007 

/) 242/629 43/1440 ~001 Gharabari Biali Pvt. 1storied-1 Residential OLR-852/2007 
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69
Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/659 43/1487 0.005 Bia li Biali Pvt. Vacant 

242/686 43/1532 0.015 Biali Biali Pvt. Vacant 

242/687 43/1539 0.020 Biali Biali Pvt. Vacant 

242/707 43/1557 0 .005 Bia li Biali Pvt. Vacant 

242/711 43/1560 0 .010 Biali Biali Pvt. Vacant OLR-852/2007 

242/1308 43/1570 0 .034 Gharabari Biali Pvt. 2storied-1 Residential 

242/715 43/1572 0.005 Biali Biali Pvt. Vacant OLR-852/2007 

242/1121 43/1894 0.120 Gharabari Biali Pvt. 0.490 1storied·1 Residential 

0.490 

53 44 0 .288 Biali Biali Pvt. Vacant 

242/462 44/1350 0.104 Gharabari Blall Pvt. 1storied-1 Residential OLR-461/2007 

242/687 44/1540 0.010 Biali Biali Pvt. vacant 

242/707 44/1554 0.015 Biali Blali Pvt. vacant 

242/711 44/1561 0.020 Biali Biali Pvt. vacant 

242/1376 44/2066 0.035 Gharabari BlaH Pvt. 2storied-1 Residential OLR-461/ 2007 

242/1456 44/2130 0 .059 Gharabari Biali Pvt. 0.530 2storied-1 Residential OLR-461/2007 
0.530 

108 45 0 .002 Biali Biali Pvt. 

242/355 45/1144 0 .053 Gharabari Biali Pvt. 1storied-1 Residential OLR-478/2011 

17-01 45/1145 0.060 Gharabari Blall Pvt .. 2storied-1 Residential OLR-454/2005 

242/367 45/1153 0.060 Biali Biali Pvt. vacant 

242/528 45/1367 0.010 Blali Blall Pvt. vacant 

242/1105 45/1368 0.030 Biali Biali Pvt. vacant 

242/530 45/1369 0.033 Blali Blali Pvt. vacant 

242/531 45/1370 0.055 Gharabari Biali Pvt. 1storied-1 Residential 

242/531 45/1371 0.012 Biali Blall Pvt. vacant 

242/533 45/1372 0.030 Gharabari Biali Pvt. lstoried-1 Residential OLR-98/2013 

242/534 45/1373 0.043 Biali Biali Pvt. vacant 

242/535 45/1374 0.055 Biali Biali Pvt. vacant 

II 242/536 45/1375 0.015 Biali Biali Pvt. vacant 
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Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/665 45/1452 0.010 Biali Biali Pvt. vacant 

242/666 45/1454 0.005 Biali Biali Pvt. vacant 

242/707 45/1555 0.015 Biali Biali Pvt. vacant 

242/711 45/1562 0.005 Biali Biall Pvt. vacant 

242/714 45/1568 0.005 Biali Biali Pvt. vacant 

242/715 45/1574 0.002 Biali Biali Pvt. 0.500 vacant 

0.500 

146 46 0.462 Biali Biali Pvt. vacant 

11-01 46/1193 0.037 Gharabari Biali Pvt. 1storied-1 Residential OLR-396/2005 

242/427 46/1206 0.037 Gharabari Biali Pvt. 1storied-1 Residential OLR-1462/2012 

242/428 46/1207 0.037 Gharabari Biali Pvt. 2storied-1 Residential OLR-71/2010 

242/429 46/1208 0.037 Gharabari Biali Pvt. 1storied-1 Residential OLR-833/2008 

242/1469 46/1213 0.019 Gharabari Biali Pvt. 2storied-1 Residential OLR-1639/2012 

242/665 46/1453 0.010 Biali Biali Pvt. vacant 

242/666 46/1455 0.010 Biali Biall Pvt. vacant 

242/707 46/1556 0.005 Biali Biali Pvt. vacant 

242/714 46/1569 0.015 Biali Biali Pvt. vacant 

242/1418 46/2099 0.019 Gharabari Biali Pvt. 0_687 1storied-1 Residential OLR-1639/2012 
0.687 

18 47 0.335 Biall Biall Pvt. vacant 

242/389 47/1171 0.095 Gharabari Biali Pvt. 1storied-1 Residential OLR-155/2004 

242/390 47/1172 0.105 Gharabarl Biali Pvt. 1storied-1 Residential OLR-261/2007 

242/666 47/1456 0.005 Biali Biali Pvt. vacant 

242/714 47/1571 0.015 Biali Biali Pvt. vacant 

242/716 47/1575 0.005 Biali Biali Pvt. vacant 

242/695 47/1580 0.005 Biali Blall Pvt. 0.565 vacant 

0.565 

21 48 0.274 Biali Biali Pvt. vacant 

242/523 48/1362 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-39/2006 

" 
242/1175 48/1522 0.005 Biali Biali Pvt. vacant I 

_J 
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Encroached Area 

Status of land 

Area (Building/ 

Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 
Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/693 48/1525 0.003 Biali Biali Pvt. 0.003 vacant 

242/714 48/1570 0.005 Biali Biali Pvt. vacant 

242/716 48/1576 0.025 Biali Biali Pvt. vacant 

242/695 48/1581 0.015 Biali Biali Pvt. vacant 

242/20 48/809 0.120 Gharabari Biali Pvt. 0.527 1storied-1 Residential OLR-39/2006 
0.527 

196 49 0.220 Biali Biali Pvt. 0.003 vacant 

242/15 49/1131 0.056 Gharabari-2 Gharabari-2 Pvt. 1storied-1 Residential 

242/453 49/1345 0.087 Gharabari Biali Pvt. lstoried-1 Residentia l OLR-653/2007 

242/570 49/1384 0.044 Gharabari Biali Pvt. 2storied-1 Residential OLR-135/2009 
i 242/1175 49/1523 0.020 Biali Biali Pvt. vacant 

242/693 49/1526 0.010 Biali Biali Pvt. vacant 

242/704 49/1548 0.015 Biali Biali Pvt. vacant 

242/716 49/1577 0.030 Biali Biali Pvt. vacant 

242/695 49/1581 0.015 Biali Biali Pvt. vacant 

242/857 49/1629 0.044 Gharabari-2 Gharabari-2 Pvt. 0.520 0.020 1storied-1 Residential 
0.540 

109 50 0.280 Biali Biali Pvt. 0.002 vacant 

242/357 50/1146 0.120 Biali Biali Pvt. vacant 

242/463 50/1351 0.040 Gharabarl Blali Pvt. lstoried-1 Residential OLR-314/2006 

242/667 50/1519 0.005 Biali Biali Pvt. vacant 

242/1175 50/1524 0.015 Biali Biali Pvt. vacant 

242/693 50/1527 0.020 Biali Biali Pvt. vacant 

242/704 50/1549 0.015 Biali Biali Pvt. vacant 

242/695 50/1583 0.005 Biali Biali Pvt. vacant 

242/698 50/1587 0.015 Blali Biali Pvt. vacant 

242/699 50/1590 0.005 Biali Biali Pvt. 0.470 0.050 vacant 
0.520 

60 51 0.535 Biali Biali Pvt. vacant 

(I 242/667 51/1520 0.020 Biali Biali Pvt. vacant 

~{../ 
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72
Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towa rds River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/669 51/ 1528 0.020 Gharabari Sia li Pvt. 1storied -1 Resident ial OLR-3353/2023 

242/752 51/1530 0.060 Gharabari Biali Pvt. 1storied-1 Residentia l OLR-1122/2012 

242/691 51/1536 0.010 Biali Bia li Pvt. vacant 

242/ 697 51/1542 0.020 Biali Biali Pvt. vacant 

242/704 51/1550 0.010 Biali Biali Pvt. vacant 

242/698 51/ 1588 0.005 Biali Bia li Pvt. va cant 

242/719 51/ 1598 0.005 Bia li Bia li Pvt. vacant 

242/1296 51/ 2023 0.034 Biall Biali Pvt. 0.660 0.059 vacant 

0.719 

178 52 0.515 Biali Biali Pvt. 0 .002 vacant 

242/667 52/1521 0.015 Bia li Biali Pvt. vacant 

242/669 52/ 1529 0.005 Gharabari Biali Pvt. 1storied -1 Residentia l OLR-3353/2023 

242/691 52/1537 0.015 Biali Biali Pvt. vacant 

242/697 52/1541 0.020 Biali Biali Pvt. vacant 

242/702 52/1545 0.020 Biall Biali Pvt. vacant 

242/700 52/1591 0.010 Biali Biali Pvt. vacant 

242/719 52/ 1597 0.010 Bia li Biali Pvt. 0 .530 0.080 vacant 

0.610 

45 53 0.640 Biali Biali Pvt. 0 .540 0.001 0.100 15toried-3 Residential Unauthorised 

228 54 0.510 Biali Biali Pvt. 0.420 1storied-3 Residential Unauthorised 

60 55 0.725 Blali Biali Pvt. vacant 

242/ 1179 55/1534 0.015 Bial i Biali Pvt. vacant 

242/791 55/1564 0.030 Gharabari Biali Pvt. 0.620 0.150 1sto ried-1 Residential OLR-11024/2023 
0.770 

228 56 1.700 Biali Biali Pvt. 1.400 0.002 0.300 1storied-2 Residential Unauthorised 

108 57/1376 0.078 Gharabarl Biali Pvt. 0.110 lstoried-1 Residential OLR-1624/2012 

242/539 57/1377 0.110 Biali Biali Pvt. 0.048 vacant 

242/539 57/1378 0.048 Bia ll Biali Pvt. 0.110 vacant 

242/540 57/ 1379 0.110 Bia li Biali Pvt. 0 .012 vaca nt 
' 

242/541 57/1380 0.012 Bia li Bia li n~Q 0.025 vacant I .. I 
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Encroached Area 

Status of land 
Area (Building I 

Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/542 57/1381 0.025 Biali Biali Pvt. 0.007 vacant 

242/543 57/1382 0.020 Biali Bia li Pvt. vacant 

242/544 57/1383 O.Q28 Biali Biali Pvt. vacant 

242/545 57/1384 0.013 Biali Biali Pvt. vacant 

242/546 57/1385 0.020 Biali Biali Pvt. vacant 

242/547 57/1386 0.166 Gharabari Bia li Pvt. 2storied-2 Residential OLR-607 /2013 

242/548 57/1387 0.036 Biali Bia li Pvt. vacant 

242/549 57/1388 0 .012 Biali Biali Pvt. vacant 

242/550 57/1389 0 .048 Blali Biali Pvt. vacant 

242/551 57/1390 0.122 Biali Biali Pvt. vacant 

242/552 57/1391 0 .050 Biali Biali Pvt. vacant 

242/553 57/1392 0.022 Gharabari Biali Pvt. 1storied-1 Residential OLR-602/201 1 

242/701 57/1516 0.015 Biali Biali Pvt. vacant 

242/787 57/1560 0.030 Biali Biali Pvt. vacant 

242/706 57/1579 0.030 Biali Biali Pvt. vacant 

242/1373 57/2064 0.117 Biali Biali Pvt. 0.800 vacant 

1.112 

53 58 1.470 Biali Biali Pvt. 1.000 0.470 lstoried-2 Residential Unauthorised 

60 59 1.450 Biali Biali Pvt. 0.500 vacant 

242/826 59/1598 0.120 Biali Biali Pvt. vacant 

242/972 59/1624 0 .010 Biali Biali Pvt. vacant 

242/889 59/1668 0.050 Biali Biali Pvt. vacant 

242/951 59/1744 0.020 Biali Biali Pvt. vacant 

242/ 1467 59/1755 0.050 Gharabari Biali Pvt. 1storied-1 Residential 

242/1089 59/1756 0.040 Gharabari Biali Pvt. 2storied-1 Residential OLR-762/2012 

242/1240 59/1979 0.080 Biali Biali Pvt. 1.32 vacant 

1.820 

60 60 0.952 Biali Biali Pvt. 0.840 vacant 

242/699 60/1589 0.015 Biali Bia li Pvt. vacant 

f'l 242/852 60/1623 0.073 Biali Biali Pvt. vacant 

~-1 ~AHASILDA.f!fW 
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Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/862 60/1634 0.119 Biali Biali Pvt. vacant 

242/1466 60/1780 0.030 Gharabari Biali Pvt. 1storied-1 Residential OLR-1559/2023 

242/1001 60/1795 0.059 Biali Biali Pvt. 

242/1022 60/1815 0.041 Biali Biali Pvt. 

242/1129 60/1901 0.115 Biali Biali Pvt. 

242/1193 60/1945 0.027 Biali Biali Pvt. 

242/1238 60/1980 0.065 Biali Biali Pvt. I 
242/1239 60/1981 0.033 Biali Biali Pvt. 

I 242/1338 60/1982 0.082 Biali Biali Pvt. 

242/1468 60/2122 0.006 Biali Biali Pvt. 

242/1465 60/2135 0.113 Biali Biali Pvt. 

242/ 432 60/3388 0.086 Biali Biali Pvt. 

242/1128 60/3400 0.024 Biali Biali Pvt. 1.000 3storied-1 Residential Unauthorised 
1.840 

146 61 0.072 Biali Biali Pvt. vacant 

242/1261 61/1261 0.121 Biali Blali Pvt. vacant 

242/783 61/1557 1.185 Bial i Biali Pvt. 0.860 vacant 

242/900 61/1681 0.087 Biali Biali Pvt. vacant 

242/899 61/1682 0.138 Biali Biali Pvt. vacant 

242/1329 61/1758 0.032 Biall Biali Pvt. vacant 

242/1101 61/1878 0.120 Biali Biali Pvt. vacant 

242/1197 61/1948 0.034 Biali Biali Pvt. vacant 

242/ 1242 61/1984 0.040 Biali Biali Pvt. vacant 

242/1328 61/2037 0.032 Biali Biali Pvt. 1.000 vacant 

1.860 

178 62 1.240 Biali Biali Pvt. 0.700 vacant 

242/936 62/1726 0.130 Biali Biali Pvt. vacant 

242/937 62/1727 0.016 Biali Biali Pvt. vacant 

242/940 62/1730 0.041 Bia li Bia li Pvt. vacant 

/1 
242/1237 62/1974 0.100 Gharabarl Biali Pvt. 1storied-1 Residential 
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Encroached Area 

Status of land 

Area (Building I 
Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 sto Area River Road course of storied Commercial) Remarks 

Kanheipur 242/1238 62/1975 0.320 Biali Biali Pvt. vacant 

242/1267 62/2004 0.024 Biali Biali Pvt. vacant 

242/1268 62/2005 0.016 Biali Biali Pvt. vacant 

242/1269 62/2006 0.033 Biali Biali Pvt. 1.220 vacant 

1.920 

211 63 1.110 Biali Biali Pvt. 0.430 vacant 

242/1728 63/1507 0.160 Gharabari Biali Pvt. 2storied-1 Residential OLR-1244/2012 

242/1106 63/1881 0.160 Biali Biali Pvt. 1.000 vacant 

1.430 

I 66 64 0.980 Biali Biali Pvt. 0.540 vacant 
! 242/581 64/1396 0.020 Biali Biali Pvt. vacant ' ' 

242/581 64/1397 0.540 Biali Biali Pvt. vacant 

242/914 64/1703 0.050 Biali Biali Pvt. vacant 

242/913 64/1704 0.070 Biali Biali Pvt. vacant 

66 64/726 0.080 Biali Biali Pvt. 1.200 vacant 

1.740 

127 65 0.437 Biall Biali Pvt. 0.600 vacant 

242/723 65/1501 0.049 Biali Biali Pvt. vacant 

242/724 65/1502 0.485 Biali Biali Pvt. vacant 

129 65/727 0.900 Biall Biali Pvt. 1.270 vacant 

1.870 

242/596 66/1405 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-1741/2010 

242/996 66/1406 0.020 Biali Siali Pvt. vacant 

242/594 66/1407 0.080 Gharabari Biali Pvt. 1storied-1 Residential 0 LR-1690/2012 

242/591 66/1410 0.080 Biali Biali Pvt. vacant 

242/592 66/1411 0.040 Biali Blali Pvt. vacant 

242/1362 66/1412 0.080 Gharabari Blali Pvt. 1storied-1 Residential OLR-337 /2010 

242/1315 66/1413 0.040 Gharabari Biali Pvt. lstoried-1 Residential OLR-334/2010 

242/599 66/1414 0.080 Gharabari Biali Pvt. lstoried-1 Residential OLR-338/2010 

242/901 66/1683 0.130 Biali Biali Pvt. vacant I 
'----· 
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Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 
Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/979 66/1775 0.020 Biali Biali Pvt. vacant 

242/980 66/1776 0.020 Biali Biali Pvt. vacant 

242/995 66/1791 0.020 Biali Biali Pvt. vacant 

242/1230 66/1972 0.040 Gharabari Biali Pvt. 1storied-1 Residential OLR-334/2010 

115 66/728 0.150 Biali Biali Pvt. vacant 

I 0.880 

30 67 0.313 Biali Biali Pvt. 0.313 vacant 

I 242/849 67/1614 0.236 Biali Biali Pvt. 0.187 vacant I 

242/841 67/1615 0.187 Biali Biali Pvt. vacant 

242/840 67/1616 0.100 Biali Biali Pvt. vacant 

242/892 67/1666 0.100 Biali Biali Pvt. vacant 

242/841 67/1742 0.100 Siali Biali Pvt. vacant 

30 67/729 0.894 Biali Biali Pvt. 1.430 1storied-1 Residential Unauthorised 
1.930 

156 78 0.171 Biali Biali Pvt. 0.171 vacant 

242/1030 78/1546 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-1382/2012 

242/1410 78/1606 0.100 Biali Blali Pvt. 0.100 vacant 

242/909 78/1688 0.049 Biali Biali Pvt. 0.049 vacant 

157 78/730 0.746 Biali Biali Pvt. 1.440 0.180 vacant 
1.146 

97 79 0.310 Biali Biali Pvt. 0.310 vacant 

242/576 79/1390 1.040 Gharabari Biall Pvt. 0.290 1storied-1 Residential OLR-834/2016 

242/1277 79/2013 0.032 Gharabari Biali Pvt. lstoried-1 Residential OLR-835/2016 

lstoried-

242/579 79/731 0.718 Gharabari Biali Pvt. 1.500 2, 2storied-1 Commercial OLR-835/2016 
2.100 

60 80 1.060 Biali Blall Pvt. 0.400 vacant 

242/906 80/1686 0.810 Biali Biali Pvt. 1.470 vacant 
1.870 

./ I 
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77
Encroached Area 

Status of land 
Area (Building I 

Name of land taken by Vacant) if Type of use 
The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 191 81 1.220 Biali Biali Pvt. 0.400 Vacant 

242/748 81/1525 0.080 Biali Biali Pvt. Vacant 

242/748 81/1526 0.120 Biali Biali Pvt. Vacant 

242/1313 81/1728 0.160 Biali Biali Pvt. Vacant 

242/1250 81/1991 0.120 Biali Biali Pvt. Vacant 

242/1251 81/1992 0.120 Biali Biali Pvt. 1.420 Vacant 
1.820 

143 82 1.840 Biali Biali Pvt. 1.400 0.440 lstoried-1 Residential Unauthorised 

162 83 1.530 Biali Blali Pvt. 1.150 0.380 1storied-2 Residentia l Unauthorised 

2storied-

1,1sto ried-

18 84 1.820 Blali Blali Pvt. 1.420 0.400 1,3storied-1 Residential Unauthorised 

1storied-

45 85 1.940 Biali Biali Pvt. 1.540 0.400 1,2storied-2 Residential Unauthorised 

196 86 1.940 Biali Biali Pvt. 1.540 0.003 0.400 1Storied-2 Residential Unauthorised 

88 87 1.260 Biali Biali Pvt. vacant 

242/406 87/1188 0.080 Gharabari Biali Pvt. 1storied-1 Residential OLR-903/2007 

242/1024 87/1817 0 .360 Biali Biali Pvt. 1.300 0.003 0.400 vacant 
1.700 

66 88 0 .910 Biali Biali Pvt. 0.400 vacant 

242/619 88/1432 0 .120 Gharabari Biali Pvt. 1storied-1 OLR-14/2011 

242/634 88/1490 0.030 Gharabarl Blali Pvt. 1storied-1 OLR-1308/2011 

242/786 88/1559 0 .400 Biali Blali Pvt. vacant 

242/1041 88/1825 0.100 Gharabarl Biali Pvt. 1storied-1 OLR-1308/2011 

242/1346 88/1886 0.010 Gharabari Blall Pvt. 1storied-1 

242/1115 88/1887 0 .010 Gharabari Biali Pvt. 1storied-1 

242/1123 88/1895,... !--....... 0 .010 Gha~ari • -.B~ Ib Pvt. 1storied-1 

~ 
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Encroached Area 

Status of land 

Area (Building I 
Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 
Village· Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/1336 88/1936 0.040 Gharabari Biali Pvt. 1storied-1 l 
242/619 88/3110 0.120 Biali Biali Pvt. 1.350 0.006 vacant 

1.750 

Tin 

Shade,2storied 

105 89 1.550 Biali Biali Pvt. 1.150 0.003 0.400 -1 Residential ur.authorised 

21 90 0.085 Pala Eka Pala Eka Pvt. 0.085 vacant 

242/662 90/1490 0.550 Gharabari I Pala Eka Pvt. 1storied-1 Resident ial OLR-537 /2.011 

242/990 90/1787 0 .050 Pala Eka Pala Eka Pvt. vacant 

242/1293 90/2022 0.160 Pala Eka Pala Eka Pvt. 0.700 0.060 vacant 
0.845 

105 91 0 .480 Biali Biali Pvt. 0.140 vacant 

242/604 91/1140 0.060 Gharabari Biali Pvt. 1storied-1 commercial OLR-1595/2009 

242/590 91/1402 0.120 Biali Biali Pvt. vacant 

242/1249 91/1990 0.080 Biali Biali Pvt. vacant 

242/1252 91/1993 0.060 Biali Biali Pvt. 0.660 vacant 
0.800 

45 92 0.860 Pala Eka Pala Eka Pvt. 0.700 0.160 1storied-1 Residential unauthorised 

146 93 0.750 Pala Eka Pala Eka Pvt. 0.600 0.150 Tin shade Residential unauthorised 

156 94 0.960 Pala Eka Pala Eka Pvt. 0.760 0.200 2storied-1 Residential unauthorised 

143 95 0.646 Pala Eka Pala Eka Pvt. 0.200 Vacant 

242/777 95/1551 0.040 Pala Eka Pala Eka Pvt. Vacant 

242/776 95/1552 0.020 Pala Eka Pala Eka Pvt. Vacant 

242/782 95/1556 0.040 Pala Eka Pala Eka Pvt. Vacant 

242/956 95/1753 0.020 Pala Eka Pala Eka Pvt. Vacant 

242/1008 95/1801 0.030 Pala Eka Pala Eka Pvt. Vacant 

242/1018 95/1811 0.060 Pala Eka Pala Eka Pvt. Vacant 

242/1021 95/1814 0.024 Pala Eka Pala Eka Pvt. Vacant 

242/1341 95/2044 0.040 Pala Eka Pala Eka Pvt. 0.720 Vacant 

0.920 

~ 
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Encroached Area 

Status of land 

Area (Building I 
Name of l and taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 
Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

lstoried-

Kanheipur 228 96 1.030 Pala Eka Pala Eka Pvt. 0.830 0.200 3,2storied·1 

109 97 0 .900 Pala Eka Pala Eka Pvt. 0.600 0.300 2storied-5 Residential unauthorised 

1storied· 
i 
I 191 98 1.000 Biali Biali Pvt. 0.600 0.400 2,2storied-1 Residential l unauthorised 

r 97 99 0.430 Pala Eka Pala Eka Pvt. 0.320 vacant ! I 
I 

242/1334 99/1565 0.050 Gharabari Pala Eka Pvt. 1storied-1 Residential 0 LR-1088/2015 

242/1125 99/1589 0 .030 Pala Eka Pala Eka Pvt. vacant 

442/405 99/1659 0 .040 Pala Eka Pala Eka· Pvt. vacant 

242/1391 99/1661 0 .040 Pala Eka Pala Eka Pvt. vacant 

442/408 99/1662 0.040 Pala Eka Pala Eka Pvt. vacant 

442/406 99/1664 0.040 Pala Eka Pala Eka Pvt. vacant 

242/1284 99/1896 0.025 Pala Eka Pala Eka Pvt. vacant 

242/1283 99/1898 0.025 Pala Eka Pala Eka Pvt. 0.400 vacant 
0.720 

60 100 0 .830 Pala Eka Pala Eka Pvt. 0.480 0.350 2storied-2 Residential unauthorised 

196 101 0 .424 Pala Eka Pala Eka Pvt. 0.290 vacant 

242/1445 101 0.020 Pala Eka Pala Eka Pvt. vacant 

242/1297 101/1567 0.040 Gharabari Pala Eka Pvt. 1storied-1 Residential OLR-1087 /2015 

242/1061 101/1841 0.040 Pala Eka Pala Eka Pvt. 

242/1062 101/1842 0.040 Pala Eka Pala Eka Pvt. 

242/1422 101/2100 0.026 Pala Eka Pala Eka Pvt. 0.300 1storied-2 Residential Unauthorised 
0.590 

66 102 0.640 Biali Blall Pvt. 0.400 Vacant 

242/1092 102/1869 0.040 Biali Biali Pvt. Vacant 

242/1095 102/1872 0.020 Gharabari Biali Pvt. 1storied-1 Residential OLR-30/2020 

242/1117 102/1890 0.010 Biali Biali Pvt. Vacant 

242/1169 102/1930 0.040 Biali Biali Pvt. Vacant 

242/1255 102/1996 0.028 8~ Biali Pvt. Vacant I 
~..J~ 
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Encroached Area 

Status of land 
Area (Building I 

Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/1256 102/1997 0.022 Biali Biali Pvt. Vacant 

242/1423 102/2101 0.040 Biali Biali Pvt. 0.440 Vacant 
0.840 

178 103 0.543 Biali Biali Pvt. 0.400 Vacant 

242/884 103/1656 0.050 Biali Biali Pvt. Vacant 

242/1064 103/1843 0.060 Biali Biali Pvt. Vacant 

242/1228 103/1866 0.028 Biali Biali Pvt. Vacant 

I 242/j.207 103/1954 0.023 Biali Biati Pvt. Vacant 

I 2460/202 103/2007 0.027 Biali Biali Pvt. 0.320 Vacant 

0.730 

60 104 0.800 Biali Biali Pvt. 0.400 0.400 1storied-1 Residential Unauthorised 

162 105 0.670 Pala Eka Pala Eka Pvt. 0.335 0.335 1storied-2 Residential Unauthorised 

53 106 0.470 Biali Biali Pvt. 0.280 Vacant 

242/1090 106/1867 0.020 Biali Biali Pvt. Vacant 

242/1091 106/1868 0.040 Biali Biali Pvt. 0.250 Vacant 

0.530 

18 107 0.480 Pala Eka Pala Eka Pvt. 0.380 Vacant 

242/1204 107/1826 0.040 Pala Eka Pala Eka Pvt. Vacant 

242/1045 107/1827 0.040 Pala Eka Pala Eka Pvt. Vacant 

242/1286 107/1831 0.040 Pala Eka Pala Eka Pvt. Vacant 

242/1287 107/1879 0.020 Pala Eka Pala Eka Pvt. Vacant 
242/1316 107/2031 0.020 Pala Eka Pala Eka Pvt. 0.260 vacant 

0.640 

60 108 0.710 Biali Biali Pvt. 0.500 Vacant 

247/1299 108/2025 0.040 Biali Biali Pvt. 0.250 Vacant 
0.750 

66 109 0.694 Pala Eka Pala Eka Pvt. 0.570 Vacant 

242/1117 109/1889 0.010 Pala Eka Pala Eka Pvt. Vacant 

242/1324 109/1978 0.040 Pala Eka Pala Eka Pvt. Vacant 

242/1426 109/2104 0.046 Pala Eka Pala Eka Pvt. 0.220 Vacant 

~ 0.790 ! 
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81
Encroached Area 

Status of land 

Area (Building I 
Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 237 110 0.053 Biali Biali Pvt. 0.620 Vacant 

242/734 110/1513 0.028 Biali Biali Pvt. Vacant 

242/771 110/1545 0.080 Biali Biali Pvt. Vacant 

242/694 110/1625 0.080 Biali Biali Pvt. Vacant 

242/855 110/1627 0.160 Biali Biali Pvt. Vacant 

242/1002 110/1798 0.240 Biali Biali Pvt. Vacant 

242/1292 110/2021 0.080 Biali Biali Pvt. 0.100 Vacant 

0.720 I 
I 
I I 

88 111 0.527 Biali Biali Pvt. 0.527 Vacant 

242/1413 111/2097 0.033 Biali Biali Pvt. 0.015 Vacant 

242/1425 111/2103 0.040 Biali Bial i Pvt. 0.034 Vacant 

242/1427 111/2105 0.040 Biali Biali Pvt. 0.040 0.024 Vacant 

0.640 

108 112 0.590 Pala Eka Pala Eka Pvt. 0.020 0.570 vacant 

30 113 0.271 Pala Eka Pala Eka Pvt. 0.271 

I 242/850 113/1617 0.183 Pala Eka Pala Eka Pvt. 0.183 

242/1451 113/2128 0.036 Pala Eka Pala Eka Pvt. 0.036 Inside River 

0.490 

196 114 0.410 Pala Eka Pala Eka Pvt. 0.390 vacant 

242/1354 114/2053 0.080 Pala Eka Pala Eka Pvt. 0.020 vacant 

0.490 

53 115 0.520 Pala Eka Pala Eka Pvt. 0.040 0.480 Vacant 

60 116 0.470 Pala Eka Pala Eka Pvt. 0.040 0.430 Vacant 

45 117 0.400 Pala Eka Pala Eka Pvt. 0.040 0.360 Vacant 

253 118 0.160 Danda Danda Govt. 0.010 0.150 Vacant 

228 119 0.380 Pala Eka Pala Eka Pvt. 0.030 0.350 Vacant 

66 120 0.380 Pala Eka Pala Eka Pvt. 0.030 0.350 Vacant 

97 121 0.270 Pala Eka Pala Eka Pvt. 0.020 0.250 Vacant 

191 122 0.250 Pala Eka Pala Eka Pvt. 0.020 0.230 Vacant 

1/ 146 123 0.380 Pala Eka Pala Eka Pvt. 0.030 0.350 Vacant 

cJ_ ~HASILDA F? ~AR. CUTTA'"" 
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Encroached Area 

Status of land 

Area (Building I 
Name of land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 
Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanheipur 242/820 124 0.330 Biali I Biali Pvt. 0.040 0.290 Vacant 
I 109 125 0.340 Pala Eka Pala Eka Pvt. 0.040 0.300 Vacant 

30 126 0.275 Pala Eka Pala Eka Pvt. 0.275 Vacant 

242/839 126/1623 0.165 Pala Eka Pala Eka Pvt. 0.040 0.125 Vacant 
0.440 

156 127 0.340 Pala Eka Pala Eka Pvt. 0.060 0.280 Vacant 

I 60 128 I 0.450 Pala Eka 
I I Pala Eka Pvt. 0.060 0.390 Vacant 

I 
. 

0.060 I 0.290 J62 129 0.350 Pala Eka Pala Eka Pvt. Vc1cant 

I 143 130 0.360 Pala Eka Pala Eka Pvt. 0.060 0.300 Vacant 

18 131 0.340 Pala Eka Pala Eka Pvt. 0.050 0.290 Vacant 
I 66 132 0.340 Pala Eka Pala Eka Pvt. 0.050 0.290 Vacant 

21 133 0.260 Pala Eka Pala Eka Pvt. 0.060 0.200 Vacant 

108 134 0.250 Pala Eka Pala Eka Pvt. 0.080 0.170 Vacant 

178 135 0.240 Pala Eka Pala Eka Pvt. 0.240 Inside River 

88 136 0.240 Biali Biall Pvt. 0.240 Inside River 

105 137 0.250 Pala Eka Pala Eka Pvt. 0.250 Inside River 

60 138 0.270 Pala Eka Pala Eka Pvt. 0.270 Vacant 

73 138/741 0.050 Biali Dofasal Eka Biali Dofasal Eka Pvt. 0.040 0.010 Vacant 
0.320 

107 139 0 .330 Pat ita Pat ita Pvt. 0.300 Vacant 

242/925 139/737 0.130 Gharabari Pat ita Pvt. 0.160 Vacant OLR-46/2016 
0.460 

78 140 1.520 Pala Eka Pala Eka Pvt. 1.520 

252 140/732 16.200 Nadi Nadi Govt. 16.200 

78 140/788 1.080 Nadi Nadi Pvt. 1.080 Inside River 
18.800 

254 141 8 .600 Gochar Gochar Govt. 4.600 4.000 vacant 

242/872 142 0.060 Pat ita Pat ita Pvt. 

242/871 142/1639 0.020 Pat ita Pat ita Pvt. 0.080 lstoried-1 Commercial unauthorised 

A 0.080 

eJ.. TA HASILDAR ~DAR. CUTTACfl 
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Encroached Area 

Status of land 
Area (Building I 

Name of l and taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

Kanhe ipur 2Ll2/838 143 
I 

0.035 Biali Biali Pvt. vacart I 
' 

242/837 143/1607 0.035 Biali Biali Pvt. vacant 

242/836 143/1608 0.020 Biali Biali Pvt. 0.090 vacant 

0.090 

107 144 0.070 Biali Biali Pvt. 0.070 2storied·1 Residential Unauthorised 

242/1431 145 0.080 Bia li Biali Pvt. 0.080 1storied-1 Commercia l 1 Unauthorised 

228 146 0.080 Pat ita Pat ita Pvt. 0.080 Tin shade Commercial I Unauthorised 
!--

Nutan Pati\a Nutana Patita 1 0.070 I Vacani i ' 228 147 0.060 Pvt. I I 

242/613 148 0.090 Gharabari Pat ita Pvt. 0.090 lstoried-1 Residential OLR-600/2010 

242/843 149 0.080 Gharabari Pat ita Pvt. 0.080 1storied-1 Residential OLR-47/2016 

442/410 150 0.080 Patita Patita Pvt. 0.080 lstoried-1 Res ide n tia I Unauthorised 

228 151 0.080 Patita Patita Pvt. 0.080 1storied-1 Residentia l Unauthorised 

242/417 152 0.090 Gharabari Pat ita Pvt. 0.090 2storied-1 Residential OLR-617 /2013 

242/875 153 o.oso Pat ita Patita Pvt. Vacant 

242/609 153/1421 0.030 Gharabari Patita Pvt. 0.080 1storied-1 Residential OLR-341/2010 
0.080 

242/609 154 0.037 Gharabari Pat ita Pvt. 1storied-1 Residential OLR-34/2010 

242/608 154/1419 0.053 Gharabari Pat ita Pvt. 0.090 1storied-1 Residential OLR-339/2010 
0.090 

242/608 155 0.013 Gharabari Patita Pvt. OLR-339/2010 

242/607 155/1418 0.067 Gharabari Pat ita Pvt. 0.080 2storied-1 Residential OLR-340/2010 
0.080 

97 156 0.090 Pat ita Patita Pvt. 0.090 1storied-1 Residential Unauthorised 

20 157 0.100 Pala Eka Pala Eka Pvt. 0.100 0.002 1storied-1 Residential Unauthorised 

66 158 0.090 Pat ita Pat ita Pvt. 0.09 vacant 

129 159 0.050 Patita Patita Pvt. 0.05 vacant 

253 160 0.220 Smasan Smasan Govt. 0.22 vacant 

242/944 161 0.190 Pat ita Pat ita Pvt. 0.19 vacant 

242/834 161/1611 0.060 Pat ita Pat ita Pvt. 0.06 vacant 

A 0.250 
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Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was be long E><isting Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of s toried Commercial) Remarks 
Patita P<tt ita Pvt. 1 .22 ' Ka nhe ipu r 96 162 1.220 vaca m 

66 163 0.600 Pat ita Patita Pvt. 0 .6 va ca nt 

242/660 163/2522 0.110 Pat ita Pat ita Pvt. 0 .11 vacant 

0.710 

66 164 0.100 Pat ita Pat ita Pvt. 0 .1 vaca nt 

88 165 0.075 Pat ita Pat ita Pvt. 0 .0 75 vacant l 

24 2/1210 165/1957 0.005 Pat ita Pat ita Pvt. 0.005 vaca m 

I I I I I 0.080 I 
' 

85 166 0.053 Pat ita Pat ita Pvt. 0 .053 vacant 

24 2/1209 166/1956 0.027 Pat ita Pat ita Pvt. 0 .027 . vacant 

0.080 

53 167 0.090 Pat ita Pat ita Pvt. 0.090 vacant 

88 168 0.275 Pat ita Patita Pvt. vacant 

242/1223 168/1568 0.023 Pat ita Pat ita Pvt. vacant 

242/1325 168/1602 0.020 Patita Pat ita Pvt. vacant 

242/1229 168/1971 0.028 Pat ita Pat ita Pvt. vacant 

242/1231 168/1973 0.034 Pat ita Pat ita Pvt. vacant ' I 

242/1260 168/2000 0.040 Pat ita Pat ita Pvt. 0.420 vacant 

0.420 

51 169 0.460 Patita Patlta Pvt. 0.460 vacant 

53 170 0.100 Jalasaya-2 Jalasaya-2 Pvt. 0.100 vacant 

242/631 171 0.050 Gharabari Gharabari Pvt. 0 .050 vacant OLR-959/2010 

113 172 0.166 Bagayat-2 Bagayat-2 Pvt. vacant 

242/469 172/1359 0.365 Gharabari Bagayat-2 Pvt. lstoried-1 OLR-911/2008 

242/559 172/1374 0.487 Gharabari Sagayat-2 Pvt. 1storied-1 OlR-910/2008 

242/831 172/1601 0.121 Gharabari Bagayat-2 Pvt. lsto ried-1 OLR-1005/2016 

242/873 172/1644 0.200 Gharabari Sagayat-2 Pvt. vacant OLR-1006/2016 

242/832 172/1660 0.121 Gharabari Bagayat-2 Pvt. 1.458 lstoried-1 Residential OLR-1007/2016 
1.460 

II 24 2/14 173 0.840 Pat ita Pat ita Pvt. 0 .840 vaca nt 

CJ!. ILDAR 
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Name of 

The 
Village Khata No 

Kan heipur 229 t 

228 

177 

242/ 975 

66 

I 66 
I 
I 66 
242/766 

66 

242/766 

142 

143 

143 

242/740 

242/ 610 

·. 242/635 

177 

242/445 

242/446 

242/1446 

44 

242/ 1406 

242/1457 

242/1458 

.242/1459 

~~ 

Total Kisam Was 

Plot No Area Kisam on 1.4.1974 

174 0 120 I Pat ita Pat ita 

175 0.070 Pala Eka I Pala Eka 

176 0.070 Patita Pat ita 

176/1490 0.040 Patlta Pat ita 

0.110 

177 0.120 Patita Pat ita 

178 O.JSO I Pat ita Pat ita I 

179 0.120 l Pala Eka Pala Eka 

179/1541 0.070 Pala Eka Pala Eka 

0.190 

180 0.530 Bagayat-2 Bagayat-2 

180/ 1542 0.270 Bagayat-2 Bagayat-2 

0.800 

181 1.400 Bagayat·2 Bagayat-2 

182 0.120 Patlta Pat ita 

183 0.110 Biali Biall 

184 0.038 Gharabari Biali 

184/ 1423 0.036 Gharabari Biali 

184/1491 0.036 Gharabari Biali 

0.110 

185 0.048 Bagayat-2 Bagayat-2 

185/1332 0.040 Gharabari Bagayat-2 

185/1333 0.040 Gharabari Bagayat-2 

185/2123 0.032 Bagayat-2 Bagayat-2 

0.160 

186 0.870 Bagayat·2 Bagayat-2 

186/2093 0.030 Bagayat·2 Bagayat-2 

186/2131 0 .080 Bagayat·2 Bagayat·2 

186/2132 0 .080 Bagayat·2 Bagayat-2 

186/2133 0.080 Bagayat·2 Bagayat-2 

~ rT1 _/YAHASILDAR 
~~ADAR. CUTTACI< 

Land 
belong 

s to 
Pvt. I 

Pvt. 

Pvt. 

Pvt. 

Pvt. I 
Pvt. 

Pvt. l 
Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Pvt. 

Encroached Area Status of land 

Area (Building I 
taken by Vacant) if Type of use 

Existing Towards Towards River building Nos (Residential/ 

Area River Road course of storied Commercial) Remarks 
I 0 - _,, v.K.r : . L v ; 

0.070 Tinsn2ce Comme rcial Linaut ho rised 

vacant 

0.110 vacant 

0.120 vacant I 
c 150 0.005 I 1storieo · : I Reside ntial unaut ho rised j 

I Vrl GH11 
I 
I 

0.190 vaca nt 
I 

l 

vacant 

0.800 vaca nt 

1.400 vacant 

0 .120 0.004 lstoried-1 Reside ntia l unauthorised 

0 .110 0.004 lstoried-1 Residential unauthorised I 

lstoriE>d -1 Resident ia OLR-1 48/ 2012 I 

2storied-1 Residenti2! OLR-549/ 2010 

0.110 l storied-1 Residential OLR-1391/ 2010 

vacant 

l storied-1 Residential OLR-831/2015 
lsto ried-1 Reside ntial OLR-833/2015 

0.160 vaca nt 

vacant 

vacant 

vacant 

vaca nt 

vaca nt 
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Encroached Area 

Status of land 
Area (Building I 

Name of Land taken by Vacant) if Type of use 

The Tota l Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 
I : .220 I Jvacant 

I I 
Kanheipur ' ~~2/ 1460 186/2134 0 080 Bagayat·2 Bagayat ·2 Pvt. I ' 

1.220 

156 187 0.190 Bagayat-2 Bagayat-2 Pvt. vacant 

242/1430 187/2107 0.040 Bagayat-2 Bagayat-2 Pvt. vacant 

242/1431 187/2108 0.020 Bagayat-2 Bagayat-2 Pvt. 0 .250 vacant 
0.250 ' 

145 188 I 0.190 Pat ita I Patita Pvt. 0.190 I vacant ! I I I 
I 120 189 I 0.030 Pat ita I Pat ita I Pvt . 0.030 I vacani I 

I I 

I 159 190 0.038 Patita i Pat ita Pvt. . vacant 

242/1219 190/1564 0.013 Pat ita Patita Pvt. 0.050 vacant 
' 0.050 

158 191 0.050 Pat ita Pat ita Pvt. 0.050 vacant 
242/806 192 0.450 Bagayat·2 Bagayat-2 Pvt. vacant 
242/1312 192/1953 0.080 Bagayat-2 Bagayat-2 Pvt. vacant 
242/1206 192/1976 0.040 Bagayat-2 Bagayat-2 Pvt. vacant 
242/1234 192/2041 0.030 Bagayat-2 Bagayat-2 Pvt. vacant 
242/1333 192/781 0.030 Bagayat-2 8agayat·2 Pvt. 0.630 ! vacant 

0.630 

242/1417 193/2054 0.008 Patlta Patita Pvt. vacant ·. 
242/1364 193/2057 0.040 Patita Piltlta Pvt. vacant 
242/1416 193/2087 0.024 Patita Pat ita Pvt. vacant 
242/1424 193/2102 0.040 Patlta Pat ita Pvt. vacant 
242/1434 193/2116 0.040 Patltil Pat ita Pvt. vacant 
242/1435 193/2117 0.024 Pat ita Patita Pvt. vacant 
242/1437 193/2119 0.064 Patita Patlta Pvt. 0.240 vacant 

0.240 

162 194 0.210 Bagayat-2 Bagayat-2 Pvt. vacant 
242/1040 194/1218 0.025 Bagayat-2 Bagayat-2 Pvt. vacant 
242/991 194/1788 0.015 Bagayat-2 Bagayat-2 Pvt. vacant 
242/720 194/3388 0.030 Bagayat-2 Bagayat-2 Pvt. 0.280 vacant 

~ 
--
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Encroached Area 

Status of land 

Area (Building I 
Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 

Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) : Remarks 

'Kanheipur I 0.280 ! ' I I 

' I I . 
lstoried-

2, 2storied-

155 195 0.750 Pat ita Pat ita Pvt. 0 .750 2,3storied-3 Residential Unauthorised 

169 196 I 0.080 Pat ita Pat ita Pvt. vacant I i 
1242/879 196/1649 0.010 Pat ita Pat ita Pvt. I vaca nt I I 

I I 

!242/1395 196/1667 I 0.010 Pat ita Patita l Pvt. I 0.100 vacant 
I 

i ! I l I 

0.100 

169 197 0.100 Pala Dui Pala Oui Pvt. 0 .100 0.004 2storied-1 Residentia I Unauthorised 

I 45 198 0.040 Pala Eka Pala Eka Pvt. Vacant 

242/457 198/1449 0.040 Gharabari Pala Eka Pvt. 0 .080 0 .003 3storied-1 Residential OLR·893/2012 

0.080 

242/421 199/1202 0 .011 Gharabari Pala Eka Pvt. 2storied-2 Residential OLR-72/2010 

242/422 199/1203 0.035 Pala Eka Pala Eka Pvt. vacant 

242/679 199/1513 0.040 Gharabari Pala Eka Pvt. vacant r OLR· 72/2010 ' 

242/886 199/1663 I 0.040 Pala Eka Pala Eka Pvt. vacant I 
242/1381 199/2069 0.024 Gharabari Pala Eka Pvt. 0.150 0 .008 1storied-1 Residential OLR-344/2010 

·. 0.150 

196 200 0.060 Pala Eka Pala Eka Pvt. vacant 

242/430 200/1209 0.007 Pala Eka Pala Eka Pvt. vacant 

242/512 200/1401 0.032 Gharabari Pala Eka Pvt. 1storied-1 Residential OLR-887 /2006 

242/859 200/1630 0.032 Pala Eka Pala Eka Pvt. 0.130 vacant 

0.130 

242/677 201 0.040 Pat ita Patita Pvt. vacant 

242/479 201/1370 0.050 Gharabari Pat ita Pvt. 0.090 lstoried-1 Residential OLOR-142/2005 

0.090 

110 202 0.435 Pat ita Patita Pvt. lstoried-1 Residential unauthorised 

242/811 202/1588 0.045 Patlta Pat ita Pvt. 0.480 vacant 

0.480 

~ 74HASILD 
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Encroached Area Status of land 

Area (Building/ 

Name of Land taken by Vacant) if Type of use 

The Total Kisam Was belong Existing Towards Towards River building Nos (Residential/ 
Village Khata No Plot No Area Kisam on 1.4.1974 s to Area River Road course of storied Commercial) Remarks 

jKanheipur 1242/811 I 
I 

203 0.372 Pala (ka Pala Eka Pvt . ! v3cant I 
Pvt. I 

..., 
242/805 203/1579 0.075 Pala Eka Pala Eka lswriecl-1 Resideni1a · 1 unauthorised 

242/961 203/1757 0.034 Pala Eka Pala Eka Pvt. 1storied-1 Residential unauthorised 

242/974 203/1771 0.034 Pala Eka Pala Eka Pvt. 2storied-1 Reside ntial unauthorised 

242/982 203/1778 0.017 Pala Eka Pala Eka Pvt. 1storied-1 Res identia I unauthorised 

242/983 203/1779 0.017 Gharabari i Pala Eka Pvt. ! I 1storied-i Residenual jOLR-624/2019 I ' 

1242/811 I 203/764 0.026 Pala Eka Pala [ka Pvt. 1 2storied-1 Reside nria: : unauthonsed I 
I 

I 242/1393 1 203/791 0.025 Pala Eka Pala Eka Pvt. 0.600 I I 1storiec·1 commerrial u nauthor i~ed I 

0.600 I 

29 204 0.168 Pat ita Pat ita Pvt. Vacant 

242/1390 204/2080 0.052 Patita Patita Pvt. Vacant 

242/1396 204/2084 0.025 Patita Pat ita Pvt. Vacant 
; 

i 
242/1397 204/2086 0.060 Pat ita Pat ita Pvt. Vacant 

242/1401 204/2088 0.040 Pat ita Pat ita Pvt. Vacant 

242/1402 204/2089 0.025 Pat ita Pat ita Pvt. Vacant 

242/1403 204/2091 0.020 Pat ita Pat ita Pvt. Vacant 

242/14 14 204/2098 0.060 Pat ita Pat ita Pvt. Vaca nt 
I 

242/1448 204/2125 0.060 Pat ita Pat ita Pvt. 0.510 Vacant 

-. 0.510 

242/1415 205 0.035 Pat ita Pat ita Pvt. 1storied-1 Commercial unauthorised 

242/835 205/1609 0.035 Patita Patita Pvt. 1storied-1 Commercial unauthorised 

242/907 205/1687 0.070 Gharabari Pat ita Pvt. 0.140 0.002 1storied-1 Commercial unauthorised 
0.140 

156 206 0.050 Blali BlaH Pvt. unauthorised 

242/1433 206/2115 0.050 Siali Biali Pvt. 0.100 0.003 Tarpin Shade Commercial unauthorised 
0.100 

242/1136 207 0.090 Pat ita Pat ita Pvt. 0.090 0.003 1storied-1 Residential unauthorised 

29 208 0.129 Pat ita Pat ita Pvt. vacant 

242/1390 208/2081 0.008 Pat ita Pat ita Pvt. vacant 

242/1396 208/2085 0.015 Pat ita Pat ita Pvt. vacant 

w TAHAS/LiJAR ~DAR. ClJTTACI< 
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Name of 

The 
Village Khata No 

Kanheipur 242/1402 

2~ 2/ ll149 

• 
89 

242/1361 

242/J360 

I 

I2L;2/ S62 

242/561 

242/509 

242/46!1 

242/926 

242/926 

191 

2!J2/574 

•, 242/1369 

242/1385 

242/1069 

242/1070 

242/1071 

242/1072 

242/1271 

Land 
Total KisamWas belong 

Plot No , Area Kisam on 1.4.1974 s to 

208/2090 0.043 Pati1a I Pat ita Pvt. 

208/ 2126 0.065 Pa<ita Patita I Pvt. 
' 0.260 

209 0.191 Patita Pat ita Pvt. 

209/1946 0 .029 Pat ita Pat ita Pvt. 

209/1985 0.040 Pat ita 
' 

Pat ita I Pvt. 

0.260 I I I 
210 0.050 l Gharabari ! Pat ita j Pvt 

210/1379 0.040 Gharabari Pat ita Pvt. 

0 .090 

211 0.045 Gharabari I Pat ita Pvt. 

211/1351 i 0 .045 Gharabari l Pat ita Pvt. 

0 .090 

212 0 .070 Gharabari Patita Pvt. 

212/1700 0 .070 Gharabari Pat ita Pvt. 

0.140 

213 o.oss Pat ita Pat ita Pvt. 

213/1387 0.040 Gharabari Pat ita Pvt. 

213/2062 0.095 Pat ita Patita Pvt. 

0.190 

214 0.280 Pat ita Pat ita Pvt. 

215/1846 0.040 Pala Eka Pala Eka Pvt. 

215/1847 0.060 Pala Eka Pala Eka Pvt. 

215/1848 0.020 Pala Eka Pala Eka Pvt. 

215/1849 0.020 Pala Eka Pala Eka Pvt. 

215/2009 0.020 Pala Eka Pala Eka Pvt. 

0.160 

Ac506.283 

~HASILDAR 
SADAR. CtJTTA r.s< 

Encroached Area 
Status of la nd 

Area (Building I 
taken by Vacant) if Type of use 

Existing Towards Towards River building Nos (Residential/ 

Area River Road course of storied Commercial) Remarks 

I lv <!ra qt I 

j 0.260 lvacr. ni i ' I I 

vacant 

vacant 

I 0.260 I vacant 
I I I I 
I ~ s;or ied-1 

l I 
Res ide ~: • a i tOL~· 10Li3/2008 I 

0.090 ' 1sto ried-1 Residemial 0 LR-104 1/2008 I 
'; 

OLR-395/2009 

0.090 0.005 Tin shade Residentia l OLR-243/ 2006 I 

1storied-1 Residential OLR-128/ 2018 

0.140 lstoried-1 Reside ntia l OLR-128/2018 

' --
! vacant I 

2storied-1 Reside ntial OLR-49/2008 

0.190 0.005 vacant 

0.280 2storied-1 Residential Unauthorised 

vacant 

vacant 

vacant 

vacant 

0.160 vacant 
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1., Information on the land situated inside the embankment road next ta the Mahanadi in Bhadimula village. 

.: 

~ 
~·. .. 
' ~ 

' , ' 

,• 
' 

" 

Types If Kisam 
Bandha 
Gochar 
Gharabarl 
Debasthall 
Gramya Jungle 
Patlta 

Rasta 

Basti)OJYI 

Total 

Types of Kisam 
Bagayata 
Gharabarl 
De bast hall 

Jalasaya 
Patita 
Pala 
Ad I 
Bajefasal 
Biall 
Sarad 
Rasta 

Total 

Ne.tfPllt 
1 
9 

1 
1 
3 
5 

4 

1 

25 

Na. af Plat 
7 

58 
2 
3 
13 
21 
4 
2 

22 
10 
1 

143 

Govt Land I 

Area WUII 

PtWicatien 
0.360 
6.610 
0.040 
0.520 
3.210 
2.910 

0.43 

0.4 

14.480 
Pvt Land I 

Area was en 
PubUcation 

1.150 
4.600 
1.000 
0.400 
6.050 
4.770 
0.120 
0.630 
5.190 
2.140 
0.040 

26.090 

No. of HDmiStetl 
Plot 

No. of Hemested 
Plot 

58 

58 

Otbartlla1 
llamested pllt 

1 

Dtherthan 
Hamestead 111ot 

7 

2 
3 
13 
21 
4 
2 

22 
10 
1 

85 
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Ill .laildint Over Vacant Area 
Area DriWI ill CIIStructedever lloiMstead drtWI in 

&cnclllltlt River Course BIYlPitt Plot River 
Nil 
Nil 

0.040 Nil 
0.52 100 

3.210 100 
Nil 

Nil 

0.4 100 
0.040 4.130 0 

No. If Censtnctien Vacant %tllf 
Cenverted Area Drawn in ever et~1rth1n Hamestead Are• dnwa 
Area River Course lllmatud laid Plat in River 

Nil 
0.26 12 Nil 

1 Nil 
2 Nil 

1.870 1 30.9 
4 Nil 
3 Nil 

Nil 
2.79 2 53.75 

2 Nil 
1 Nil 

0.260 4.660 16 12 
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• I 

Name of 

The Village 

Bhadimula 

Bhadlmula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Total 

Khata No Plot No Area 

133 1 8.600 

135 2 1.100 

135 3 1.090 

36 4 2.460 

88 5 0.330 

88 6 1.050 

53 7 0.343 

132/115 7/489 0.107 

42 8 0.460 

53 9 0.020 

132/184 9/646 0.060 

13 10 0.020 

132/53 10/421 0.040 

132/54 10/422 0.040 

TA HASIL----· 
SADAR. CUTTA r 

Village-
Bhadimula 

Present Klsam was on 

Klsam 31.05.1991 

Nadl Nadl 

Gramya 
Jungle Gramya Jungle 

Gramya 
Juncle Gramya Juncle 

Blall Dofasall Blall Dofasall 

Blall Dofasall Blall Dofasall 

Patlta Patlta 

Patlta Patlta 

Patlta Patlta 

Patlta Patlta 

Patlta Patlta 

Patlta Patlta 

Patlta Patlta 

Gharabarl Patlta 

Gharabarl Patlta 

Annexur 
e-A 

Encroache Area Status of Type of use 
dArea taken by land (Residential 

Land Existing Towards Towards River (Building I I 
belongs to Area River Road course Vacant) If Commercial Remarks 

Govt. 8.6 River 

Govt. 0 1.1 Inside River 

Govt. 0 1.09 Inside River 

Pvt. 0 2.46 Inside River 

Pvt. 0 0.33 Inside River 

Pvt. 0 1.05 Inside River 

Pvt. 0.343 0 Vacant 

Pvt. 0.107 0 Vacant 

Pvt. I 0.46 0 Vacant 

Pvt. 0.02 0 Vacant 

Pvt. 0.06 0 Vacant 

Pvt. 0.02 0 Vacant 

O.L .R8(A) 
Pvt. 0.04 0 G+l Floor Residential 1796/2010 

O.LRB(A) 
Pvt. 0.040 0 G+l Floor Residential 1795/2010 

•. 
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Bhadimula 132/56 10/423 0.060 

Bhadimula 132/70 10/434 0.040 

Bhadimula 132/74 10/438 0.040 

Bhadimula 88 11 0.920 

Bhadimula 88 12 1.620 

Bhadimula 134 13 0.130 

Bhadimula 134 14 0.520 

Bhadimula 82 15 0.370 

Bhadimula 29 16 0.450 

Bhadimula 133 17 5.020 

Bhadimula 135 18 0.400 

Bhadimula 73 19 2.940 

Bhadimula 34 20 0.370 

Bhadimula 2 21 0.120 

Bhadimula 2 22 0.090 

TA HASILD 
SADAR, CUTTA C 

Gharabarl 

Gharabarl 

Gharabarl 

BagayatDul 

Pat ita 

Road 

Debasthall 

Patlta 

Patlta 

Nadl 

Bastl Jogya 

Nadl 

Gha~barl 

Gharabarl 

Gharabarl 

O.L.R.8(A) 
PatJta Pvt. 0.06 0 G+1 Floor Residential 545/2016 

O.L .R 8 (A) 
Patlta Pvt. 0.04 0 G+1 Floor Residential 647/2011 

Ground O.L .R8 (A) 
Patlta Pvt. 0.04 0 Floor Residential 647/2011 

Bagayat Dui Pvt. 0.92 0 Vacant 

Asbestos Area 

Patlta Pvt. 1.62 0 (Cow Shed) 800Sq. Ft. 

Road Govt. 0.13 0 Road 

Deb1sth1ll Govt. 0 0.52 Inside River 

P1tlt1 Pvt. 0 0.37 Inside River 

Patlta Pvt. 0 0.45 Inside River 

Nadl Govt. 0 5.02 Inside River River 

Bastl Jogya Govt. 0 0.4 Inside River 

Nadl Pvt. 0 2.94 Inside River River 

settlement 

Gharabari Pvt. 0.37 0 Vacant Gharabari 

settlement 

Gharabarl Pvt. 0.12 0 Vacant Gharabari 

settlement 

Ghlrabari Pvt. 0.09 0 Vacant Gharabari 
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Bhadimula 109 

Bhadimula 40 

Bhadlmula 91 

Bhadimula 73 

Bhadlmula 132/174 

Bhadimula 91 

Bhadimula 132/191 

Bhadlmula 40 

Bhadimula 5 

Bhadimula 132/161 

Bhadimula 132/154 

23 0.170 Gharabarl 

24 0.170 Gharabarl 

25 0.160 Gharabarl 

26 0.021 Gharabarl 

26/637 0.049 Gharabarl 

27 0.280 . Gharabart 

27/652 0.060 Gharabart 

28 0.050 Gharabart 

29 0.050 Gharabart 

30 0.043 Gharabart 

30/625 0.043 Gharabart 

TAH~ 
SADAR, CUTTACI< 

Ground settlement 

Gharabarl Pvt. 0.17 0 Floor Residential Gharabari 

Ground settlement 
Gharabarl Pvt. 0.17 0 Floor Residential Gharabari 

settlement 
Gharabart Pvt. 0.16 0 Vacant Gharabari 

settlement 
Gharabart Pvt. 0.021 0 Vacant Gharabari 

Ground settlement 
Gharabart Pvt. 0.049 0 Floor Residential Gharabari 

5 Ground settlement 
Gharabart Pvt. 0.28 0 Floor Residential Gharabari 

3 Ground settlement 

Gharabarl Pvt. 0.06 0 Fllor Residential Gharabari 

settlement 
Gharabarl Pvt. 0.05 0 Vacant Gharabari 

Ground settlement 

Gharabart Pvt. 0.05 0 Floor Residential Gharabari 

Ground settlement 
Gharabart Pvt. 0.043 0 Floor Residential Gharabari 

Ground settlement 
Ghlrabart Pvt. 0.043 0 Floor Residential Gharabari 
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Bhadlmula 132/162 

Bhadimula 132/163 

Bhadimula 80 

Bhadimula 132/114 

Bhadlmula 91 

Bhadlmula 132/57 

Bhadimula 40 

Bhadimula 72 

Bhadimula 81 

Bhadimula 26 

Bhadimula 80 

30/629 0.063 Gharabarl 

30/630 0.063 Gharabarl 

31 0.090 Gharabarl 

31/487 0.090 Gharabarl 

32 0.040 Gharabarl 

33 0.010 Gharabarl 

34 0.040 Gharabarl 

35 0.100 Gharabarl 

36 0.040 Road 

37 0.040 Gharabarl 

38 0.020 Gharabarl 

TAH~ 
SADAR. CUTTACK 

Ground settlement 

Gharabllrl Pvt. 0.063 0 Floor Residential Gharabarl 

Ground settlement 

Gharabarl Pvt. 0.063 0 Floor Residential Gharabari 

2 Ground settlement 

Gharabarl Pvt. 0.09 0 Floor Residential Gharabari 

Ground settlement 

Gharabarl Pvt. 0.09 0 Floor Residential Gharabari 

Ground settlement 

Gharabarl Pvt. 0.04 0 Floor Residential Gharabarl 

Ground settlement 

Gharabarl Pvt. 0.01 0 Floor . Residential Gharabari 

Ground settlement 

Gharabarl Pvt. 0.04 0 Floor Residential Gharabari 

Ground settlement 
Gharabarl Pvt. 0.1 0 Floor Residential Gharabari 

Ground settlement 

Road Pvt. 0.04 0 Floor Residential Gharabari 

Ground settlement 

Gharabarl Pvt. 0.04 0 Floor Residential Gharabari 

Ground settlement 
Gharabarl Pvt. 0.02 0 Floor Residential Gharabari 
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Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

132/114 38/486 0.020 Gharabarl 

17 39 o.oso Gharabarl 

93 40 0.040 Gharabarl 

88 41 0.040 Gharabarl 

93 42 0.040 Gharabarl 

88 43 0.300 Gharabarl 

94 44 0.130 Gharabarl 

18 45 0.060 Gharabarl 

134 46 0.040 Road 

66 47 0.070 Gharabarl 

87 48 0.060 Gharabarl 

124 49 0.010 Gharabarl 

1AHASILW / 
SA·DAR. CU~ 

Gharabarl 

Gharabarl 

Gharabarl 

Gharabarl 

Gharabarl 

Gharabarl 

Gharabari 

Gharabaii 

Road 

Gharabarl 

Gharabarl 

Gharabarl 

Ground settlement 
Pvt. 0.02 0 Floor Residential Gharabari 

Ground settlement 

Pvt. 0.05 0 Floor Residential Gharabari 

Ground settlement 

Pvt. 0.04 0 Floor Residential Gharabari 

Ground settlement 

Pvt. 0.04 0 Floor Residential Gharabari 

Ground settlement 

Pvt. 0.04 0 Floor Residential Gharabari 

Ground settlement 

Pvt. 0.3 0 Floor . Residential Gharabari 

Ground settlement 

Pvt. 0.13 0 Floor Residential Gharabari 

Ground settlement 

Pvt. 0.06 0 Floor Residential Gharabari 

Govt. 0.04 0 Vacant 

settlement 

Pvt. 0.07 0 Boundary Gharabari 

settlement 

Pvt. 0.06 0 Tin Shed Gharabari 

Ground settlement 

Pvt. 0.01 0 Floor Residential Gharabari 
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Bhadimula 134 so 0.040 Gharabarl 

Bhadimula 134 51 0.240 Road 

Bhadimula 77 52 0.090 Gharabarl 

Bhadimula 48 53 0.010 Jalasaya Dui 

Bhadimula 47 54 0.010 Gharabari 

Bhadimula 73 55 0.080 Gharabari 

Bhadimula 47 56. 0.010 Gharabarl 

Bhadimula 47 57 0.240 Gharabari 

Bhadimula 47 58 0.010 Debasthali 

Bhadimula 134 59 0.020 Road 

Bhadimula 85 60 0.090 Gharabarl 

Bhadimula 106 61 0.020 Gharabarl 

Bhadimula 106 62 0.020 Gharabari 

TAHASIL~ 
SADAR, CUTTAC!{ 

Gharabarl 

Road 

Gharabari 

Jala.saya Dui 

Gharabari 

Gharabari 

Gharabarl 

Gharabarl 

Debasthali 

Road 

Gharabarl 

Gharabarl 

Gharabarl 

Ground settlement 
Govt. 0.04 0 Floor Residential Gharabari 

Govt. 0.24 0 Vacant 

settlement 
Pvt. 0.09 0 G+1 Floor Residential Gharabari 

Ground 

Pvt. 0.01 0 Floor Residential 

Ground settlement 
Pvt. 0.01 0 Floor Residential Gharabari 

settlement 

Pvt. 0.08 0 G+1 Floor Residential Gharabari 

Pvt. 0.01 0 Vacant 

settlement 

Pvt. 0.24 0 5 floor Residential Gharabari 

Pvt. 0.01 0 House Residential 

Govt. 0.02 0 Road Road 

Ground settlement 

Pvt. 0.09 0 Floor Residential Gharabari 

settlement 
Pvt. 0.02 0 Vacant Gharabari 

settlement 

Pvt. 0.02 0 Vacant Gharabari 
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Bhadimula 

Bhadlmula 

Bhadlmula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadlmula 

Bhadimula 

Bhadlmula 

Bhadimula 

127 63 0.080 Ghar.~ bart 

47 64 0.260 Ghar.~barl 

48 65 0.260 Jalasaya Dul 

26 66 0.050 Sar.~d Eka 

132/71 66/435 0.040 Gharabari 

132/116 66/490 0.040 Sar.~d Eka 

45 67 0.130 5ar.~d Eka 

132/139 68 0.130 Ghar.~ bar! 

75 69 0.026 Sarad Eka 

132/30 69/398 0.057 Gharabarl 

132/31 69/399 0.057 Gharabarl 

132/58 70 0.140 Sarad Eka 

80 71 0.110 Blall 

132/79 71/444 0.110 Blall 

132/114 71/485 0.100 Bla ll 

TAHASILW 
.qJ!.DAR. CUTTACil 

settlement 

Ghar.~ bar! Pvt. 0.08 0 Vacant Gharabarl 

Ground settlement 

Ghar.~bari Pvt. 0.26 0 Floor Residential Gharabari 

Jalasaya Dul Pvt. 0.26 0 Vacant 

Sar.~d Eka Pvt. 0.05 0 G+l Floor 

settlement 
Gharabarl Pvt. 0.04 0 Boundary Gharabari 

Sar.~d Eka Pvt. 0.04 0 Vacant 

.J 
Sar.~d Eka Pvt. 0.13 0 Vacant 

Settlement 
Ghar.~ bart Pvt. 0.13 0 Boundary Gharabari 

Sarad Eka Pvt. 0.026 0 G+l Floor 

O.l.R 8(A) 
Gharabarl Pvt. 0.057 0 G+l Floor 170/2009 

O.L.R 8 (A) 
Ghar.~barl Pvt. 0.057 0 G+l Floor 171/2009 

Sarad Eka Pvt. 0.14 0 Vacant 

Blall Pvt. 0.11 0 Vacant 

Blall Pvt. 0.11 0 Vacant 

Blall Pvt. 0.1 0 Vacant 
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Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadlmula 

Bhadlmula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadlmula 

Bhadimula 

Bhadimula 

Bhadimula 

Bhadimula 

45 72 0.030 Bapyat Dul 

45 73 0.050 Bapyat Dul 

26 74 0.060 BapyatOul 

75 75 0.030 BapyatOul 

55 76 0.030 BagayatOul 

72 77 0.030 Bagayat Dul 

47 78 0.230 Blall 

34 79 2.830 Pala Dul 

34. 80 0.319 Blall 

132/ 140 80/614 0.021 Blall 

132/142 80/ 616 0.020 Blall 

34 81 0.200 Pala Dul 

132/ 121 82/ 495 0.046 Pala Dul 

132/123 82/498 0.034 Pala Dul 

132/124 82/499 0.060 Pala Dul 

132/126 83 0.070 Gharabarl 

132/77 83/442 0.070 Sarad Eka 

1"AHASJ~ 
SADAR. CU1'1.tH~?$ 

BaaayatDul Pvt. 0.03 0 Vacant 

BaaayatOul Pvt. 0.05 0 Vacant 

BapyatDul Pvt. 0.06 0 Vacant 

BapyatDul Pvt. 0.03 0 Vacant 

Bagayat Dul Pvt. 0.03 0 Vacant 

Bagayat Dul Pvt. 0.03 0 Vacant 

Blall Pvt. 0.23 0 Inside River 

PalaDul Pvt. 2.83 0 Inside River 

Blall Pvt. 0.319 0 Vacant 

Ground 
Blall Pvt. 0.021 0 Floor 

Ground 
Blall Pvt. 0.02 0 Floor 

Pala Dul Pvt. 0.2 0 Vacant 

Pala Dul Pvt. 0.046 0 G+l Floor 

Ground 
Pala Dul Pvt. 0.034 0 Floor 

Ground 
Pala Dul Pvt. 0.06 0 Floor 

Ground settlement 
Gharabarl Pvt. 0.07 0 Floor Residential Gharabari 

Sarad Eka Pvt. 0.07 0 Vacant 
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Bhadimula 80 84 0.080 P1l1 Dul Pall Dul Pvt. 0.08 0 Ramp G (RCC) 

Bhadlmula 132/79 84/443 0.080 P1l1 Dul P1l1 Dul Pvt. 0.08 0 Vacant 

Bhadimula 132/108 84/475 0.040 Gh1r1b1rl Pall Dul Pvt. 0.04 0 Vacant 

Bhadlmula 132/114 84/484 0.025 P1la Dul P1la Dul Pvt. 0.025 0 Vacant 

Bhadimula 132/122 84/496 0.010 Pala Dul Pala Dul Pvt. 0.01 0 Vacant 

Bhadimula 132/177 84/640 0.050 Pala Dul Pala Dul Pvt. 0.05 0 Vacant 

Bhadimula 132/ 179 84/642 0.065 Pai1Dul P1la Dul Pvt. 0.065 0 Vacant 

Bhadlmula 132/208 84/664 0.040 Pata Dul Pat1 Dul Pvt. 0.04 0 Vacant 

Bhadlmula . 132/164 85 0.030 Ad I Adl Pvt. 0.03 0 G+2 

Bhadimula 132/165 85/ 481 0.020 Adt Ad I Pvt. 0.02 0 G+2 

Bhadimula 132/138 86 0.050 Ad I Ad I Pvt. 0.05 0 G+2 

Bhadimula 132/138 87 0.130 Jatasaya Out Jatasaya Dul Pvt. 0.13 0 G+2 

Bhadlmula 132/138 88 0.020 Ad I Ad I Pvt. 0.02 0 Vacant 
10'.12' 

Bhadimula 132/138 89 0 •. 520 Pall Out P1la Dul Pvt. 0.52 0 Cabin 

Bhadimula 103 90 0.110 P1la Dul PataDul Pvt. 0.11 0 Vacant 

Bhadimula 132/127 90/501 0.030 Pala Dul Pala Dul Pvt. 0.03 0 Vacant 

Bhadimula 132/128 90/502 0.030 Pala Dul Pa la Dul Pvt. 0.03 0 Vacant 

w 
TAHASILDA~ 

!JADAR. CIJT1l~ f' t1 
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Bhadimula 132/153 90/624 0.040 Pala Dul Pala Dul Pvt. 0.04 0 Vacant 

Bhadimula 132/173 90/636 0.100 Pala Dul Pala Dul Pvt. 0.1 0 Vacant 

Bhadimula 132/182 90/644 0.050 Pala Dul Pala Dul Pvt. 0.05 0 Vacant 

Bhadimula 70 91 0.300 Blall Blall Pvt. 0.3 0 Vacant 

Bhadimula 34 92 0.180 Blall Blall Pvt. 0.18 0 Vacant 

Bhadimula 133 93 45.800 Nadl Nadl Govt. 0 45.8 Inside River 

Bhadlmula 133 94 1.060 Nadl Nadl Govt. 0 1.06 Inside River 

Gramya 

Bhadimula 135 95 1.020 Junste Gramya Jungle Govt. 1.02 0 Inside River 

Bhadimula 34 96 0.150 Blall Blall Pvt. 0.15 0 Inside River 

Bhadimula 135 97 3.300 Gochar Gochar Govt. 3.3 0 Vacant 

Bhadimula 135 98 0.350 Gochar Gochar Govt. 0.35 0 Vacant 

Bhadimula 135 99 0.660 Gochar Gochar Govt. 0.66 0 Vacant 

Bhadimula 135 100 0.260 Gochar Gochar Govt. 0.26 0 Vacant 

Bhadimula 27 101 0.990 Debasthall Debasthall Pvt. 0.99 0 Vacant 

Bhadimula 135 102 0.320 Gochar Gochar Govt. 0.32 0 Vacant 

Bhadimula 135 103 0.380 Gochar Gochar Govt. 0.38 0 Vacant 

Bhadimula 135 104 0.700 Gochar Gochar Govt. 0.7 0 Vacant 
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Bhadimula 135 105 0.040 Gochar Gochar Govt. 0.04 0 Vacant 

Bhadimula 118 106 0.140 Bla ll Blall Pvt. 0.14 0 Vacant 

O.LR.S(A) 
Bhadimula 132/33 106/400 0.040 Gharabart Gharabarl Pvt. 0.04 0 Vacant 166012009 

Bhadimula 132/ 80 106/ 441 0.040 Blall Blali Pvt. 0.04 0 Vacant 

Bhadimula 132/ 82 106/449 0.040 Blall Blall Pvt. 0.04 0 Vacant 

Bhadimula 132/ 83 106/450 0.040 Blall Blall Pvt. 0.04 0 Vacant 

Bhadimula 132/84 106/451 0.040 Blall Blall Pvt. 0.04 0 Vacant 

Bhadimula 132/ 85 106/ 452 0.040 Blall Blali Pvt. 0.04 0 Vacant 

Bhadimula 135 107 0.600 Go char Gochar Govt. 0.6 0 Vacant 

Bhadimula 118 108 0.020 Blall Blall Pvt. 0.02 0 Vacant 

Bhadimula 132/237 108/ 453 0.040 Blall Blall Pvt. 0.04 0 Vacant 

Bhadimula 11.3 109 0.180 Sarad Dul Sarad Eka Pvt. 0.18 0 Vacant 

Bhadimula 28 109 0.170 Pala Dul Pala Dul Pvt. 0.17 0 Vacant 

Bhadimula 49 110 0.400 Blall Bla ll Pvt. 0.4 0 Vacant 

Bhadimula 28 111 0.200 Pala Dul Pala Dul Pvt. 0.2 0 Vacant 

Bhadimula 49 112 0.060 Blall Blall Pvt. 0.06 0 Vacant 

Bhadimula 120 113 0.930 Pat lta Patlta Pvt. 0.93 0 Vacant 
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Bhadimula 137 

Bhadimula 120 

Bhadimula 120 

Bhadimula 139 

Bhadimula 122 

Bhadimula 138 

Bhadimula 139 

Bhadimula 113 

Bhadimula 135 

Bhadimula 113 

Bhadimula 135 

Bhadimula 132 

Bhadimula 132/75 

114 0.360 Bandha 

115 0.250 Patlta 

116 0.370 Patlta 

117 1.050 Patlta 

118 0.610 SaradTinl 

120 0.890 PatJta 

120/440 0.180 Patlta 

121 0.080 Sarad Dul 

122 0.550 Patlta 

123 0.820 Sarad Dul 

124 0.240 Patlta 

125 0.315 Bajefasal Dul 

125/439 0.315 Bajefasal Dul 

104.000 

TAHASILDAR 
SADAR. CUTTACI< 

Bandha R&B 0.36 0 Vacant 

Patlta Pvt. 0.25 0 Vacant 

Patlta Pvt. 0.37 0 Vacant 

Patlta H&UD,O 1.05 0 Vacant 

SaradTinl Pvt. 0.61 0 Vacant 

Pat ita Govt. 0.89 0 Vacant 

Patlta H&UD,O 0.18 0 Vacant 

5arad Dul Pvt. 0.08 0 Vacant 

PatJta Govt .• 0.55 . 0 Vacant 

Sarad Dul Pvt. 0.82 0 Vacant 

Patlta Govt. 0.24 0 Vacant 

Bajefasal Dul Pvt. 0.315 0 Vacant 

• I 

Bajefasal Dul Pvt. 0.315 0 Vacant 

41.412 62.59 
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•.. 

t\NN.Exuf(E- X II I 

Information on the land situated inside the embankment road next to the Mahanadi in Banabidyadharpur village. 

Types fJf Kisam No. of Plot 
Ashram 2 

Blall Dofasal 2 

Canal Bandha 1 

Gochar 2 

Nala 1 

Patlta 25 

Sarad Jala Eka 1 

Total 34 

Types af Kisam Ne. of Pill 
Ba1ayata 
Gharabari 12 
Patita 21 
Bajefasal 1 
Biall 96 
Sarad 18 

Total 148 

Govt Land I 

Area was 11 

Publication 
41.850 

0.360 

0.530 

5.480 

0.390 

112.400 

0.54 

161.550 
Pvt Land I 

Area was an 
Publication 

0.521 
5.710 
2.500 

' 17.220 
0.885 

26.836 

Ne.ef Hemested 
Pill 

Ne. of Hemested 
Plot 

0 

%geof 

Ne .Bulldl11 Over Vacant Area 
Otherthan Area Drawn in censtndad aver Hemestead drawn in 
Hemestead ,tat &crec•meat River Caurse lovlPllt Plat River 

41.85 100 

NU 

Nil 
Nil 

Nil 

11.95 1 10.63 

Nil 
0.000 53.800 0 

NL If Cnsb1Cti11 Vacant %plf . 
Otherthan Cenverted Area Drawn in ntr etherth1n Hamestead Ar•••rawn 
Homestead pllt Area . River Course Hemestea• laad PlDt in River 

Nil 
12 Nil 

21 0.020 0.003 
1 Nil 

96 Nil 
18 Nil 
136 0.000 0.020 0 12 

Q_ ~ ~-~~~-~. , TAHASILDAR 
SADAR, CUTTACK 
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104Village-Banabidyadharpur Annexure-A 

Encroached Area 
Type of - use 

. Area Status of land (Residenti 

Klsam was taken by (Building I Vacant) al/ 

Name of The Total Present on Land Existing Towards Towards River If building Nos of Commercl 

Village Khata No Plot No Area kisam 31.05.1991 belongs to Area River Road course storied al) Remarks 

Banabidyadharpur 48 1 10.15 Aashram Aashram Govt. 0 10.15 Inside River 

Banabidyadharpur 1-01 2 0.02 Patitil Pat ita Pvt. 0 0.02 Inside River 

Banabidyadharpur 48 2 31.7 Aashram Aashram Govt. 0 31.7 Inside River 
Banabidyadharpur 48 3 11.25 Nadi Nadi Govt. 0 11 Inside River 

Banabidyadharpur 48 4 18.75 Nadi Nadi Govt. 0 25 Inside River 

Banabidyadharpur 48 5 1.78 Nadi Nadi Govt. 0 18.75 Inside River 

Banabidyadharpur 47 6 3.32 Patlta Pat ita Govt. 3.32 0 Vacant 

Banabidyadharpur 3-01 6/6 0.02 Patlta Patita Pvt. 0.02 0 Vacant 

Banabidyadharpur 4-01 6/7 0.02 Patlta Pat ita Pvt. 0.02 0 Vacant 

Banabidyadharpur 5-01 6/8 0.02 Pat ita Patlta Pvt. 0.02 0 Vacant 
Banabidyadharpur 6-01 6/9 0.02 Pat ita Patita Pvt. 0.02 0 Vacant 

Banabidyadharpur 2-01 6/5 0.02 Pat ita Pat ita Pvt. 0.02 0 Vacant 

Banabidyadharpur 48 7 8.7 Nadi Nadl Govt. 0 8.7 Inside River 

Banabidyadharpur 47 8 3.44 Patita Patita Govt. 3.44 0 Vacant 

Animal 

Banabidyadharpur 45 9 1.4 Patlta Patlta Hus bandary 1.4 0 Vacant 

Banabidyadharpur so 10 4 .27 Gochar Gochar Govt. 4.24 0 Vacant 

Banabidyadharpur 47 11 15.97 Patlta Patlta Govt. 15.97 0 Shed 

Banabidyadharpur 47 12 2.14 Pat ita Patita Govt. 2.14 0 Vacant 

' 
Animal 

Banabidyadharpur 45 13 3.46 Patita Pat ita Husbandary 3.46 0 Vacant 

-
Animal 

Banabidyadharpur 45 14 1.2 Patita Patlta Husbandary 1.2 o Vacant 

Banabidyadharpur 47 15 18.35 Patita Pat ita Govt. 18.35 0 Vacant 

Banabidyadharpur 47 16 8.57 Patita Patita Govt. 0 8.57 Inside River 

Banabidyadharpur 48 17 5.64 Nadl Nadi Govt. 0 5.64 Inside River 

Banabidyadharpur 50 18 1.38 Patita Patlta Govt. 0 1.38 Inside River 

Banabidyadharpur 50 19 1 Patita Patita Govt. 0 ........ ITA u It ~ Jr)sik.R~r eM , .. . , .~ ..., .__,,, ' 
8AMI /tM _,,..,...,..a - u 
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105Banabidyadharpur 50 20 1 Patlta Patlta Govt. 0 1 Inside River 

Banabidyadharpur 50 21 1.21 Gochar Gochar Govt. 1.21 0 Vacant 

Banabidyadharpur 35 22 2.5 Bajefasal-2 Bajefasal-2 Pvt. 2.5 0 Vacant 

Banabidyadharpur 35 23 1.95 Blall Dofasal Blall Dofasal Pvt. 1.95 0 Vacant 

Banabidyadharpur 47 24 0.1 Patlta Pat ita Govt. 0.1 0 Vacant 

-
Banabidyadharpur 35 25 0.37 Blall Dofasal Blall Dofasal Pvt. 0.37 0 Vacant 

Banabidyadharpur 47 26 0 .53 Pat ita Patlta Govt. 0.53 0 Vacant 

Banabidyadharpur 47 27 0 .31 Pat ita Patlta Govt. 0.31 0 Vacant 

Banabidyadharpur 47 28 0.36 Patlta Patlta Govt. 0.36 0 Vacant 

Banabidyadharpur 23 29 0 .21 Biall Dofasal Blall Dofasal Pvt. 0.21 0 Vacant 

Banabidyadharpur 46/1 29 0.8 Blall Dofasal Blall Dofasal Pvt. 0.8 0 Vacant 

Banabidyadharpur 40 30 0.24 Blall Dofasal Blall Dofasal Pvt. 0.24 0 Vacant 

Banabidyadharpur 43/37 31/231 0.15 Blall Dofasal Blall Dofasal Pvt. 0.15 0 Vacant 

Banabidyadharpur 43/38 31/233 1.12 Blall Dofasal Blall Dofasal Pvt. 1.12 0 Vacant 

Banabidyadharpur 43/39 31/235 1.32 Biall Dofasal Blall Dofasal Pvt. 1.32 0 Vacant 

Banabidyadharpur 43/41 31/238 0.25 Blall Dofasal Blall Dofasal Pvt. 0.25 0 Vacant 

Banabidyadharpur 43/37 32/232 1.31 Pat Ita Patlta Pvt. 1.31 0 Vacant 

Banabidyadharpur 43/38 32/234 0.34 Patlta Patlta Pvt. 0.34 0 Vacant 

Banabidyadharpur 43/39 32/236 0.14 Patlta Patlta Pvt. 0.14 0 Vacant 

Banabidyadharpur 43/40 32/237 0.21 Patlta Patlta Pvt. 0.21 0 Vacant 

Banabidyadharpur 43/41 32/239 0.32 Patlta Patlta Pvt. 0.32 0 Vacant 

Banabidyadharpur 36 33 0.38 Blall Dofasal Blall Dofasal Pvt. 0.38 0 Vacant 

Animal 

Banabldyadharpur 45 34 0.2 Blali Dofasal Blall Dofasal Husbandary 0.2 0 Vacant 

Banabidyadharpur 41 35 0.17 Blall Dofasal Blall Dofasal Pvt. 0.17 0 Vacant 

Animal 

Banabidyadharpur 45 36 0.16 Biall Dofasal Blall Dofasal Husbandary 0.16 0 Vacant 

Banabidyadharpur 10 37 0.8 Blali Dofasal Blall Dofasal Pvt. 0.8 0 Vacant 

Banabidyadharpur 21 38 0.21 Blall Dofasal Blali Dofasal Pvt. 0.21 0 Y.Rcant 

~- _T~!'~4~/_.';,';::-:'~t{ 
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106Banabidyadharpur 1 39 0.044 Pat ita Pat ita Pvt. 0.044 0 Vacant 

Banabidyadharpur 43/30 39/225 0.044 Gharabarl Gharabari Pvt. 0.044 0 Vacant 

Banabidyadharpur 43/31 39/226 0.084 Gharabarl Gharabari Pvt. 0.084 0 Vacant 

Banabidyadharpur 43/32 39/227 0.044 Gharabarl Gharabari Pvt. 0.044 0 Vacant 

Banabidyadharpur 43/33 39/228 0.044 Gharabarl Gharabarl Pvt. 0.044 0 Vacant 
Canal lrrlaatlon 

Banabidyadharpur 44 40 0.53 Bandha CanaiBandha Deppt. 0.53 0 Vacant 
Irrigation 

Banabidyadharpur 44 41 0.6 Patlta Pat Ita Deppt. 0.6 0 Vacant 

Banabidyadharpur 41 42 0.51 Patlta Patlta Pvt. 0.51 0 Vacant 

Banabidyadharpur 50 43 1.08 Patlta Pat Ita Govt. 1.08 0 Vacant 

Banabidyadharpur 47 43/199 0.61 Patita Pat Ita Govt. 0.61 0 Vacant 

Animal 

Banabidyadharpur 45 44 13.2 Patlta Patita Husbandary 13.2 0 Vacant 

Banabidyadharpur 41 45 1.46 Patlta Pat ita Pvt. 1.46 0 Vacant 

Banabidyadharpur 6 46 0.81 Patlta Pat ita Pvt. 0.81 0 Vacant 
. 

Animal 

Banabidyadharpur 45 47 30.95 Pat ita Pat ita Husbandary 30.95 0 Vacant 

Banabldyadharpur 17 48 0.92 Pvt. 0.92 0 Vacant 

Animal 

Banabidyadharpur 45 49 3.01 Patlta Pat Ita Husbandary 3.01 0 Vacant 

Banabldyadharpur 4 50 0.14 Patlta Pat ita Pvt. 0.14 0 Vacant 

Banabidyadharpur 42 51 0.28 Blall Dofasal Blall Dofasal Pvt. 0.28 0 Vacant 

Banabidyadharpur 42 52 0.36 Biall Dofasal Blall Dofasal Pvt. 0.36 0 Vacant 

Banabidyadharpur 42 53 0.24 Blall Dofasal Blall Dofasal Pvt. 0.24 0 Vacant 

Banabidyadharpur 42 54 0.48 Blall Dofasal Blali Dofasal Pvt. 0.48 0 Vacant 

Banabidyadharpur 42 55 0.23 Blall Dofasal Blall Dofasal Pvt. 0.23 0 Vacant 

Banabidyadharpur 42 56 0.24 Blall Dofasal Blali Dofasal Pvt. 0.24 0 Vacant 

Banabidyadharpur 42 57 0.25 Blall Dofasal Blall Dofasal Pvt. 0.25 0 Vacant 

Banabidyadharpur 42 58 0.2 Blall Dofasal Blall Dofasal Pvt. 0.2 0 Vacant 

Banabidyadharpur 42 59 0.16 Biali Dofasal Blall Dofasal Pvt. 0.16 0 Vacant 

<A\ TAHASILDAR 
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Banabidyadharpur 42 60 0.1 Blall Dofasal Blall Dofasal Pvt. 0.1 0 Vacant 

Banabidyadharpur 42 61 0.12 Blali Dofasal Blall Dofasal Pvt. 0.12 0 Vacant 

Banabidyadharpur 42 62 0.15 Blall Dofasal Blall Dofasal Pvt. 0.15 0 Vacant 

Banabidyadharpur 42 63 0.1 Blall Dofasal Blall Dofasal Pvt. 0.1 0 Vacant 

Banabidyadharpur 42 64 0.1 Biall Dofasal Blall Dofasal Pvt. 0.1 0 Vacant 

Banabidyadharpur 42 65 0.21 Blall Dofasal Blall Dofasal Pvt. 0.21 0 Vacant 
SaradJala Irrigation 

Banabidyadharpur 44 66 0.54 Eka Sarad Jala Eka Deppt. 0.54 0 Vacant 

Banabidyadharpur 4 67 0.14 Patlta Pat ita Pvt. 0.14 0 Vacant 

Banabidyadharpur 39 68 0.22 Blall Dofasal Blall Dofasal Pvt. 0.22 0 Vacant 

Banabidyadharpur 39 69 0.39 Blali Dofasal Blall Dofasal Pvt. 0.39 0 Vacant 

Banabidyadharpur 34 70 0.25 Blall Dofasal Blall Dofasal Pvt. 0.25 0 Vacant 
. 

Banabidyadharpur 43/79 70/269 0.04 Blall Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/8{) 70/270 0.04 Blali Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/81 70/271 0.04 Blall Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/82 70/272 0.04 Blall Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/83 70/273 0.04 Blall Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/84 70/274 0.04 Blall Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/85 70/275 0.04 Blall Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/88 70/278 0.04 Blali Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/89 70/279 0.04 Blall Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/90 70/280 0.04 Blall Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 34 71 0.16 Blall Dofasal Blall Dofasal Pvt. 0.16 0 Vacant 

Banabidyadharpur 8 71/195 0.1 Blall Oofasal Blall Dofasal Pvt. 0.1 0 Vacant 
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Animal 

Banabidyadharpur 45 72 0.08 Patita Pat ita Husbandary 0.08 0 Vacant 

Banabidyadharpur 34 73 0.24 SaradDul Sarad Dui Pvt. 0.24 0 Vacant 

Banabidyadharpur 39 74 0.26 Blall Dofasal Blall Dofasal Pvt. 0.26 0 Vacant 
lrriaatlon 

B'anabldyadharpur 44 75 0.39 Nala NaJa Deppt. 0.39 0 Vacant 
lrrlaatlon 

Banabidyadharpur 44 76 0.14 Patlta Pat ita Deppt. 0.14 0 Vacant 
lrrlaation 

Banabidyadharpur 44 77 0.2 Patlta Patita Deppt. 0.2 0 Canal 
saradJala 

Banabidyadharpur 33 78 0.032 nni Sarad Jala nnl Pvt. 0.032 0 Canal 

Banabidyadharpur 43/12 78/209 0.035 Gharabari Gharabari Pvt. 0.035 0 Canal 

Banabidyadharpur 43/13 78/210 0.035 Gharabarl Gharabari Pvt. 0.035 0 Canal 

Banabidyadharpur 43/14 78/211 0.035 Gharabarl Gharabari Pvt. 0.035 0 Canal 
SaradJala 

Banabidyadharpur 43/57 78/212 0.039 nnl Sarad Jala nnl Pvt. 0.039 0 Canal 
saradJala 

Banabidyadharpur 43/16 78/213 0.038 nnl Sarad Jala nni Pvt. 0.038 0 Canal 
SaradJala 

Banabidyadharpur 43/17 78/214 0.067 nni Sarad Jala nnl Pvt. 0.067 0 Canal 

Banabidyadharpur 43/61 78/215 0.04 Gharabarl Gharabarl Pvt. 0.04 0 Vacant 
SaradJala 

Banabidyadharpur 43/20 78/216 0.011 nnl Sarad Jala nnl Pvt. 0.011 0 Vacant 
SaradJala 

Banabidyadharpur 43/21 78/217 0.016 nnl Sarad Jala nnl Pvt. 0.016 0 Vacant 
Sarad Jala 

Banabidyadharpur 43/22 78/218 0.022 nnl Sarad Jala nnl Pvt. 0.022 0 Vacant 
Sarad Jala 

Banabidyadharpur 43/29 78/224 0.022 nni Sarad Jala Tini Pvt. 0.022 0 Vacant 
Sarad Jala 

Banabidyadharpur 43/52 78/246 0.006 nnl Sarad Jala Tinl Pvt. 0.006 0 Vacant 
SaradJala 

Banabidyadharpur 43/56 78/250 0.011 nnl Sarad Jala Tini Pvt. 0.011 0 Vacant 
SaradJala 

Banabidyadharpur 43/67 78/258 0.011 nni Sarad Jala Tlnl Pvt. 0.11 0 Vacant 

Banabidyadharpur 39 79 0.181 Blall Dofasal Blall Dofasal Pvt. 0.181 0 Canal 

Banabidyadharpur 43/63 79/255 0.019 Blali Dofasal Blali Dofasal Pvt. 0.019 0 Vacant 

Banabidyadharpur 43/69 79/260 0.01 Blall Dofasal Biall Dofasal Pvt. 0.01 0 Vacant 

Banabidyadharpur 8 80 0.003 Biali Dofasal Blall Dofasal Pvt. 0.003 •• AHJ:Lc!l ''· 1----,. '" ''fld'R 
"-A1 OA n11 o t"" l I 'V"'r .1!i ~"'!> :W 
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Banabidyadharpur 43/62 80/254 0.027 Blall Dofasal Blall Dofasal Pvt. 0.027 0 Vacant 

Banabidyadharpur 43/68 80/259 0.04 Biali Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/70 80/261 0.07 Blall Dofasal Blali Dofasal Pvt. 0.07 0 Vacant 

Banabidyadharpur 43/71 80/262 0.03 Blall Dofasal Blall Dofasal Pvt. 0.03 0 Vacant 

Banabidyadharpur 43/73 80/263 0.0255 Blall Dofasal Biall Dofasal Pvt. 0.0255 0 Vacant 

Banabidyadharpur 43/74 80/264 0.0345 Biali Dofasal Blall Dofasal Pvt. 0.0345 0 Vacant 

Banabidyadharpur 43/75 80/265 0.02 Biall Dofasal Biall Dofasal Pvt. 0.02 0 Vacant 

Banabidyadharpur 04·1 81 0.13 Blall Dofasal Blall Dofasal Pvt. 0.13 0 Vacant 

Banabidyadharpur 31 81 0.13 Blall Dofasal Blall Dofasal Pvt. 0.13 0 Vacant 

Banabidyadharpur 16 82 1.045 Blall Dofasal Blall Dofasal Pvt. 1.045 0 Vacant 

Banabidyadharpur 43/104 82/243 0.007 Blall Dofasal Blall Dofasal Pvt. 0.007 0 Vacant 

Banabidyadharpur 43/76 82/266 0.01 Blall Dofasal Blall Dofasal Pvt. 0.01 0 Vacant 

Banabidyadharpur 43/96 82/286 0.0085 Biall Dofasal Blall Dofasal Pvt. 0.0085 0 Vacant 

Banabidyadharpur 43/97 82/287 0.0195 Blall Dofasal Blali Dofasal Pvt. 0.0195 0 Vacant 

Banabidyadharpur 43/98 82/288 0.04 Blali Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/99 82/289 0.017 Blall Dofasal Blall Dofasal Pvt. 0.017 0 Vacant 

Banabidyadharpur 43/103 82/292 0.013 Blali Dofasal Biall Dofasal Pvt. 0.013 0 Vacant 

Banabidyadharpur 39 83 0.0882 Biall Dofasal Blall Dofasal Pvt. 0.0882 0 Vacant 
. 

Banabidyadharpur 43/53 83/247 0.0064 Blall Dofasal Blali Dofasal Pvt. 0.0064 0 Vacant 

Banabidyadharpur 43/54 83/248 0.073 Blall Dofasal Blall Dofasal Pvt. 0.073 0 Vacant 

Banabidyadharpur 43/55 83/249 0.026 Blall Dofasal Blall Dofasal Pvt. 0.026 0 Vacant 

Banabidyadharpur 43/64 83/256 0.0464 Biall Dofasal Blall Dofasal Pvt. 0.0464 0 Vacant 

Banabidyadharpur 41 84 0.07 Blall Dofasal Blall Dofasal Pvt. 0.07 0 Vacant -lAnA:>rLUAR 
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Banabidyadharpur 43m 84/267 0.04 Blall Dofasal Biall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/78 84/268 0.04 Biali Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

8anabidyadharpur 43/105 84/276 0.03 Blall Dofasal Blall Dofasal Pvt. 0.03 0 Vacant 

Banabidyadharpur 43/91 84/281 0.04 Blall Oofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/92 84/282 0.03 Blall Dofasal Blall Dofasal Pvt. 0.03 0 Vacant 

Banabidyadharpur 43/93 84/283 0.04 Biali Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 28 85 0.12 8~11 Blall Pvt. 0.12 0 Vacant 

Banabidyadharpur 29 86 0.15 Biali Dofasal Blall Dofasal Pvt. 0.15 0 Vacant 

Banabidyadharpur 43/45 87 0.15 Blall Dofasal Blall Dofasal Pvt. 0.15 0 Vacant 

Banabidyadharpur 9 88 0.03 Blali Dofasal Blall Dofasal Pvt. 0.03 0 Vacant 

Banabidyadharpur 43/8 88/203 0.02 Blall Dofasal Blall Dofasal Pvt. 0.02 0 Vacant 

B~mabidyadharpur 43/9 88/205 0.04 Blali Dofasal Blall Dofasal Pvt. 0.04 0 Vacant 

Banabidyadharpur 43/44 88/241 0.02 Gharabarl Gharabarl Pvt. 0.02 0 Vacant 

Banabidyadharpur 9 89 0.02 Blall Dofasal Blall Dofasal Pvt. 0.02 0 Vacant 

Banabidyadharpur 43/44 89/242 0.04 Gharabarl Gharabarl Pvt. 0.04 0 Vacant 

Banabidyadharpur 29 90 0.28 Blall Dofasal Blall Dofasal Pvt. 0.28 0 Vacant 

Banabidyadharpur 29 91 0.15 Blali Dofasal Blall Dofasal Pvt. 0.15 0 Vacant 

Banabidyadharpur 11 92 0.49 Blall Dofasal Blali Dofasal Pvt. 0.49 0 Vacant 

Banabidyadharpur 41 93 0.032 Blall Blali Pvt. 0.032 0 Vacant 

Banabidyadharpur 43/94 93/284 0.048 Blall Blall Pvt. 0.048 0 Vacant 

Banabidyadharpur 43/19 94 0.06 Gharabarl Gharabarl Pvt. 0.06 0 Vacant 

Banabidyadharpur 28 95 0.05 Pat ita Patlta Pvt. 0.05 0 Vacant 

sanabidyadharpur 41 96 0.08 Blall Blall Pvt. 0.08 0 Vacant 

Banabidyadharpur 41 97 0.02 Blall Blall Pvt. 0.02 0 Vacant 

Banabidyadharpur 43/87 97/2n 0.08 Blall Blall Pvt. 0.08 0 Vacant 

Banabidyadharpur 29 98 0.02 Blall Blall Pvt. 0.02 0 Vacant 

Banabidyadharpur 43/28 98/223 0.04 Biall Blall Pvt. 0.04 0 Vacant 

Banabidyadharpur 41 99 0.07 Blall Blall Pvt. 0.07 0 Vacant 

Banabidyadharpur 9 100 0.01 SaradTinl SaradTlni Pvt. 0.01 0 Vacant TAu A~~ II f\Ji Q 
~ .- ~r~ · •• - - -
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111Banabidyadharpur 43/8 100/204 0.01 

Banabidyadharpur 43/11 100/208 0.04 

Banabidyadharpur 29 101 0.18 

Banabidyadharpur 30 102 0.03 

Banabidyadharpur 43/100 102/290 0.05 

Banabidyadharpur 43/101 102/291 0.09 

Banabidyadharpur 28 103 0.07 

Banabidyadharpur 9 104 0.01 

Banabidyadharpur 43/10 104/207 0.04 

235.43 

SaradTinl SaradTinl 

Gharabari Gharabari 

Sarad Eka Sarad Eka 

Sarad Eka Sarad Eka 

Sarad Eka Sarad Eka 

Sarad Eka Sarad Eka 

Patlta Patita 

Pat ita Patita 

Pat ita Patita 

Pvt. 0.01 
Pvt. 0.04 
Pvt. 0.18 
Pvt. 0.03 
Pvt. 0.05 
Pvt. 0.09 
Pvt. 0.07 
Pvt. 0.01 

Pvt. 0.04 

135.559 

0 Vacant 

0 Vacant 

0 Vacant 

0 Vacant 

0 Vacant 

0 Vacant 

0 Vacant 

0 Vacant 

0 Vacant 

122.91 
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Information on the land situated inside the embankment road next to the Mahanadi in Gateiroutpatana village. 

Types of Kisam Ne. of Plat 
Bandha 3 

Gochar 5 

Mahara 3 

Gramya Junsle 29 

Patlta 10 

Biali Dofasal 3 
Road I 

Bajefasal2 1 
:.masan l. 

Khela Padla 1 

Total 63 

Types of Kisam Ne. ofPIIt 
Bagayata 2 

Gharabarl 138 

Oebasthall 3 
Jalasaya 8 
Patita 37 

Gramya Junste 1 

A eli 1 

Bajefasal 25 

Biali 680 
Sarad 27 

Nayanjori 4 

Total 926 

Govt Land I 

Area was on 
Pu.lication 

1.000 

91.320 
0.880 

31.080 
3.000 
1.950 
5.7 

0.23 
1.3 

6 

142.460 
Pvt Land I 

Area was en 
PuiiUcatiln 

0.506 

10.688 
0.570 
2.210 
8.490 

0.090 
0.008 

23.610 
218.740 

7.430 
13.650 

285.992 

Ne. If Homeste~ 
Plat 

Ne. of Homested 
Pllt 

138 

138 

Otherthan 
Hemestead plot Elcr~chm••t 

0.040 

0.040 

0.13 

0.09 
. 0.300 

Otherthan Cenverted 
Homestead ,let Area 

2 
5.58 

3 
8 
37 
1 
1 

25 

680 
27 
4 

He JaillliRg Over 
Area Draw• ia Cll strldltlanr 
River Course Gevt Plat 

32.300 

5.970 
1.03 

0.62 

39.920 

Na.lf Canstnu:tion 
Area Drawn in over otllerthaD 
River Curse HaiiiSteadlu~ 

3 

17.73 
3.12 35 

20.850 38 

~"' ..... 'AHASILDAR 
- · ~Ao ~IITTACK 

%geof 
Vacant Area 
Homestead drawn in 
Plat River 

Nil 
Nil 
Nil 

19.2 
34.33 

Nil 
10.87 

Nil 
1'4111 

Nil 

0 

Vacant %1111 
Homestead Anadnwn 
Pill il RiYar 

Nil 

113 Nil 
Nil 
Nil 
Nil 

Nil 
Nil 

75.09 
1.42 
Nil 
Nil 

113 
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VIUAG!NAME IChewHD 

Gotelroort Pat101 695 
Gatelrout PIIIOI 696 
Gatelrout l'atlftl 6lO 
Gatelrollt PUMa S3S 
Gtttlrout Patana 644 
Gltlirout Patina 644 
<Hotlirout PltaiWI 691 
Gatelrout Patana 217 
Gatelroot Pllona 4:13 

Gats out Pot••• 4:13 

Gatelrout Patalll 117 
Gatelrout Patana 696 
Gate rout Patan~ 686/134 
Gateit~ Pltana 100 
Gatelr~ Patina 688/124 
Gltelrout PatM~ 696 
Gatelrout Pot..,. 618/124 
Gotelrout Patana 423 
Gatelrout Potent~ 688/124 
Gatelrout Plllnl 696 
Glttltout PIIIRI 696 
Gatelrout P.Canl 423 
Gllelrout Patam 6&6/1250 
Gatelrout Pltana l&l 
Gattlrout Patana 686/1247 
Gatelrout Pltlnl 567 
Gotelrout , . .... 597 
Gatelro.rt Patona 686/IOS 
Gttelrout Pat1n1 423 

Gat8out P~IN 2S4 

Gltllrout Patana 686/326 
Gatllrout Patan• 683 

~eirout PltaN 696 
Gatrlrout Patina 696 
Gatrlrout Pllana 458 

Glteirout Pal" '' 4q 

G•altout Patana 686/1247 
Glteltout P111n1 383 
Gatelrout Pallnl 100 
Gltelrout PotaM 685/8)6 
Gitttlrout Patana 698 
Gatelrout Patona "'-'1250 
Gateirout Patana S45 
Gall!irout Pauna 698 

Gatelrout Pauna 208 
Gateirout Pa~a 692 
Gattlrout Patina 692 
Gatllrout Patina 692 
Gateirout Patina 692 
Gatelrout P1t1n1 121 
Getelrout Pauna 449 
Gelelrout PIIM\1 696 
~alelrout Patane 551 
~awlrout Patana ItS 

Gatalrout Patina 663 

P~OTNO P'nsent !ClAm 

KISalll -· 011 Sl.GS.UI1 IM\d IM!oools to 
1 Nidi Nodi 
l Patlt• Potlll 
3 8loll Dofasal llloll OOfanl 

'81111 Oofual BlaU Dofual 
s Blal1 Dofasal Biall Dofasal 
6 Nacl Nadl 
7 NICII Nidi 
8Nidi Nodi 
t 111a11 Dofosal 81111 oorasal 

10 Nodi Nldl 
11 81al Dofocol llioUOofual 
U Patlla Patlta 
13 Blal Oof~l Blali Dofual 
15 Blall Dofasal BlollDofagl 
16 Biall Oofasal 81111 Dofasal 
l7 1a,jlfasa1·2 Bajmsa~2 

18 llloU Oofasal Blali Dofu .. 
19 Blall Dofasal Blall Dohsal 
20 Pllltl Patlta 
2l BlaUDofOHI lliaiiDOflsal 
22 111111 Dofasal Bia1iDofiHI 
238lali o..faul llal oofasel 
24 IIIII Dofasal BlaU Dohnl 
2S BlaU Oofa~l Blall Dofasal 
27 Bloll Ooflsal Blall Oofasal 
2lllilll ooflsal Blall Dofasal 
29 Blali Dofanl Blah Oof~AI 

30 81111 Oofasal Biall Oofasal 
31 l!lall Oofasal Billl ootasal 
32 lllall o..f ..... 111a11 OOfasal 
3l Ghoral>arl Gharilluorl 
34 BJIII Dofasal Bloli Dofas.ol 
3S 81111 Doflsal 111an ooras.o~ 

36 Patfta Pltlta 
37 81111 Biali 
38 8lll1 Blali 
39 BlaQ DofaJal Blall Oofasal 
41 Blall Doblll 81• Oofasal 
42 lili Oofasll 81111 Dolasal 
43 IIII I Dofasll !Iiiii Oofasal 
44 Gr~my• J,..,&ll Gt~111'pJ\I .. It 
45 Dill Dofa>~l 81111 Oof~ 
46 IIIII Dofasal BI.UOofasal 
0 GramvaJu• Gramya Jllfl&le 
48 Blali Dofasol 81~Dof0Hl 

49 Cana18anllla Canallandhl 
SO Panlmahara Paolmahara 
S1 Clllll Banclla CMalbndha 
52 Sand Jala Eb ISand llla Eb 
53 IIIah Oofanl 111111 OofiSII 
S4 lllall ooranl Blall Dofasal 
ss Palla ~ 
56 llal Oofl!UI Blall Oofual 
57 eten Dot., .. , IIIII Oofasll 
5I .... Oofasot Btii Dot.vl 

:r: 'AHASILo:Aia 
SADAR, CUT~ 

Govt. 
Go.t. 
Pvt. 
Pvt. 
Pvt. 
GeM. 
GeM. 
GeM. 
Pvt. 
Pvt. 
l'vt. 
Go-.t. 
Pvt. 
M . 

Pvt. 
GeM. 
Pvt. 
Pvt. 
Pvt. 
60Yt. 
Govt. 
M . 
M. 

11\it. 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 

Govl. 
Govl. 

Pvt. 

Pvt. 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
GOIII. 
Pvt. 
Pvt. 
GoVL 

Pvt. 
lrri&•tlon.Oejlt. 
lrrJaatlon.Dtpt. 
ln'laatloto.Otl)t. 
~.Dept. 

Pvt. 
Pvt. 
Govt. 
Pvt. 
Pvt. 

..... Pvt. 

~,.-,;-

TOTA~ ElUffiNG 
ENCIIOACII£0 AREA AREA STATVSOFI.AHD TYPE OF USE 

AREA(ACIIl'J 
TOWAID TOWAID TAKIN (• UilDtNIO/IIACAHTl (IF (COMMOI<IAI. ~~~ 

ARIA 
IYilMJt IUII.DING-NO OJ WILDING) I AtstOIHTIA!l SROAD SliV'Dt 

10.26 0 10.26 lllvet River 
0.45 0 0.45 I HSIDERMR 
(U7 0 Q.97 1 NSIDERIVER 
0.44 0.2 0.24 ASIESTOS HOUSE COW SilEO 
OA1 0 0.41 1 NSIDERMR 
0.6-l 0 0.641 NSIOfRIVEil 
0.6-l 0 0.6-l I NSIOERMil 
0.07 0 0.071 NSIDERII/tR 
0.19 0 D.l91 NSID£ RIVER 
0.18 0 0.18 INSIDE RIVER 
0.49 0.18 0.31 INSIOERMRlVACCAHT 

0.3 0 0.3 V/tCN(f 
1.3 0.9 0.4 V/tl.N('( 

0.9 0.9 0 VACAKf 
1.S 1.5 0 V/I£N(f 

0.23 O.ll OVACANT 
0.23 0.23 0 VACAiff 
0.46 0.46 OVACAftr 

1.1 1.1 OVAU.Nr 
0.57 0.57 0 V/tCN(f 
1.17 1.17 OVACANr 
o.u o.u OVACAKf 
U2 U 2 0 VACAKf 
0.$3 0.$3 OVACANT 
0.31 o.J1 0 VACANT 
0$2 0.52 0 ASI ESTOS HOUSE OMMfRCIAI. POUlWFARM 
0.58 0.58 0 VACANT 

1 1 0 VN:Nfr 
1.6 1.6 0 V/I£N(f 

3.73 3.73 OVACANT 
0.04 0.04 0 VACANT O.L~I(N-U 

0.99 0.99 OVACAKf 
0.21 0.21 0 VACANT 
0.12 0.12 0 VACANT 

0.6 0.6 0 VAU.Kr 
o.s 0.5 0 VM:Nff 

0.05 0.05 0 VM:Nff 
0.13 0.13 0 VN:.ANT 
0.15 0.15 0 VI\CANT 
0.23 0.23 0 VN:.ANT 

0.1 0.1 OVACANT 

o.3 0.3 0 VACAKf 
o.s o.s 0 VAU.Kf 

0.16 0.16 OVACANr 
us 1.15 0 VACANT 
0.37 0.37 0 VACANT CA*LROAD 
0.39 0.39 0 VACANT CAHAI. 
O.l!l 0.39 0 V/I£N(f CAIW.ROAD 
O.lt 0.19 0 VACANT 
0.39 0.39 0 VACANT 
2.77 2.77 0~1\CANT 

0.25 0.25 O~ACAHT 
0.16 0.16 0 VACAHT 
0.23 0.23 OVAUKr 
o.u o.u 0 BUILDING· Gt1 FLOOR !WlDlHTIAL 
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Gateirout P1tana 
Gateifout Pa~na 
Gatelrout Patana 
Gatelrout PUana 
Gatelrout Panna 
G1telrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Pa~na 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout P1tana 
Gateirout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout P1tana 
Gateirout Patan1 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout P1t1na 
Gatelrout Patana 
Gatelrout P1tana 
Gateirout Pat1na 
Gatelrout Patana 
Gateirout Pat;~na 

Gatelrout Patana 
Giltelrout Pltana 
Gatelrout P1t1na 
Gatelrout Patana 
Gateirout Patana 
Gateirout Patana 
Gatelrout Pltilna 
Gateirout Patana 
Gatetrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateifout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
G1telrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateifout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 

568 59 811!1 Dofasal Blall Dofasal 
115 60 Btali Dofual Blall Dofasal 
551 61 Btali Dofasal Billl Dofasal 
449 62 Blali Dofasal 81all Dofual 
221 63 Blali Dofual Bi1ll Dohnl 
115 64 Blall Dofual Blall Dofanl 
101 65 81111 Dofasal BiaiiDofu11 
286 66 Blah Dofasal Blall Dofasal 
121 67 Btali Dofasal Blall Dofual 
449 68 Btall Dofasal Biall Dofasal 
389 69 Blall Dofasal 81all Dofasal 
546 70 Blali Dofual 811ll Dofasal 

686/487 11 Blali Dofasal Blall Dofasal 
60S 12 Blali Dofual Stall oofual 
460 73 81ali Dofasal Blall Dofual 
460 74 Blall Dofasal Blall Dofual 
381 75 Blali Dofasal 811ll Dofasal 

96 76 Blati Dofasal 11111 Dofual 
131 77 Blali Dofual Biall OOfanl 
544 78 Blall Dofasal 81all OOfasal 
551 79 Blall oofasal Biall OOfas<ol 
449 80 Blali Dofasal Bl1ll Dofasal 
101 81 Bi<lli OOfasal Biali Dofasal 
221 82 Blali Dofasal Bi1ll oofant 
449 83 81111 Dofasal Blall OofaSII 
585 84 Blall Dofasal Blall OOfasal 

686/ 1018 85 Biall OOfasal 81111 OOfasal 
235 86 Blali Dofas•l 81111 Dofasal 

686/97 87 Biall OOfasal Biall oofaul 
606 88 Btali Dofasal 81all Dofasal 

686/466 B9 Blall OOfasal Biooll Dofasal 
686/398 90 Gharabarl Gharabarl 
686/395 91 Blali Dofasal Blall OOfual 

438 92 Ghnabarl Gharabarl 
438 93 Ghar~blrl GNrablrl 
697 94 Road Rold 

686/ 198 95 Biali Dofual Blall Dofasal 
686/1218 96 Blall Dofasal Biall Dofaul 

187 97 Blali OOfasal Blall Dofasal 
195 98 Biall OOfual Btali Dofasal 
198 99 Biall Oofasal Biall OOfasal 

686/466 100 Biall Dofasal Blall OOfasal 
686/101 101 Blah Dofasal Biall Dofual 
686/1018 102 Blall Dofasal Blall Dofasill 
686/101 103 Sian Dofasll Biaa Dofual 

622 104 Biali OOfasal Biall Dofanl 
686/459 105 Blall OOf asal Biall Dofasal 
686/1018 106 Blall Oofasal Blali Dofasal 
686/273 107 Blall OOfasal Biall OOfasal 
686/348 108 s tan Oofasll Btall Dofasal 
686/780 109 Gharablrt Gharablrl 
686/622 110 81ali OOfasal Blall Dofasal 
686/97 111 alall Oofanl BiaH Dofual 
686/1018 112 Blall OOf a sal 81all oofasat 

158 113 81all Dof<osal Btall Dofasal 
641 114 Stall OOfual Biall Dofasal 
692 llS NAYANJORI NAYANJORI 
692 117 NAYANJORI NAYANJORI 

'rAHAS/LDAR Q 
SADAR, CUTTACI<~ 

u 

Pvt. 0.1 0.1 0 VACAttr 
Pvt. 0.8 0.8 0 VACANT 
Pvt. 0.18 0 .. 18 0 VACAttr 
Pllt. 0.16 0.16 0 VACANT 
Pvt. 0.36 0.36 0 ASBESTOS HOUSE COMMERCIAL POULTRY FARM 
Pvt. 0.53 0.53 0 ASBESTOS HOUSE COMMERCIAL POUlTRY FARM 
Pvt. 0.27 0.27 0 VACANT 
Pvt. 0.2 0.2 0 VACANT 
Pllt. 1.81 1.81 0 VACANT 
Pvt. 0.22 0.22 0 VACANT 
Pvt. 0.84 0.84 0 VACANT 
Pvt. 0.24 0.24 0 VACANT 
Pvt. 0.02 0.02 0 VACANT 
Pvt. 0.24 0.24 0 VACANT 
Pvt. 0.23 0.23 0 VACANT 
Pllt. 0.17 0.17 0 VACAttr 
Pvt. 0.16 0.16 0 VACANT 
Pllt. 0.15 0.15 0 VACAP« 
Pvt. 0.15 0.15 0 VACANT 
Pllt. 0.2 0.2 0 VACANT 
Pllt. 0.52 0.52 0 VACANT 
Pvt. 0.33 0.33 0 VACANT 
Pvt. 0.18 0.18 0 VACAttr 
Pvt. 0.19 0.19 0 VACANT 
Pvt. 0.25 0.25 0 VACAP« 
Pvt. 0.35 0.35 0 VACANT 
Pvt. OAS 0.45 0 VACANT 
Pllt. 0.51 0.51 0 VACANT 
Pvt. 0.175 0.175 0 VACANT 
Pvt. 0.2<l 0.24 0 VACAttr 
Pvt. 1.49 1.49 0 VACAP« 
Pllt. 0.04 0.04 0 VACAP« O.LRI (.',) 11081201S 

Pvt. O.D7 0.07 0 VACANT 
Pvt. 0.29 0.29 0 VACAttr O.LR 11W 8l21200I 

Pvt. 0.15 0.15 0 VACANT O.LR 11W e32I2008 

Gollt. 0.07 0.07 0 VACAttf ROAD 
Pllt. 0.07 0.07 0 VACAP« 
Pllt. 0.57 0.57 0 VACANT 
Pvt. 0.22 0.22 0 YACAP« 
Pvt. 0.35 0.35 0 VACANT 
Pvt. 0.56 0.56 0 VACAiff 
Pvt. 0.75 0.75 0 VACANT 
Pllt. 0.27 0.27 0 VACANT 
Pvt. 0.25 0.2.5 0 VACAttf 

Pvt. 0.2.3 0.23 0 VACANT 
Pvt. 0.16 0.16 0 VACAP« 
Pvt. 0.1 0.1 0 VACAifT 

Pvt. 0.13 0.13 0 VACANT 
Pvt. 0.09 0.09 0 VACANT 
Pvt. 0.07 O.D7 0 VACANT 
Pvt. 0.015 0.015 0 VACAttr o.ut.e (A) 1281112020 

Pllt. 0.011 0.011 0 VACAiff 
Pvt. 0.38 0.38 0 VACAP« 

Pvt. 0.31 0.31 0 VACAP« 
Pvt. 0.05 0.05 0 VACANT 
Pvt. 0.027 0.027 0 VACANT 
trrtaation.Dept. 0.5 0.5 0 VACAP« NAYANJORI 
lrrtsat.lon.Dept. 0.23 0.23 0 VACANT NAYANJORI 
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Glttlrout Patana 
Gotelrout Potana 
Gatwout Potona 

Gateirout htana 
Gate!rout htana 

C.t4tlrout Patana 
C.telrout Patana 
Gltfltout Patana 
Gatelrout Patana 
Gote!rout Potana 
Gatwaut Patan• 

Gatelrout Patana 
Gatelrout Pal3na 
Gateirout Patana 

Gatelrout Patina 
Gattirout Patana 
Gatelrout Patanl 
Gatetrout P1tana 
Gatclrout Pat.n. 

Gateirout Patana 
C.telrout Patina 
Gatelrout Patena 
Gatl!irout Pa11n1 
Cotolrout Patana 

Gatelrout Potana 
Gateltout hlana 
Gatelrout P1t1n1 
Gateirout Patana 
Gateirout Patana 

Gatelrout Patana 
C.telrout h tana 
Gatelrout Patana 

Gatelrout Patana 
Gatelrout Pmna 
Gatelrout P1tana 

Gatdrout l'atana 
Glt4tlrout Patane 

Gatelrout Patina 
Gatelrout Patan1 
Gltelrout Patana 

Gateirout Pa13na 
Gatelrout Patana 
Gatelrout Patana 
Gatdrout Patana 
Gateltout PMat\0 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patanl 

Gatel<out Pow.. 

Gatllrout Pat ana 

327 
198 

221 

SOl 
258 

161611019 
lSI 
188 
456 

50) 

187 
105 

187 
686 
221 

686/1101 

'" 24S 

219 
198 
187 
326 

656 

16S 
141 

686/1279 
141 

686/854 

649 
686/14 

698 
253 

686/179 
692 

686/ 113 
ll 

696 

199 
96 

sse 
686/104 

429 

ll8 81all Dofual 
119 elan Dofnal 

110 Ghonb1<l 

Ul Gha11twl 
122 lliaU Dofasal 
113 llali Dofastl 
124 II oil Dofuol 

US l lall Dofasal 
117 Gh¥abirl 
ua 11a11 Dofu al 
US IIIII Oof&PI 

UO llall Oofual 

111 lliall oofnel 
132 lliaiiOOfasal 
133 l laU 

US liaR Dofaul 

136 lliell Dofual 
137 811111 oofml 
138 llall oohsal 
139 llaU OOf&PI 
140 tiaiiOOfasal 
141 l iali OOfasll 
1.42 l lall ooflsal 
143 Slali 
144 S.jdo>a i VII 

145 81all Dob n l 

146 81111 Dofn.l 
147 a;.u oofual 
148 Biall Do fist I 
149 8iall Oolasal 
150 ~IOOiaul 

lS1 lllall Oofual 
152 811111 Oofual 
153 Gharabarl 
1S4 !Nail Oofasel 
lSS Biall ooflul 
156 Ill ali Do full 
157 Road 
151 Patitl 

159 Godlndo 
160 Godlr>da 
161 lliali Ootaul 
162 Patltl 
163 BIIIU Oolasal 
164 Ghara1Nr1 
165 llaH Ooflul 
166 Mahara 
167 Patlta 
168 BillA Oofual 
169 lliall Doltsll 
170 PatiUI 

171 llali oofas•l 
172 Blall oofasal 
173 Blall 00~ 
174 llal DoQQI 

l7S 1111 Doflsal 

176 Blall Dofesal 

llall Dotasal 
81t1100fasal 
Glwalwl 
Gllltabarl 

BltiiOOfasal 

lliaii Dofaul 

lliaU Dotasal 

Dlall Dola>al 
Bllh Dofasal 
~Dofasal 

11111 oofasal 

IIIII Dolasal 
Blall oofual 
Blal Dofasal 

lleiDolasal 

11a• oofasal 
Blal Dolasal 
1111 

llal Dofa~ 
BIIIDolasal 

81 .. oot.sal 
Bid Dofasal 

81al Dof1nl 

llal Dolaul 
Blal OOfasal 
Gharabltl 
IIIII Dofi~QJ 

BI .. Dofasal 

Blan Oofml 

Godonda 

Blall Oofaul 

Bill OOfasal 

lllai Dofasal 

Mlhall 
Potita 
111'1 Dofanl 

Petlla 
Blall Doflsal 
Blall Dofasal 

lllall DofUII 
lllall Dofaul 

111111 Dofaul 

TAHASILDAR ('\ 
SADAR, CUTTACK~ 

Pvt. 
Pvt. 

Pvt. 
Pvt. 

Pvt. 
Pvt. 

""'· Pvt. 
Pvt. 
Pvt. 

Pvt. 
M . 

Pvt. 
Pvt. 

M. 
Pvt. 
Pvt. 
Pvt. 

Pvt. 

Pvt. 
Pvt. 
Pvt. 

M. 

Pvt. 
Pvt. 
M. 

Govt. 
Govt. 

Pvt. 

Pvt. 
Pvt. 

Govt. 
Pvt. 
M. 
Govt. 
M . 
Pvt. 

Pvt. 

0.18 
0.2ll 
0 .22 
03 

0.023 
o.os 
0 .42 

o.os 
o.u 
0 .04 
0 .57 
o.os 
0 .41 

0.04 
0.51 
0.28 
0 .41 

0 .56 

0 .59 
0.18 
0.17 
0 .. 39 
0.41 

o . .a 
o.u 
o.u 
0.01 

0.13 
0.22 
0.21 
0 .63 

0.031 

0.11 
0.11 
0.16 
0 .15 

O.OlS 

0.39 
0.07 
0.61 
0 .11 

0.3 
0.59 
0 .45 

0.23 
0.)9 

0.15 
0.09 
0.65 
0.31 
o.se 
1.19 
0.15 
0.65 
().45 

0.88 

0.111 
0.2ll 
o.n 
0.3 

0.023 
0.05 
0.42 
o.os 
o.u 
0.04 
0.57 
o.os 
0.41 

0.04 
o.sa 
0.28 
Q.41 
0.56 

0.59 
0.18 
0.17 

o.o 
o . .a 
o.u 
0.12 
0.0 1 
0.43 

0.13 
0.22 
0.21 
0 .03 

(1.()31 

CUI 
0.11 
0.16 
0.16 

O.OlS 

0.07 
0.61 
0.11 

O.lS 
O.l 

0.59 
0.45 
0.23 
0 .39 

0.15 

0.65 
0.31 
o.sa 
1.19 

0.15 
0.65 
0.45 

0.88 

0 V/ICN(f 

0 ASBESTOS HOUSE 
0 IUIU>IfG-G• l f lOOR 
0 I UILOING- G flOOR 

0 V/ICAI(f 
0 VACJJff 
0 VACJJff · 
0 VI>CAHT 
OVAOKf 

OVAO.Kf 
0 V/IC.Ain' 
0 VACANT 
0 VACANT 
0 8Uil.OIHG-G+l f~ 

0 BUilDING-G+lflOOR 

0 VAOKT 
0 VACAI(l' 
0 8UillliNG- G+l FlOOR 

0 VACAm 
0 Vfo£Nfr 
0 VAC»rr 
0 VACAI(f 
0 11/I.CAI(f 

0 VACAm 
0 IIACNlr 
0 VADHT 
0 5-IUILOIIIG· G FlOOI\ 

0 IIADHT 
0 BUILDING- G FlOOfl 
0 11/IC.Atff 
0 VI>U<tff 

0 IIACNlr 
0 VACAHT 
0 VACAKT 
0 BUILDING- G FLOOfl 
0 Vw:.AN'r 

0 v ll.().tfT 

0 VACANT 
0 VACANT 
0 VACANT 
0 VACANT 
0 y ll.().tfT 

0 4-IUII.DING- G ROOR 
0 BUILDING- G+1 FLOOR 
0 VACNlr 
0 VACANT 

0 V/IQNr 
0 V/IQNr 

0 VACANT 

0 VACANT 

0 VACANT 

0 11/IQNr 
0 VACANT 

I 
CCYNSK£0 J 
RlSIOENTW. SmuMEifT GHAIWINU 
fllSID(IfTW. SETlUM(IfT GKAAA8NU 

O.LR I~ t-

RESID(NTlAL 

RlSIO£NTW. 

IIESIOENTlAI. 

RlSIDENTlAL 

RlSIO£NlW. 

ROAD 

GODANDA 
GOOANDA 

RESIO£NTLAL 

COMMERCIAl XA\II£R SOlOOL 

MAHAAA 

-
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Gatelrout Pltllllll lli07 177 lllall Dofasal BlaiiDofatal Pvt. o.•7 0.41 0 V/ICA~ 
Gatelrout Patina •29 178 lllillDofls.l llall DcrfaHI Pvt. OM o.a 0 VACANT 
Gatelcout Patina 422 179 IIIII Dofasill Bta• Dor.s.t Pvt. U9 1.19 0 VN:AHJ 
Gatelroot Patana 686/1007 180 81all Dofasal BlaR Dofasal Pvt. 0.92 D.92 0 VACANr 
iG~tWCH~tPat~t~a 686/113 181 Blali ootu Blall Dofasal Pvt. 1.38 1.38 0 VACNlT 
Gatelrout Pltana 686/158 182 1!1.111 Dofasal Bl11lDobsal Pill. 0.77 0.77 0 VN:Nir 
Gltelrout Pluna 686/663 183 Patltl Patlta Pvt. 0.01 0.01 0 IMJilDING-G FLOOR R!SIOENTIAI. 
Gltelrout Patina 698 184 Gr~J11111le Gl'lftiY8Julllle GoYt. 0.33 0.33 0 V/I£/INr 
Gatelrout ~na 68&/110Z 111$ IIIah Dobsal 8lall Dofasaf PI/I. 0.15 0.15 0 VACAIIf 
Gatelrout Pltana 254 186 Road Road M OJI o.a OVI>UM ROAD 
Gatelrout Paun• 697 181 Rille! Raid Govt. 1.22 0.6 0.62 INSIDE RIV£R&VACCAHT 
Gatelrout Patau 317 1.89 aa1tf8AI Eta lol.ilfull n. Pvt. 4..5 0 4..5 INSIDE RIVER 
Gatelrout Pat ana m 190 Gramva Junll• Gramva J11111fe GoYt. 2.17 1A7 0.7 INSIDE RIVER&VAC.CAHT 
Gatelrout P•hona 652 191 Balebsal·2 Balefasal-2 Pvt. 9.58 0 9.58 INSIDE RIVER 
Gatelrout Ptuna 696 192 ~- Patltl Govt. D.28 0 0.28 INSIDE RIVER 
Gatelrout P1t11111 566 193 IIIII Dofas~ IIIII Dobsll Pvt. 2.07 2.07 0 BUILDING- G+ 3 FlOOR COMMtRCIAl SCHOOl 
Gatelrout Patane 686/968 194 Biall Dofasal Blall Dofanl Pvt. 1.09 1.09 0 BUILDING- G+1 Fl.OOR COMMEIIOAl 50400l 
Gatelrout Pltana 652 195 Glluabltl Gharabul Pvt. 3.34 3.34 0 BUILOING-G+lflOOR COMMERCIAl SCHOOL 
Gatelrout~ ~ 196 IJilasMDul iJa6Haya Oul Pvt. O.S7 O.S7 0 VACAtn 
Gatelrout Patlfta 16861254 197 Blall Dobsal 81111 Dofasal Pvt. 1.8 . 1.8 0 VACAHf 
Gatelrout ~na 259 198 Blall Dofasal 81111 Dofasal Pvt. 0.375 0.375 OVACANT 
Gatelrout Patina 1686/826 199 Bid oor.sal llliliDofasal Pvt. 0.68 0.68 0 VACA~ 
Gatelrout Patana 607 200 11111 DOfual BlaB Dofasal Pvt. Cl.89 OJI9 0 VACANr 
Gatelrout Patana 96 201 llall Dofasal Blall Dofa$111 Pvt. 0.29 D.29 0 VACANr 
Gatelrout Pat ana 422 204 Blall Dofasal 111811 Do'-ul Pvt. OJI9 D.89 0 VAC»lf 
Gatelrout Patana 686/1246 205 .. II Dofasal BI .. Dofasll Pvt. 5.13 5.13 0 VIUKf 
G atelrout Patana S16 206 BlaiiOofual Blall DofaAI Pill. 0.04 0.04 OV/IUMT 
Gatelrovt Plltlnl 612 207 Biall Doflaal 81all Dobsal Pvt. 1.06 1.06 0 VACAtlr 
Gllt.elrout ht~t~a 516 208 BI.U Dofasal 81111 Dofual Pvt. 0.91 0.91 0 VACANT 
Gltelfout htlna 16861961 209 1!1.11 Dofasal lllall Dofasal PI/I. 1.26 1.26 0 VACANr 
Gatelrout Patana 573 210 Biall Dofasal Blall Dofasal PI/I. o.a D.8 0 VACAtn 
Gltelrout Pata na 453 211 Patlta Patltll Pvt. O.D4 0.04 OVACA~ 
Gatelfout Patina 453 212 BldDobAI IIIIIIDofasll Pvt. 0.2378 D.l371 0 VACANr 
Gatelrout Patina 454 213 Patltl Patlta Pvt. 0.2593 0.2593 oiVACAHT 
G1telrout Patana 612 21. 81all Dofasal Blall Dofasal Pill. 055 0.55 0 VAC»lf 
IGate1t011t Patana 516 215 8lall Dofasal lllliDo~sal Pvt. 0.9 0.9 OlvACAHT 
Gatelrovt hta Ra 553 211 111111 Dofual BlaliDobsal Pill. OA2 OA2 oiVACAHT 
Gatelrout Piltana 582 21'7 111111 Dofasal Blall Dofasal Pill. 0.4 OA 0 VACAtn 
Gatelrout Patana 698 211 Gramy~Jurcle Gramya Jun&le Govt. O.D7 0.07 0 VACA~ 
G atelrout Patana 453 21J BlaN Dofual 81111 Dofasal Pvt. 0.1854 0.0954 0 VACAHf 
Gateiroot Patina 453 220 Biall Dofasal Bial Dofual Pvt. 0.0721 0.0721 OVACANT 
Gltelrout Patina 698 221 Gramya Jurwl• Gr~Juncle Govt. G.1 0.1 0 VACAtlr 
Gltllltout Pltana 453 222 81 .. Dofasal 111111 Dofasal Pill. O.S556 0.5556 0 VACANr 
Gloteitout Patana .54 :Ui Pat Ita Pltlta Pvt. OoZ74 0.274 0 VACAHT 
Gatelrout Patana •s3 124 Blall Dofasal 81111 Dofasal Pvt. D.ll!91 0.2392 OVACNir 
Gltlelrollt Patana 454 225 Pltlta Pltlta Pvt. 011977 0.0977 0 VACNlT 
Gttelrout Patana 4S3 221 Blall Dofasal BlaNDofasal Pvt. CI.0856 O.D856 0 VK.NIT 
Gatelrout htana 454 227 Pat Ita htl1a Pvt. O.OS74 0.017. 0 VN:Atfr 
Gate! rout Pauna !il6 221 8aJefasal Eb Ba!efasal Eka Pvt. o.t8 0.88 0 VACANT 
Gatelfout Patana 698 221 ~Jucoale Granwa~ Govt. OA o . .a 0 VACAHf 
Gatelrout PI!IRI 698 no Gramva.IU..te Gramw Junlle GeM. CUI 0.38 0 VACAtlr 
Galelrout Palana 698 211 GramvaJunale Gramya Junate GoYt. 0,87 0.67 D.2 INSIDE RIVER&VACCANT 
Gatelrout Patant 17• 212 Blall Dofual Blal DofiSal Pvt. 1.0t 1,09 0 VACANr 
Gltelrout Patina 524 UJ lllall Dofasal lllaiiOofatal Pvt. o.zs o.u D.1 INSIDE RIVEMVACCAtn 
Gltelrout Pat111a 686/5 2-'4 81a11Dobsal lliall Dofasal Pvt. D.2S 0.25 0 VACAHT 
Gatelrout Patana 174 .us 81111 Dor.sal Blall Dofasal Pvt. OA4 0.64 0 VACAKr 
GatWout Patina 6911 2M !Grlmft .luMle Jr.--.. .. .-... Govt. o.s 0.3 0 V/IUMT 
Gatelrout Patina 557 2!7 Pltlta Patltl Pvt. U2 0.92 0 ASIISTOS HOUSE OMMERCIAL POULTRY FNIM 

CJ. TAHASILDAR ("i0. 
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Giiteirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patan1 
Gatelrout Pauna 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Giitelrout Patana 
GJtelrout Patana 
Gateirout Patana 
Gateirout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatetrout Patana 
Gatelrout Patana 
Gatelrout P"ana 
Gatelrout Patana 
Gateirout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatetrout Patana 
Gateirout Patana 
Gateirout Patana 
Gateirout Patina 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Pat1na 
Giitelrout Patana 
Gatelrout Patana 

557 l38 Bl<lll Oofiisal Biall Oofasat 
279 239 Blall Oofasal Biall Oofasal 
698 240 Gramya Jungle Gramv• Jungle 
698 241 Gnmya Jungle Gramya Jurcle 
645 242 Ba]efasal EkJ Baiefual Eb 
645 245 BaJefiSal Elca BaJefiSII Eka 
645 244 BajefiSal Elca BajefiSal Eka 
645 245 Bajef~l flea Bajefasiil Elta 
644 246 Bajefasal Elca Bajefasal Eka 

42 247 Bajefasal Elca Ba]ef1sal Eka 
645 248 Bal efu al Elca Ba~sal Elca 
645 249 BaJefiSII Eka BaJefasel Eb 

42 250 Bajefanl Elca Bajefanl Eka 
644 251 Bajefasal Eka BaJefmiEb 
645 252 Bajefiisal Eka Bajefasal Elta 
645 253 Ba]efasal Elca Bajefasal Eka 
645 254 Bajefasal Eb Bajefasal Eka 
645 255 BaJefanl Eka Bajefasal Eka 
88 256 Biall Oofasal Biali Oofasal 

698 257 Gochar Godlar 
300 261 Biall Dofasal Blali Oofasal 
300 262 Blall Oofasal Blall Oofasal 
624 263 Bajefasal Elta BajefuaiEb 
698 264 Go<har Gcxhn 
353 26S Biall Oofasal Blall Oofasiil 

33 266 BiaD Oofasal Blall Oofasal 
529 267 Blali Oofasal BlaH Oofasal 
696 261 Patlta Patl t1 
363 269 Biall Oofasal Biali OofaHI 

686/94 270 Blali Oofasal Blall Oofasal 
119 271 Biall Oofasal Biall Oofasal 
376 273 Biali Oofasal Blali Oofasal 
488 276 Blall Oofasal Biall Dofasal 
244 278 Bajefasal Eka Bajefasal Eka 
362 2Bl Blall Oofasal Bi&ll Oofasal 
414 284 Blall Oofasal Biall Oofasal 

34 ZB6 Biali Oofasal Blall Oofasal 
608 289 Bl<lli Oofasal Blall Oofasal 
587 292 Blall Oofasal Biall Oofasal 
373 294 Blall Oofasal Blall Dofasal 
374 295 Blali Oofasal Biall Oofasal 
602 299 Biali Oofasal Biall Oofasal 
387 304 Biall Oofual Blali Dofasal 
380 309 Biall Oofasal BlaiiOof~l 

215 310 Blall Dofasal Biall Oofasal 
372 313 Biall Oofasal Blall Oofasal 

686/939 319 Biali Dofasal Biall Oofual 
84 322 Blali Oofasal BlaU Oofasal 

686/895 326 Blall Oofasal Blall Oofasal 
78 329 81<111 Oofasal Blall OofasaJ 

498 341 Biall Dofasal Biali Oofasal 
61 344 Biall Oofasal Blall Oofasal 

227 346 Blall Oofasal Biali Oofasal 
664 347 Biall Dofasal Biaii Oofanl 
648 348 Blall Oofasal Blall Oofasal 
559 349 Gharabarl Gharabarl 
12S 350 Biall Oofasal 8lall Oofa~ 
S56 352 Biall Oofasal Blall Oofasal 
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Pvt. 

Pvt. 
Govt. 
GeM. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Govt. 
Pvt. 
Pvt. 
Pvt. 
Govt. 
Pvt. 
Pvt. 
Pvt. 
Govt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 

c 

1 1 0 ASBESTOS HOUSE COMMERCIAl POUlTRY FARM 
0.46 0.46 0 VACANT 
3.57 3.4 0.17 INSIDE RIVER&VACCANT 
4.9 0 4.9 INSIDE RIVER 
0.2 0 0.2 INSIDE RIVER 
0.16 0 0.16 INSIDE RIVER 
0.16 0 0.16 INSIDE RIVER 
0.14 0 0.14 INSIDE RIVER 
O.o7 0 0 .07 INSIDE RIVER 
o.u 0 0.18 INSIDE RIVER 
0.1 0 0.1 INSIDE RIVER 
0.44 0 0.44 INS! DE RIVER 
0.51 0 0.57 INSIDE RIVER 
O.lS 0 0.23 INSIDE RIVER 
0.37 0.1 0.27 INSIDE RIVER&VACCANT 
0.71 0.36 0.35 INSIDE RIVER&VACCANT 
O.i 0.5 0.1 INSIDE RIVER&VACCANT 

0.611 0.68 0.68 VACANT 
0.01 0.01 0 VACANT 
4U 3 10.23 32.3 INSIDE RIVER&VACCANT 
0.23 0.23 0 VACANT 
1.71 1.71 0 VACANT 
0.48 0.48 0 VACANT 
42.S9 42.59 0 VACANT 
0.17 0.87 0 VACANT 
1.13 1.13 0 VACANT 
1.98 1.98 0 VACANT 
0.77 o.n 0 VACANT 
0.91 0.91 0 VACANT 
0.&2 0.82 0 VACANT 
0.5 0.5 0 VACANT 

0.06 0.06 0 VACANT 
O.Jll 0.39 0 VACANT 
1.L7 1.17 0 VACANT 
1.05 1.05 0 VACANT 
OA8 0.48 0 VACANT 
0.45 0.45 0 VACANT 
0.5 o.s 0 VACANT 
0. 6 0.6 0 VACANT 

0.62 0.62 0 VACANT 
031 0.31 0 VACANT 
0.1 0.1 0 VACANT 

0.55 0.35 0 VACANT 
0.3 0.3 0 VACANT 
2.73 2.73 0 VACANT 
O.l S 0 .25 0 VACANT 
0.12 0.12 0 VACANT 
0.09 0.09 0 VACANT 
o.J2 0.12 0 VACANT 
0.14 0.14 0 VACANT 
1.06 1.06 0 VACANT 
0.78 0 .78 0 VACANT 

1 1 0 VACANT 
0.2 0.2 0 VACANT 
0.94 0.94 0 VACANT 
0.04 0.04 0 VACANT SETTlEMENT GKAAAB ARI 

0.34 0.34 0 VACANT J 
0.16 0.16 0 VACANT J 
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Gatelrout Patana 
Gatelrout Patana 
Gatelrout Pat ana 
Gatetrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout P1tana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gltelrout Patana 
Gatelrout Patana 

Gateirout ""'"' 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patina 
Gatelfout Palana 
Gateirout Patina 
Gate!rout Patina 
Gatelrout Pat~ 
Gatelrout Patana 
G1telrout Patana 
Gatelrout Patina 
Gateirout Patana 
Gateirout Patina 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gateirout Patina 
Gateirout Patina 
Gateirout Patana 
Gatelrout Pa"na 
Gatelrout Patana 
Gatelrout Patana 
Gatti rout Patina 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patina 
Gatelrout Patina 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
G atelrout Pata na 
Gatelrout Pat ana 
Gatelrout Patana 
Gatelrout P1tana 
Gatelrout Patana 

630 3$3 Blall Oofasal Biall Oofasal 
527 3S4 Biall Oofasal Biafi Oofau l 
427 356 81all Oofasal Biali Oofasal 
356 357 Biall Oofasal Biali Oofasal 
660 3.51 Biall Oofasal Blall Oof a sal 
666 359 Biall Oofasal Blali Oofasal 

686/84 365 Blall Oofasal 81all Dofasal 
475 !69 Blall Oofasal Blall Oofasal 
409 370 Biall Oofasal BlaU Oofasal 
228 372 Blall Oofasal 81all Oofasal 
229 373 Blall Oofasal Biali Oofasal 
SOD 376 Biali Oofasal Biall Oofasal 
496 sn Biall Oofasal Biafi Oofual 

60 378 Biall Oofasal Blali Oofasal 
163 380 Blall Oofasal Biall Oofasal 
154 381 BlaU Oofasal Biall Oofasal 
104 382 Blall Oofasal Blali Dofasal 
S88 385 Biall Oofasal Biali Oofasal 
428 314 Biall Oofasal BlaU Oofasal 
379 3115 Biali Oofasal Blall Oofasal 
307 387 Blall Oofasal Blall Oofasal 
482 388 Biall Oofasal Biall Oofaul 
474 395 Biall Oofasal Biali Oofasal 
570 39<1 BlaiiOofasal Blall Oofasal 

71 396 81all Oofasal Blali Oofasal 
404 410 81aU Oofasal Biall Oofasal 

686/479 414 Ghlrabarl Gharabul 
410 419 Blatl Oofasal Blatl Oofasal 

686/849 421 Blali Oofuat Biali Oofasal 
183 424 Blall Oofual BlaD Oofasal 
358 425 Patlta Patlta 
388 426 Blall Oofasal Blall Oofasal 

27 428 Biall Oofasal Blall Oofasal 
357 429 stall Oofasal Biali Oofasal 
657 434 Biall Oofual Blatl Oofasal 
298 445 81111 Oofasal Blall OofiSII 
69 447 Biall Oofasal Biali Oobsal 

252 454 Blall Oofasal Blall Oofasal 
136 456 Biall Oofasal Bla II Oofasal 

686/9 457 Biall Oofaul Biali Oofasal 
686/10 458 Blali Oofasal Biall Oofasal 

489 460 8iall Oofasal Blall Oofasal 
686/356 461 Blall Oofasal BlaD Oofasal 

172 464 Blall Oofasal Biall Ooflsal 
560 465 Blall Dofasal Biall Oofasal 
171 467 8iall Oofasal Biali Oofasal 
610 471 Blall Oofasal Blall Oofasal 
481 478 Blall Oofasal Biall Oofasal 
111 479 Blall Oofasal Biall Oofasal 
450 480 Blah Oofasal Biali Oofasal 

686/200 482 Gharabart Ghari~bari 

136 483 Sarad Eka Sarad Elca 
686/850 487 Gharabarl Gharabart 

268 489 Billl Dofasal Blah Oofasal 
126 490 Biall Oofasal Blall Oofasal 
234 493 Blall Oofasal Blah Oofasal 
521 49<1 Blall Oofasal Billi Oofanl 
282 4K Blall Oofasal Biali Oofasal 
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Pvt. 0.22 0.22 0 VACANT 
Pvt. 0.16 0.16 0 VACANT 
Pvt. 0.11 0.18 0 VACANT 
Pvt. 0.66 0.66 0 VACANT 
Pvt. 0.76 0.76 0 VACANT 
Pvt. 0.2 0.2 0 VACAtff 
Pvt. 0.1 0.1 0 VACANT 
Pvt. o.os 0.05 0 VACANT 
Pvt. 0.17 0.17 0 VACANT 
Pvt. 0.15· 0.15 0 VACANT 
Pvt. 0.52 0.52 0 VACANT 
Pvt. 0.3 0.3 0 VACANT 
Pvt. 0.14 0.14 0 VACANT 
Pvt. 0.4L 0.41 0 VACANT 
Pvt. O.OJ 0.03 0 VACAtff 
Pvt. 0.62 0.62 0 VACANT 
Pvt. 0.91 0.91 0 VACANT 
Pvt. 0.627 0.627 0 VACANT 
Pvt. 0.035 0.035 0 VACANT 
Pvt. 0.13 0.13 0 VACANT 
Pvt. 0.16 0.16 0 VACANT 
Pvt. 0.3S 0.35 0 VACANT 
Pvt. 0.127 0.127 0 VACANT 
Pvt. 0.24 0 .24 0 VACAtff 
Pvt. 0.25 0.25 0 VACANT 
Pvt. IU3 0.33 0 VACANT 
Pvt. 0.02 0.02 0 VACANT O.LIU(A) toS/2011 

Pvt. 0.38 0.38 0 VACANT 
Pvt. O.D3S 0.035 0 VACANT 
Pvt. 1.09 1.09 0 VACANT 
Pvt. OM! 0.48 0 VACANT 
Pvt. 0.25 0.25 0 VACAtff 
Pvt. 1.02 1.02 0 VACAtff 
Pvt. 0.53 0 .53 0 VACANT 
Pvt. 0.5317 0.5317 0 VACANT 
Pvt. 0.57 0.57 0 VACANT 
Pvt. 0.15 0.15 0 VACANT 
Pvt. 0.33 0.33 0 VACANT 
Pvt. 0.24 0.24 0 VACANT 
Pvt. 0.08 0.08 0 VACANT 
Pvt. 0.28 0.28 0 VACANT 
Pvt. 0.24 0.24 0 VACAtff 
Pvt. 0.15 0.15 0 ASBESTOS HOUSE COWSHED 
Pvt. 0.23 0.23 0 VACANT 
Pvt. 0.16 0.16 0 VACANT 
Pvt. 0.2 0.2 0 VACANT 
Pvt. 0.1 0.1 0 VACANT 
Pvt. 0.08 0.08 0 VACANT 
Pvt. 0.11 0.11 0 VACAtff 
Pvt. 0.12 0.12 0 VACANT 
Pvt. 0.1 0.1 0 VACANT O.LRI<A> .,_ 

Pvt. 0.04 0.04 0 VACAtff 
Pvt. 0.06 0.06 0 BUILDING· G+t FLOOR RESIDENTIAL O.L.R. I W 225212111Z2 

Pvt. o..n 0.11 0 VACANT 
Pvt. 0.82 0.82 0 BUILDING· G FLOOR RESIDENTIAl 
Pvt. O.J37S 0.3375 0 VACANT 
Pvt. O.L035 0.1035 0 VACANT 
Pvt. 0.!448 0.2448 0 VACANT 

) 
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Gliteifout Patllll 686/96 104/2608 81ai1Dof~l lllaiiOofa.l Pvt. 0.16 0.16 0 VACANT 
Glitelrout PaU!\1 686/775 109/3814 Blall Dofasal Blall Oofasal Pvt. 0.025 O.o25 0 VACANT 
Gatelrout PlltaM 686/78l 109/3822 BlaH Oofanl Blall Oofas.l Pvt. 0.01 0.01 0 VACANT 
Gatelrout Patana 686/953 111/2607 Blall Oofaul Blall Oofual Pvt. 0.38 0.38 OVACANT 
Gatelrout P<~tana 686/289 114/2997 BlaA Oofanl Blall Oofasal Pvt. 0.05) 0.053 0 VACANT 
Gatelrout Patalll 686 f888 122/3895 Gharabarl Gharabarl Pvt. 0.04 0.04 0 BUILDING- G+1 FLOOR RESIDENTIAL O.L.Re(A)I2t11121120 
Gatelrout Patina 686 38) 125/lsn 81111 Ooflul 81all Oofual Pvt. 0.05 0.05 0 VACAI-IT 
Gatelrout Patana 686 245 126/2667 Ghlrabarl Gharabarl Pvt. 0.04 0.04 0 VACAI-IT O.L. RI (A) 5ZII2020 
Gatelrout Pltana 686 /251 126/2973 Gl\wabarl Gharabarl Pvt. O.o4 0.04 0 VACAI-IT ()_.L.RI! Al 41212011 
Gat.Wout PataM 686/2711 126/2990 Gllarabarl Ghlrabart Pvt. o.os o.os 0 BUILDING-G+1flOOR RESIDEHYIAl O.L.RI(A) 232QOIS 
Gateirout Pltllll 686/1269 132/2668 Ghlrabarl Ghlrabart Pvt. ().04 0.04 0 BUILDING- G FlOOR RESIOEHYIAl SETT1.£MENT GHAAABAIU 
Gateirollt PatiN 686/149 132/2669 Ghatabarl Gharabart Pvt. 0.08 0"08 0 BUilDING- G+2 FLOOR RESIOEHYIAl O~lliA/2011 I 
Gatelrout PatiN 686/1003 132/3993 Ghlrabarl Gharabart Pvt. 0.04 0.04 0 BUILDING· G+1 FLOOR RESID£HTIAI. SETT1.£MENTGHAAA8ARI 
Glitelrout Patana 686/830 14/3856 BlaH Ooflnl Blall Oofas.1l Pvt. 0.96 0.96 0 VACAI-IT 
Gatelrout Patana 686/131 14/3857 Blall Oofasal Blall Oofaul Pvt. 0.96 0.96 0 VACAI-IT 
Glltelrout Patana 686/1064 147/4042 Gharabarl Gharabarl Pvt. 0.04 0.04 0 BUILDING· G FI.OOII RESIDENTIAl O.utl~ 11-1 
GateJrout Patana 686/403 15/3596 BIIIIIOom.l 81111 Oofanl Pvt. O.A OA 0 VACANT 
Getelrout Pata~ 686/968 191/3959 8aitfasal-2 8alefasal·2 Pvt. L76 L76 0 VACANT 
Gatelrout Peta~ 686/998 193/3988 Slall Oofasal Blall Oofasal Pvt. 1.1 3.1 0 BUILDING- G+1 flOOR COMMERCIAl. 501001. 
Gltelrout Patana 686/999 193/3990 Blall Oof asal Blaii Oofasal Pvt. 4 3.5 o.s BUilDING- G+ 1 FlOOR COMMERCIAl 501001. 
G:~teirout Patana 686/184 203/3893 Blall Oofasal Biall OofMII Pvt. 0.66 0.66 0 VACANT 
Gateirout Patana 686/890 203/3896 Bill! Oofanl Blall Oofasal Pvt. 0.66 0.66 0 VACANT 
Gateirout Patana 686/94 26/4058 Billll Oofual Blllll Oofasal Pvt. 0.097 o.097 0 VACAI-IT 
Gltelrout Patana 686/!M 26/4063 Bl:~ll Oofasal Blall Oofas.JI Pvt. o.096 0.096 0 VACAI-IT 
Gatelrout Patane 686/!M 26/4106 81111 Oofasal 81111 Oofasal Pvt. 0.097 0.097 0 VACAI-IT 
Gateirout Patana 686/288 28/2996 81111 Oofasal Blall Oofasal Pvt. 0.16 0.16 0 ASBESTOS HOUSE COMMEROAL POUlTRY FARM 
Gateirout Patana 686/137 29/38S9 BI .. Ooflsal 81all Oofual Pvt. 0.58 0.58 0 VACANT 
Gatelrout Patana 10.01 32/1627 Gharabarl Gharaball Pvt. 0.08 0.08 0 VACANT SETTl.EMENT GHARAIARI 
Glteirout Patana 7·D1 32/1631 Gharabarl Gharabarl Pvt. 0~4 ~4 0 VACANT OLA211112005 
Gltelrout Patana 686/5)4 32/3681 Ghlratlarl · Gharabari Pvt. o.os 0.05 0 BUI101NG- G FlOOR RESID£HTIAI. O.L.AI(A ) 1-1 

Gllelrout Patana 686/533 32/3682 Ghlrabarl Gharabarl Pvt. 0.05 0.05 0 VACAI-IT O.L.AI(Al l2071201a 
Gatelrout P~tana 686/549 32/3698 Ghlrabarl Gharabarl Pvt. 0.05 0.05 0 VACAI-IT O.L.RI(A) 1208/2011 

Gateitout Patana 686/648 32/3786 81all Oofasal BlaiiOof~l Pvt. 0.76 0.76 0 VACAI-IT 
Gltelrout Patana 12-01 32/3&35 Ghlrabarl Gharabar1 Pvt. 0.08 0.08 0 VACAI-IT 5mLEMENT GHARABAIII 

Gateirout Patana 686/1141 32/ 4124 Biall Oofual Blall Oofaul Pvt. 0.24 0 .24 0 VACANT 
Gateirout P;atanll 68&/309 33/3021 Ghlraball Gharabarl Pvt. 0.04 O.o4 0 VACANT O.I.AII(AI7Iolt.!OIS 

Gatelrout Plltana 686/310 33/3022 Gharabari Gh~rabarl Pvt. 0.04 O.o4 0 V"CAI-IT O.uttW 7M120U 

Gatelrout Patina 686/311 33/3023 Gharabarl Gharatlatl Pvt. o.os 0.05 0 BUILDING- G FlOOR RESIDEHTlAl 0.1Jte(A)1SII:IOU 

Gatelrout Plltana 686/323 33/3024 Gharabarl Ghanbarl Pvt. 0.04 ().04 0 VACAHT O.l.Jtii(AI - S 

Gatelrout Plltan a 686/324 33/3025 Gharabarl Gharabarl Pvt. O.o4 0.04 0 VACANT o.L.R ew Jet.GOn 

Gatelrout Patanil 686/322 33/3026 Gharabarl Gharaball Pvt. O.o4 0.04 0 VACANT OUie(A)7eSQ014 

Gatelrout Patana 686/325 33/3027 Ghlrabarl Gharaball Pvt. 0.04 0.04 0 VACAI-IT O.LR 8W 71t.GOI1 

Gltelrout P1tana 686/1293 40/4059 Blall Oofasal Blall OofMII Pvt. 0.016 0.016 0 VACAI-IT 

Gatelrout Patana 686/1293 40/4064 Blati Oofanl Blall OofMII Pvt. 0.017 0.017 0 VACAI-IT 

Gateirout Patan.a 686/1293 40/4107 Billi Oof1sal Blall OofiSII Pvt. 0.017 0.017 0 VACANT 

Gattlrout PatatY 686/605 4S6 81111 Oofanl Blah Oofual Pvt. 0.075 0.075 0 VACANT 

Gatwout Pata"' 686/355 U6/)0S2 Gharabarl Gharabarl Pvt. 0.01 0.01 0 VACANT O.L.RI(A) -· 

Gll*out Patana 686/408 4!6/!600 Blall Oofasal 81all Oofasal Pvt. 0.016 0.016 0 VACANT 

Gat•out Patana 68&1406 4!6/3602 81aiOof~l lliall Oofasal Pvt. 0.011 0.018 OVACAHT 

Gateirout Patana 686/964 43&/3610 Blall Oofual 81all Oofasal Pvt. 0.027 0.027 0 VACANT 

Gatelrout Patana 686/1309 436/3639 alai Oofual Blall OofiSII Pvt. ().04 0.04 0 VACAI-IT 

Gatelrout Patana 686/453 436/36'0 Gharabarl Gh11abarl Pvt. 0.0)4 0.0)4 0 BUilDING- G+l FlOOR RESIOlHTIAL O.L.RI(A} 1.,._11 

Gatelrout htana 686/528 06/36SS Slall Oofaul 81all Oofasal Pvt. 0.02 0.02 0 VACANT 

Gatelrout Patane 686/500 4~ Blall Oofasal Blall OofMII Pvt. 0.0)4 0.0)4 0 VACANT 

Gatelrout Patane 686/637 4S6/J774 Blah Dofual Blall Oofasal Pvt. 0.027 0.027 0 VACAI-IT 

Gatelrout Patane 686/797 4M/SI5S 81111 Oolanl BlaliDofasal Pvt. O.o275 0.0~ 0 A58£.STOS HOUSE R£51DEHTlAl 

G:~telrout Patana 616/171 4l6/3111 81111 Oofasal 81a11Dofual Pvt. 0.02 o.oz 0 VACANT 

Gatelrout Patina 686/912 4l6/l912 81111 Oofual BlaiOofas.l Pvt. o.ous 0.0215 0 VACANT 
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Gatelrout Pat1na 
Gati!lrout Patanl 
Gati!lrout PaUina 
Gatelrout Patana 
G1tetrout Patana 
G1telrout Patana 
Gatelrout Patana 
Gltelrout Patana 
G•telrout Pat• na 
Gatelrout Pat1n1 
Gatelrout Patan1 
Gatelrout Patan1 
Gatelrout Patana 
Gati!lrout Patana 
Gati!lrout Patan1 
Gatelrout Patana 
Gati!lrout Patana 
Gati!lrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gate I rout Pat ana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Glteirout Patina 
Gatelrout Patan1 
Gatelrout Patana 
Gatelrout Patina 
G1teirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patanl 
Gatelrout Patana 
Gati!lrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Pata111 
Gateirout Pata11a 
Gateirout Patina 
Gatelrout Patana 
Gatelrout Patana 
Gllti!lrout Patana 
Glltelrout Palana 
Gltelrout Patana 
Gatelrout Patane 
Gatelrout Pat1n1 
Gatelrout Patana 

686/51 58/2~66 Gtl1rabar1 c;harabarl 

686/60 59/2575 811!1 Dofas•l 8la U Dofual 

686/60 59/4902 IIIII Dofasal Biali Dofasal 
686/473 71/l52 8iall Dofasal 81ali Dofasal 
686/471 71/356 Blall Dofasal Blall Dofasal 
686/ 470 71/358 Gtlarabari Gharabarl 
686/482 71/362 BlaHDOmal BlaH Do fa sa I 
686/481 71/363 81all Dofasal B111l Dofasal 
686/476 71/365 Gharabarl Gharabarl 
686/486 71/374 Blan Dofasat Blali oofanl 
686/937 71/3929 Blall Dofasal Blali DofiSII 
686/938 71/3930 Blall Dofasal Blall Dofasal 
686/929 71/553 81all Dofasal 8lali Dofasal 

686/1211 87/2606 Blall Dofasal Blall Dofasal 

686/391 90/3589 8lall Dofasal 81atl Dofasal 
686/1301 90/3590 Gtlar1barl Gharabarl 
686/1002 90/3591 Ghar1barl Gharabari 
686/397 90/3594 Gtlarabari Gtlarabari 
686/758 90/3595 Blatl Dofasal B11B Dofasal 

686/394 91/3592 Gharabari Ghar1barl 
686/429 92/3620 Gh1rabarl Gharabarl 
686/458 92/3648 Ghlrabari Gharabarl 

686/94 272 Blall Dofasal Blall Dofasal 
686/94 274 Gramya Jun~r.le Gramya Junale 
686/94 275 Patlta Pltlta 

686/94 277 Patftl Patita 
686/94 279 81111 Dofasal Biali Dofanl 
686/288 280 81ali Dofasal Biali Dofasal 
686/288 282 8iall Dofual 81;all Dofasal 
686/288 283 Gr~rnya Junale · Gramya Junale 
686/288 285 Bandha Bandha 
686/288 287 Blall Dofasal Blall Dofasal 
686/288 288 81all Dofasal Blall Dofasal 
686/837 290 INall Dofasal Blall DofiSII 
686/837 291 Blall Dofasal Blali Dofasal 
686/837 293 8lall Dofasal 81all Dofasal 
686/837 296 Blall Dofasal 81all Dofasal 
686/837 297 Blall Dofasal 81ali Dofanl 
686/837 298 Blall Dofasal Biali Dofanl 
686/837 300 81111 Dofasal 8iali Dofasal 
686/837 301 Patita Patlta 
686/837 302 BlaU Dofasal Blall Dofasal 
686/837 303 BlaB Dofasal 81all Dofaul 
686/837 305 Blall Dofasal Blall Dofaul 
686/837 306 Blali Dofual Blall Dofasal 
686/837 307 Blall Dofasal INall Dofasal 
686/837 308 Blall Dofasal 8la II Dofanl 
686/837 311 81111 Dofasal Blall Dofastl 
686/837 311/5940 Blall Dofasal 81all Dofual 
686/837 312 B111i Dofanl BlaU Dofasal 
686/837 314 81all Dofasal 81all Dofasal 
686/837 315 8lall Dofasal 81all Dofasal 
686/837 316 Biafl Dofasal Blall Dofanl 
686/837 317 BlaH Dofasal Blah Dofanl 
686/172 317/1647 Blall Dofasal 8lali Dofasal 
686/172 318 81111 Dofasal 81all Dofutl 
686/1141 320 81111 Oofasal Blall Dofanl 
686/1141 321 Blafl Oofual Blall Dofasal 
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Pvt. 
Pvt. 
Pvt. 
M 
Pvt. 
Pvt. 
Pvl 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
M 
Pvt. 
Govt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Govt. 
Govt. 
M 
Pvt. 
Pvl 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
M 
Pvt. 
Pvt. 
Pvt. 
Pvl 
Pvt. 
Pllt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
M 

0.08 0.08 0 8UilDING·G+1 FLOOR RESIDENTIAl O.LR &(A) 75312C0l 

0.22 0.22 0 VACANT 
0.01 0.01 0 VACANT 
0.02 0.02 0 VACANT 
0.03 O.o3 0 VACANT 
0.02 0.02 0 VACANT O.L.R.I(A) 57112011 

0.04 0.04 0 VACANT 
0,02 0.02 0 VACANT 
0.02 0.02 0 VACANT o.t..R. a <N 4711/2021 

0.02 0.02 0 VACANT 
0.02 0.02 0 VACANT 
O.Q2 0.02 0 VACANT 
0.04 0.04 0 VACANT 

0.175 0.175 0 VACAHT 
0.04 0.04 0 VACAHT 
0.04 0.04 0 VACANT SETTLEMENT GHARABAF\1 

0.04 0.04 0 VACANT 5£TT\.EMENT GHARABARI 

0.04 0.04 0 VACANT O.L.R.a(A)736/2018 I 
0.04 0.04 0 VACANT I 
0.04 0.04 0 BUILDING· G flOOR RESIDENTIAL O.L.R I(N 7af2017 J 
0.08 0.08 0 VACANT S£TT\.EMENT GHARABARI 

0.04 0.04 0 VACANT SETTlEMENT GHARABAR 

0.54 0.54 0 VACANT 
0.14 0.14 0 VACANT 
0.97 0.97 0 VACANT 
0.07 0.07 0 VACAHr 
0.27 0.27 0 VACANT 
0.32 0.32 0 VACANT 
0.47 0.47 0 VACANT 
0.12 ' 0.12 0 VACANT 
0.24 0.24 0 VACANT 
0.12 0.12 0 VACANT 
0.74 0.74 0 VACANT 
0.58 0.58 0 VACANT 
0.12 0.12 0 VACAHr 
0.04 0.04 0 VACANT 

0 0 0 VACANT 
0.38 0.38 0 VACANT 
0.1 0.1 0 VACANT 
0.2 0.2 0 VACANT 

0.21 0.21 0 VACANT 
0.38 0.38 0 VACANT 
0.22 0.22 0 VACAHr 
0.07 0.07 0 VACANT 
0.07 0.07 0 VACANT 

0.13 0.13 0 VACAHr 
0.28 0.28 0 VACANT 

0.0992 0.0992 0 VACANT 
0-0708 0.0708 0 VACANT 

0.06 0.06 0 VACANT 
0.15 0.15 0 VACANT 

0.07 O.o7 0 VACANT 
0.07 0.07 0 VACAHr 
032 032 0 VACAHr 
0.11 0.11 0 VACAHr 
0.16 0.16 0 VACAHr 
0.16 0.16 0 VACANT 
0.18 0.18 0 VACANT 
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Gatelrout Patana 
Gatelrout Patan1 
Gatelrout Patana 
Gatelrout Patan1 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patan1 
Gatelrout Patana 
Gatelrout Patan1 
Gatelrout Patanl 
Gatelrout Patana 
Glttlrout Patana 
Gatelrout Patana 
Gatelrout Patan1 
Gatelrout Patana 
Glttlrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patan1 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patan1 
Gatelrout Patana 
Gatelrout Patina 
GUelrout Patan1 
Gatelrout Patina 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gateirout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patan1 
Gitelrout Patana 
Glteirout Patana 
Gllttlrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patina 
Gatelrout Patanl 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patina 
Gateirout Patana 
Gatelrout Patana 
Gllelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout P1tan1 
Gatelrout Patana 

686/1141 323 Bla\1 Dofasal Blall Oofasal 
686/1141 324 811U OofasJI Blall Oofasal 
686/1141 325 Blall Oofasal Blafi Oofasal 
686/1141 327 Blall Oofaul Blall Oofasal 
686/1141 328 811ll Oofasal BlaiiOofual 
686/325 331 Blall Oofual Blall Oofual 
686/325 332 Biall Dofual Blall Oofasal 
686/325 333 Blall Oofasal Biall Oofasal 
686/325 333/3941 Blall Oofasal Blall Oofasal 

1686/325 334 Biall Oofasal Biall Oofasal 
686/325 335 Blall Oofasal Biall Oofasal 
686/325 337 Bla\1 Oofasal Blali Oofaul 
686/325 338 81111 Oofasal Blali Dof1sal 
686/325 339 Bia\1 Oofasal Blali Oofasal 
686/325 340 Blan Oofasal Blall Oofasal 
686/325 342 Blall Oofasal Blall Do fa sa I 
686/325 343/2582 Blall Dofasal Biali Oofasal 
686/325 345 Gramya Ju..,e Gramya JUI'Cie 

686/325 351 Blall Oofasal Blali Oofasal 
686/1156 352/4131 Blall Dofasal Blall Oofasal 
686/1156 355 Blall Oofasal Blall Oofasal 
686/1156 360 81111 OofasJI Biali Oofual 
686/1156 361 Blall Oofasal Bia li Dofasal 
686/1156 362 Blall Dofasal Blall Dofasal 
686/1156 363 Biall Oofasal Blall Dofmol 
686/1156 364 Blall OoflsJI Blall Dofaul 
686/92 364/2603 Blall Oofasat Biall Oofasal 
686/92 366 Biall Dofasal Biall Oofasal 
686/92 367 81111 Dofasal Blali Oofaul 
686/92 368 Blali Oofasal Blali Oofasal 
686/92 371 Biall Oofasal Blali Dofasal 
686/792 373/3828 Blall Dofasal Blall Dofasal 
686/792 374/2583 Blall Dofasal Blall Dofasal 
6861792 379 Blan OoflsJI Blali Dofual 
686/887 380/3894 Bl11i Dofasal Blali Dofasal 
686/636 383/nn Blall Dofasal Biall Dofasal 
686/633 383/3778 B111i Dofasa 1 Blall Dofasal 
686/632 383/3780 Blali Oofasal BiliN Dofasal 
686/656 383/3793 Biall Dofasal Bl1h Oofasal 
686/767 385/3806 Biall Oofasal Biali Oofasal 
686/768 383/3807 Blall Oofasal Biali OofiSII 
686/769 383/3808 Blali Oofasal Blah Dofasal 
686/772 383/l8U Blali Oofasal Blali Dofasal 
686/773 383/3812 Blall Dofasal Blall Dofanl 
686/971 383/3961 Bl11i Dofa511 Blall Dofasal 
686/9n 383/3962 BlaH Oofasal Blali Dofasal 
686/973 383/3963 Blali Oofasal Biali Dofasal 
686/990 383/3980 Blali Dofasal Blall Dof1sal 
686/991 383/3981 Blah Oofasal Biall DofiSII 
686/992 Sl3/3982 Blall Oofual Blah Dofasal 
686/993 38!/3983 Biali Dofasat Bian Dofasal 
686/994 383/3984 Biall Dofasal Blall Oofasal 
686/995 383/3985 lllall Dofasal Biall Oofasal 
686/996 383/l986 Blali Oofasal BlaH Dofan l 
~[997 383/3987 Blall Dofasal Blall Dofasal 
686/10n 383/4055 Blall Dofasal Blall Dofasal 
686/1078 383/4056 Blall Dofasal Blali Oofu11 
686/1091 383/4076 BillA OofasJI Biali Oofual 

7AHASILDAR (:\ 
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Pvt. 0 .07 0.07 0 VACANT 
Pvt. 0.09 0.09 0 VACANT 
Pvt. 0.13 0.13 0 VM:ANT 
Pvt. 0.14 0.14 0 BUILDING- G FLOOR RESIDENTIAL 
Pvt. 0.15 0.15 0 VACANT 
Pvt. o.os 0.08 0 VACANT 
Pvt. 0.08 o.os 0 VACANT 
Pvt. 0.245 0.245 0 VACANT 
Pvt. 0.175 0.175 0 VACANT 
Pvt. 0.12 0.12 0 VACANT 
Pvt. 0.05 0.05 0 VACANT 
Pvt. 0.05 0.05 0 VACANT 
Pvt. 0.1 0.1 0 VACANT 
Pvt. 0.13 0.13 0 VACANT 
Pvt. 0.28 0.28 0 VACANT 
Pvt. 0.15 0.15 0 VACANT 
Pvt. 0.15 0.15 0 VACANT 
Govt. o.ss 0.55 0 VACANT 
Pvt. 0.07 0.07 0 VACANT 
Pvt. 0.16 0.16 0 VACANT 
Pvt. 0.15 0.15 0 VACANT 
Pvt. 0.15 0.15 0 VACANT 
Pvt. 0.09 0.09 0 VACANT 
Pvt. 0.05 0.05 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.034 0.034 0 VACANT 
Pvt. 0.136 0.136 0 VACANT 
Pvt. 0.07 0.07 0 VACANT 
Pvt. 0.02 0.02 0 VACANT 
Pvt. 0.03 0.03 0 VACANT 
Pvt. 0.08 0.08 0 VACANT 
Pvt. 0.6 0.6 0 VACANT 
Pvt. 0.63 0.63 0 VACANT 
Pvt. 0.67 0.67 0 VACANT 
Pvt. 0.39 0.39 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.052 0.052 0 VACANT 
Pvt. 0.048 0.048 0 VACANT 
Pvt. 0.048 0.04B 0 VACANT 
Pvt. 0.052 0.052 OVACANT 
Pvt. 0.044 0.044 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.043 0.043 0 VACANT 
Pvt. 0.052 0.052 0 VACANT 
Pvt. 0.056 0.056 0 VACANT 
Pvt. 0.056 0.056 0 VACANT 
Pvt. 0.052 0.052 0 VACANT 
Pvt. 0.048 0.048 0 VACANT 
Pvt. 0.043 0.043 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.044 0.044 0 VACANT 
Pvt. 0.03 0.03 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.06 0.06 0 VACANT 
Pvt. 0.03 0.03 0 VACANT 

ll 
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Gat~lrout Pa~n~ 6&6/1092 383(~77 Biall Dofasal Biall Dofual Pvt. 0 .065 0.065 0 VACANT 
Gatelrout Pa"na 686/1093 383/~78 Biali Dofts~l Blali Dofanl Pvt. 0.02 0.02 0 VACAHr 
Gateirout Patana 686/1094 383/4019 Blall Dofual Blall Oofu al Pvt. 0.04 0.04 0 VACAHT 
Gateirout Patina 686/512 384/3672 Gharabari Gharabarl Pvt. 0 .036 0.036 0 VACAifr o.LAI(A) en1201& 

Gateirout Pauna 686/513 384/3874 Gharabarl Gharabatl Pvt. 0.04 0.04 0 VACAifr o.uuw•~~~ 

Gateirout Pat ana 686/584 384/37:17 Gharabarl Gharabarl Pvt. 0.06 0.06 0 VACAifr o .uuw 57412017 

Gateirout Patana I686/S83 384/3728 Gharabarl Gharabarl Pvt. 0.06 0.06 0 VACAifr O . l .RI(A) 5nl2()17 

Gatelrout Patana 686/S86 384/!729 Blall Dofasal Bian Dofanl Pvt. 0.05 0.05 0 VACAifr 
Gatelrout Patana 686/12S8 384/3748 Gharabarl Gharabarl Pvt. 0.043 0.043 0 VACAHf SETllEMEifr GHARABAR 
Gateirout Patana 686/590 384/3794 Gharabarl Gharabarl Pvt. 0.06 0.06 0 VACAHT O . l . RI(A) 57112017 

Gatelrout Patana 686/800 384(3836 Blall Dofasal Biafi Dofasal Pvt. 0.016 0.016 0 VACANT 
GateirOUt Patana 686/865 384/3876 Blan Dofasal Blah Dofasal Pvt. 0.04 0.04 0 VACAHf 
Gateirout Patana 686/865 386 Blall DofiSal Blall Dofasal Pllt. 0.15 0.15 0 VACAHr 
Gateirout Patana 686/865 389 Blall Dofasal Blall Oofasal Pvt. 0.2 0.2 0 VACAifr 
Gatelrout Patana 686/ 865 390 Biall Dofasal Bla li Dofasal Pvt. 0.2 0.2 0 VACAifr 
Gatelrout Patana 686/865 391 Blatt Oofasal Biall Dofasal Pvt. 0. 37 0.37 0 VACAifr 
Gatetrout Patana 686/865 392 Gramya Junale Gram~ Junsle Govt. 0.06 0.06 0 VACAifr 
Gateirout Pttana 686/1050 39S/~31 Blall Oofasal Blall Oofasal Pvt. 0.013 0.013 0 VACAifr 
Gateirout Patana 1686/1051 393/~32 Biall Oofasal Blafl Dofanl Pvt. 0.046 0.046 0 VACAHT 
Gatelrout Patana 686/1079 393/4057 Blall Oofasal Biall Oofual Pvt. 0.041 0.041 0 VACAHr 
Gtt~lrout Patana 686/1200 393/4170 Blall Oofasal Biall Oofasal Pvt. 0.04 0.04 0 VACAifr 
Gatelrout Patana 686/ 1201 393/4171 BiaU Oofasal Blall Oofaul Pvt. 0.037 0.037 0 VACAHr 
Gatelrout Pltana 686/1202 393/ 4172 Blall Oofasal Blall Dofasal Pvt. 0.046 0.046 0 VACAHr 
Gatelrout Patana 686/1293 393/4931 Blall Dofasal Blall Dofasal Pllt. 0.05 0.05 0 VACAifr 
Gateirout Patana 686/1293 395 Blall Oofasal Biall Oofasal Pvt. 0.24 0.24 0 VACAifr 
Gateirout Patana 686/1293 397 Biall Dofaul Biali Dofasal Pllt. O.D7 0.07 0 VACAifr 
Gatelrout Patana 686/1293 398 Blall Oofasal Bian Oofasal Pllt. 0 .06 0.06 0 VACAifr 
Gatelrout Patana 686/1293 399 Biall Oofasal Biall Dofasal Pvt. O.D7 0.07 0 VACANT 
Gateirout Patana 686/ 1293 400 Blall Oofasal BiaU Oof.ual Pvt. 0.23 0.23 0 VACAifr 
Gatelrout Patana 686/1293 401 Biall Dofasal BiaD Oofasal Pllt. 0.4 0.4 0 VACAHr 
Gateirout Patana 686/1293 402 Gramva Jungle Gramya Jungle Govt. o.os 0.05 0 VACAifr 
Gatelrout Patana 686/ 1L93 403 Biall Oofasal Biall Dofasal Pvt. 0.14 0.14 0 VACAHr 
Gatelrout Patana 686/1293 404 Gramya Jungle Gramya Ju,.te Govt. o.os 0.05 0 VACAHf 
Gateirout Patana 686/1293 405 Blall Oofasal Biali Oofasat Pvt. 0.2 0.2 0 VACAifr 
Gatelrout Patana 686/1293 406 Blall Oofasal Biali Oofaul Pvt. 0.13 0.13 0 VACANT 
Gatelrout Patana 686/ 873 406/3884 Blall Oofasal BiaiiOofaul Pvt. 0.12 0.12 0 VACAHr 
Gatelrout Patana 686/873 407 Blall Dofasal Blall Dofasal Pllt. 1.53 1 .53 0 VACAifr 
Gatelrout P1tana 686/873 408 Gramya Jungle Gramya Jungle Govt. 0.85 0.85 0 VACAifr 
Gatelrout Patana 686/873 409 Patlta Pat ita Pllt. 0.06 0.06 0 VACAHT 
Gatelrout Patana 686/ 873 411 Biall Dofasal Biali Dofanl Pvt. 0.02 0.02 0 VACAHr 
Gateirout Patana 686/873 412 Blall Oofasal Blall Oofasal Pllt. 0.241 0.241 0 VACAHr 
Gateirout Patana 686/1119 412/4111 Biall Oofasal Blali Oofasal Pvt. 0.052 0.052 0 VACANT 
Gateirout Patana 686/ 1139 412/4123 Blall Oofasal Biali Dofasal Pvt. 0.04 0.04 0 VACAHT 
Gatelrout Patana 686/1142 412/4125 Blall Dofasal Biali Dofasal Pvt. 0.067 0.067 0 VACAifr 
Gatelrout Patana 686/1143 412/4126 Biall Oofasal BlaliOofaul Pvt. 0.04 0.04 0 VACAifr 
Gateirout Patana 686/ 1143 413 Gram'(!_Juftlle Gramya Jufllle Govt. 0.1 0.1 0 VACAifr 
Gateirout Patana 686/1143 415 Blall Dofasal BiaU Dofasal Pvt. 0.08 0.08 0 VACAHf 
Gatelrout Patane 686/1143 415/1710164 0 •N/A Pvt. 0.16 0.16 0 VACAifr 
Gateirout Patana 686/1143 416 Biall Oofasal Blali Dofasal Pvt. 0.05 0.05 0 VACANT 
Gltelrout Patana 686/760 416/3800 Blall Dofasal Blali Dofanl Pvt. o.os 0.05 0 VACAHr 
Gateirout Patana 686/760 417 Blall Oofasal Blall Oofasal Pllt. 0 0 0 VACAHT 
Gateirout Patana 686/1267 417/3054 Biall Dofasal Blall Oofasal Pllt. 0.09 0.09 0 VACAifr 
Gatelrout Patana 686/814 417/S57t Ghlrabarl Gharabarl Pvt. 0.11 0.11 0 BUILDING· G FlOOR RESIDEifriAl O.L.R.IW 80412011 

Gatelrout Pa~na 686/1268 417(3829 Blall Dofasal Blah Dofasal Pvt. 0.02 0.02 0 VACAifr 
Gatelrout Pitana 686/1268 418 Blall Oofasal Blall Dofasal Pvt. 0.04 0.04 0 BUILDING- G FlOOR R£$10£NTIAL 
Gateirout Patana 686/1170 420 Blall Oofasal Blall Dofasal Pllt. 0.18 0.18 0 VACAW 
Gatelrout Patana 686/1170 420/3802 Blall Dofasal Biall Oofasal Pvt. 0.19 0.19 0 VACAifr 
Gatelrout Patana 686/1033 421/~16 Blall Oofasal Blall Oofasal Pllt. 0.044 0.044 0 VACAW 
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Gatelrout Patana 
Gltelrout Patana 
Gattlrout Patana 
Gatelrout Patana 
Gatelrout Patina 
Gateirout Patana 
Gateirout Pltana 
Gatelrout Patana 
Gatelrout Patane 
Gateltout Pltana 
Gatelrout Patana 
Gatelrout Patane 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gltelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateifout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Pat;ma 
Gat~i<out Patana 
Gat~lrout Patana 
Gatelrout Patana 
Gatelrout Pit1na 
Gateirout Patina 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
G1teltout Pat.ana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Palana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gateirout Patina 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gat~lrout Patana 
Gateirout P1t1n1 

686/1034 421/4017 BlaliDofasal Blall Dofasal 
686/1035 1421/4018 BlaiiDof~l Blali Dofasal 
686/1036 421/4019 Blall Dofasal Blali Dofanl 
686/1039 421/4021 Blall Dofasal 8lall Dofasal 
686/1040 421/4022 Blall Dofasal BlaH Dofasal 
686/1045 421/4027 Blall Dofanl Bla li Dofasal 
686/1056 421/4036 Blall Dofasal lliaR Dofasal 
686/1057 421/4038 Blali Dol'asal Biali Dofasal 
686/1256 421/4906 Blali Dofasal Blat! Dofasal 
686/1256 422 Blali Dofasal Biall Dofagl 
986/193 423/3801 Bla II Dol'asal Blan Dol'asal 
986/193 423 Blall Dofasal Biall Dofaul 
986/193 427 Patita Patlta 
986/193 430 Blat! Dofasal Blali Dofasal 
986/193 431 Biali Dol'asal Blali Dofasal 
686/421 431/3615 Biall Dofasal Blat! Oofasal 
686/439 431/3631 Gharabarl Gharabarl 
686/445 431/3632 Blall Oofasal 8iali Oofasal 
686/444 431/3633 Blali Dofasal Biali Dofasal 
686/846 431/3634 Blali Dofasal Blali Dofasal 
686/442 431/3635 Gharabari Gharabarl 
686/442 431/3671 Ghar~barl Ghar~bari 

686/575 431/3724 Blall Dofasal 8iali Dofanl 
686/575 4!1/3837 Biall Dol'asal Blali Oofasal 
688/827 431/3853 Blall oofasal Blali Oofasal 
686/864 431/3875 BiaU Dofasal Blall Dofagl 
686/864 432 Biall Dofasal Bl•li Oofasal 
686/864 433 Gramya Jungle Gramya Junsle 
686/946 434/SOU Gharabarl Gharabar1 
686/321 434/!012 Gharab1rl Gharabarl 
686/317 434/3013 Gharabarl Gharabarl 
686/318 434/3014 Ghar1barl Gharabarl 
686/313 434/3015 Blall Dofasal Blall Dolasal 
686/314 434/ 3016 Gharabari Gharabarl 
686/315 434/3018 Gharabari Gharabarl 
686/320 434/5019 Gharabari Gharabari 
686/3U 434/3020 Gharabarl Gharabarl 
686/332 434/3434 Gharabari Gharabarl 
686/1038 434/3600 Gharabari Gharabarl 
686/416 434/3605 Blat! Dofasal Blall Dofasal 
686/409 434/3607 Blall Oofasal Biali Dofasal 
686/1308 434/3637 81111 Oofaul Biaft Dofasal 
686/963 434/3638 Blall Dofasal Blall Dofagl 
686/452 434/3641 Blall Oofasal Blall Dofasal 
686/1004 434/3644 Gharabarl Gharabarl 
686_L639 434/ 3773 Gharabarl Gh~rabarl 

686/635 434/3775 Biali Ool'asal Blali Oofasal 
686/795 434/3831 Blall Dofasal Blall Dofasal 
686/819 434/3849 Blall Oofasal Blall Dofasal 
686/1264 434/4912 BlaN Dofasal Blall Dofasal 
686/605 434/742 Gherabari Gharabari 
686/605 435 Blall Dofasal Blall Dofasal 
686/912 437 Patlta Patita 
686/601 438 Blali Ool'asal BlaH Dofasal 
686/1207 439 Blali Dofasal Blall Dofasal 
686/1207 440 Blall Oofasal Blall Oofasal 
686/1207 441 Grarnva Jun&l~ Gramya Jungle 
686/1207 442 Gramya Jurwle GramyaJu~ 
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Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 

Pvt. 
Pvt. 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Govt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 

Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Pvt. 
Govt. 
Govt. 

L-

0.04 0.04 0 VACANT 
0.046 0.046 0 VACANT 
0.024 0.024 0 VACANT 

0.04 0.04 0 VACANT 
0 .023 0.023 0 VACANT 
0 .026 0.026 0 VACANT 

0.04 0.04 0 VACANT 
0.~ 0.06 0 VACANT 

0.022 0.022 0 VACI<Nf 
0.24 0.24 0 VACANT 

0 .185 0.185 0 VACANT 
0.195 0.195 0 VACANT 

1.09 1.09 0 VACANT 
0.4 0.4 0 VACANT 

0.801 0.801 0 VAC/INT 
0.025 0.025 0 VACANT 

0.05 0.05 0 VACANT O.l.RI(A) :19312011 

0.04 0.04 0 VACANT 
0.04 0.04 0 VACANT 
0.04 0.04 0 VACAKT 
0.04 0.04 0 VACANT O.UU(A) 134112018 

0.064 0.064 0 VACANT o.ut ew en12011 
0.04 0.04 0 VACANT 

0.027 0.027 0 VACANT 
0.03 0.03 0 VACANT 

0.043 0.043 0 VACANT 
0.38 0.38 0 VACANT 
0.62 0.62 0 VACANT 

0.027 0.027 0 VACAKT SffiUMEKT GHARABAR 
0.034 0.034 0 VACANT O.l.RI(A) 210312014 
0.034 0.034 0 VACANT o.uuw li712014 

0.034 0.034 0 VACAKT O.LR.I(A) 20012014 

0.055 0.055 0 VACANT 
0.034 0.034 0 VACANT O.L.R.I(.t.) 204/2014 

0.034 0.034 0 VACANT OJJI,I(,t,) 20512014 

0.034 0.034 0 VACANT O.I.IU(A) 14UI'l011 

0.034 0.034 0 VACANT O.L.R.8(A) 20712014 

0.04 0.04 0 VACANT OJJI.IW lill/2014 

0.034 0.034 0 VACANT S£TTUM£NTG 
0.018 0.018 0 VACAKT 
0.018 0.018 0 VACANT 
0.015 0.015 0 VACANT 
0.034 0.034 0 VACANT 
0.027 0.027 0 VACANT 
0.027 0.027 0 VACANT SETTI.fMENT GHAAABARI 

0.034 0.034 0 VACANT OJJI.S(A) 15)312017 

0.034 0.034 0 VACANT 
0.0344 0.0344 0 VACANT 
0.0163 0.0163 0 VACANT 
0.0276 0.0276 0 VACANT 
O.o34 0.034 0 VACANT O.L.R 8(A) 4SII2017 

0.55 0.55 0 VACANT 
0.0939 0.0939 0 VACArfT 
0.3173 0.3173 0 VACANT 

0.72 o.n 0 VAC/INT 
0.4 0.4 0 VACANT 

0.18 0.18 0 VACANT 
0.37 0.37 0 VACANT 
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Gatelrout PaUna 686/1207 443 Gramva Jungle Gramya Jur~cle Govt. 0.59 0.59 0 VACANT 
Gatelrout Pauna 686/1207 444 Road Road Pvt. 0.67 0.67 0 VACANT 
Gatelrout Patana 686/1318 446 Bl1h Oofwsal Biall Oofa~l Pvt. 0.22 0.22 0 VAC.Am 
Gatelrout Pat.,a 686/1318 441 BlahOoMI Blall Oofas.l Pvt. 0.36 0.36 0 VACANT 
Gatelrout Patan• 686/1318 449 Pltita Patlta Pvt. 0.43 0.43 0 VACANT 
Gatelrout Pata111 686/1318 450 Blall Oof~l Blall Oofasal Pvt. 0.12 0.12 0 VACANT 
Gatelrout Patana 686/1318 451 Road Road Pvt. o.ss 0.55 0 VACANT 
Gatelrout Patana 686/1318 452 Blall Oofasal Blall Oofasal Pvt. 0 .6375 0.6375 0 VACANT 
Gatelrout Patana 686/766 453 Khela Padla Khela Padla Govt. 6 6 0 2·BUILDING- G FLOOR ANGANWADI/KRIOA SAN SAO 

Gatelrout Patana 686/766 455 Blall Oofasal Blall Oofasal Pvt. 0.27 0.27 0 VACANT 
Gatelrout Patana 686/4 459 Blall Oofasal Blall Oofasal Pvt. 0.6782 0.6782 0 VACANT 
Gatelrout Patana 686/399 462 Grtmva Junsle Gramya Jungle Govt. 0.02 0.02 0 VACANT 
Gatelrout Patana 686/399 463 Gramva Junsle Gramya Jungle Pvt. 0.09 0.09 0 VACANT 
Gatelrout Patana 686/399 466 Blali Oofasal Blall Oofasal Pvt. 0.06 0.06 0 VACANT 
Gatelrout Pat1na 686/399 468 Blall Oofasal Biall Oofasal Pvt. 0 0 0 VACANT 
Gatelrout P1tana 686/399 469 81111 Oofasal Biali Oofaul Pvt. 0.2 0.2 0 VACANT 
Gatelrout Patana 686/399 470 81111 DofiSII Blall Oofasal Pvt. 0.06 0.06 0 VACANT 
Gatelrout P1tana 686/399 472 Blall Oofasal B111l Oofasal Pvt. 0.07 0.07 0 VACANT 
Gatelrout P1tana 686/860 473 Blall Oofasal B111i Oofanl Pvt. 0.04 0.04 0 VACANT 
G atelrout Pat1n1 686/860 474 Bla II Oofanl Biall Oofasal Pvt. 0.24 0.24 0 VACANT 
Gatelrout Patana 686/860 475 Bla li Oofasal Blall Oofasal Pvt. 0.22 0.22 0 VACANT 
Gatelrout Patana 686/860 476 81111 Oofasal Blall Oofasal Pvt. 0.97 0.97 0 VACANT 
Gatelrout P1tana 686/860 477 Nadl Nadl Pvt. 1.76 1.76 0 VACANT 
Gatelrout Patana 686/1113 481 NAYANJORI NAYANJORI Pvt. 4.93 4.93 0 VACANT 
Gatelrout P1t1na 686/1113 48<1 Sarad Eka Sarad Eka Pvt. 0.06 0.06 0 VACANT 
Gatelrout Pat1na 686/1113 485 Sarad Eb Sarad Eka Pvt. 0.01 0.01 0 VACANT 
Gatelrout Patana 686/1113 486 P1nlm1hara Panlmahara Govt. 0.1 0.1 0 VACANT 
Gatelrout Patana 686/747 488 Grtmva Jungle Gramya Junale Govt. 0.17 0.17 0 VACANT 
Gltelrout Patana 686/551 491 Debasthl ll Debasthaft Pvt. 0.24 0.24 0 VACANT 
Gatelrout P1tana 686/551 492 Debasthali DebiSthlh Pvt. 0.23 0.23 0 VAC.Am 
Gatelrout P1tana 686/1086 495 Bljesthall Bljesthah Pvt. 0.1 0.1 0 VACANT 
Gatelrout Pitana 686/1162 497 Blall Oofaslll BiallOof~l Pvt. 0.51 0.51 0 VACANT 
Gatelrout Pauna 686/1162 498 Nad1 Nadi Pvt. 1.02 1.02 0 VACANT 
Gatelrout Patana 686/1162 499 JIIISIYI Oul Jalas~Dul Pvt. 0.56 0.56 0 VACANT 
Gatelrout Patana 686/1162 500 Bl11l Oofasal Blall Dofa~l Pvt. 0.17 0.17 0 VACANT 
Gatelrout Patana 686/1162 501 Jalasaya Dul Jaluaya Dul Pvt. 0.44 0.44 0 VACANT 
Gatelrout Patana 686/1162 502 Sarad Eka Sarad Ek1 Pvt. 0.13 0.13 0 VACANT 
Gatelrout Pttana 686/1162 503 Sarad Eka Sarad Ek1 Pvt. 0.14 0.14 0 VACANT 
Gatelrout P1t1n1 686/1162 504 Sarad Eka Sarad Eka Pvt. 0.08 0.08 0 VACANT 
Gatelrout Patana 686/1162 505 P1tlta Patlta Pvt. 0.11 0.11 0 VACANT 
Gatelrout Patana 686/1162 506 Sarad Eka Sarad Ek1 Pvt. 0.03 0.03 0 VACANT 
Gatelrout Patana 686/1162 507 Sarad Eka 5arad Ek1 Pvt. 0.09 0.09 0 VACANT 
Gatelrout Patana 686/1162 508 BlaH Dofasal ~II Oofas11 Pvt. 0.12 0.12 0 VACANT 
Gateirout Patan1 688/821 509 Biall Oofiual ~II Oofasal Pvt. 0.16 0.16 0 VACANT 
Gatelrout Patana 686/1162 510 81111 OofiSII Blall Oofasal Pvt. 0.31 0.31 0 VACANT 
Gatelrout Patana 519 511 Blali Oofasal Blall Oofasal Pvt. 0.16 0.16 0 VAC.Am 
Gatelrout Patan1 686/869 512 Blali Oofa~l Biali Oofasal Pvt. 0.18 0.18 0 VACANT 
Gatelrout Patana 151 513 Blall Dofasal Bi<oll Oofasal Pvt. 0.02 0.02 0 VACANT 
Gatelrout Patan1 686/334 514 Blall Oofual Biall Oofasal Pvt. 0.05 0.05 0 VACANT 
Gatelrout Patana 686/334 515 01111 Oofual Blall Dofasal Pvt. 0.3 0.3 0 VACArfr 
Gatelrout Patana 686/334 516 Bl1ll Oofual BlaH Dofls11 Pvt. 0.03 0.03 0 VACANT 
Gltelrout Patan• 686/330 516/30!2 BlaH Oofasal Blall Oofasal Pvt. 0.04 0.04 0 VACANT 
Gltelrout P1tana 686/331 516/30l! Gharabarl Gharabarl Pvt. 0.02 0.02 0 VACANT O.L.Rt(a) 1288120111 

Gatelrout Plt1n1 686/336 516/3035 Gharabarl Gharabarl Pvt. 0.035 0.035 0 VACANT OJ..R ~ 103712013 

Gatelrout Pat1na 686/337 516/3036 Gharabarl Ghatibarl Pvt. 0.035 0.035 0 VACANT OJ..R ~ 1031/2013 

Gatelrout Patina 686/338 516/3038 Blall Oofua I Biall Oofasal Pvt. 0.07 0.07 0 VACANT 
Gatelrout Patana 686/339 516/3039 Gh1rabatl Gharabarl Pvt. 0.035 0.035 0 VACANT OJ..R ~ 1318/20111 

Gatelrout Patana 686/335 516/3040 Gh1rabarl Gharabarl Pvt. 0.035 0.035 0 VACANT O . L. Rt(A) 11212014 

Q TAHASILDARr:\ ~~ 
SADAR, CUTTAc~V 9-._ .. ~ 

128



125
Gatelrout Patana 686/335 516/3855 Blali Oofa~l Blall Oofasal Pvt. 0.24 0.24 0 VACArfr 
Gatelrout Patana 686/335 517 Blall Oofasal Blall Oofasal Pvt. 0.23 0.23 0 VACArfr 
Gatelrout Patana 686/1163 518/4140 Blan Oofasal Blall Oofasal Pvt. 0.13 0.13 0 VACArrr 
Gatelrout Patana 686/1164 518/4141 Blall Oofasal Blall Oofasal Pvt. 0.09 0.09 0 VACANT 
Gatelrout Patana 686/1164 519 Blali Oofasal Blall Oofasal Pvt. 0.142 0.142 0 VACANT 
Gatelrout Patana 686/165 519/1645 Biall Oofasal Blali Oofasal Pvt. 0.321 0.321 0 BUILDING- G FLOOR RESIDENTIAL 
Gatelrout Patana 686/431 519/3623 Gharabari Ghuabari Pvt. 0.035 0.035 0 VACArrr SffilEMtNT GHAAABA Rl 
Gateirout Patana [686/441 519/3UO BlaU Oofasal Biali Oofasal Pvt. 0.035 O.o35 0 VACANT 
Gatelrout Patana [686/438 519/3636 BiaU Oof~l BiaO Oofasal Pvt. 0.017 0.017 0 VACANT 
Gatelrout Patana 686/438 520 BiiiA Oofa~l Biali Oofasal Pvt. 0.9 0.9 0 VACAHT 
Gatelrout Patana 686/438 521 BlaAOofa~l Biali Oofasal Pvt. 0.01 0.01 0 VACAHT 
Gatelrout Patana 686/390 SU/3513 BlaA Oofa~l BlaD Oofasal Pvt. 0.15 0.15 0 VACAHT 
Gatelrout Patana 686/870 521/3880 BlaH Oofasal Blah Oofasal Pvt. 0.04 O.D4 0 VACAHT 
Gatelrout Patina 686/880 521/3891 Biall Oofasal Blan Oofasal Pvt. 0.18 0.18 0 VACANT 
Gateirout Patana 686/23 522 BlallOofa~l Biati Oofasal Pvt. 0.2 0.2 0 VACANT 
Gatelrout Patana 686/880 523 Blotll Do fa sa I Biali Oofasal Pvt. 0.19 0.19 0 VACArrr 
Gatelrout Patana 579 524 Blall Oofasal Blall Oofasal Pvt. 0 .21 0.21 0 VACANT 
Gateirout Patana 686/880 525 Blall Dofasal Blall Oofasal Pvt. 0 .12 0.12 0 VACANT 
Gatelrout Patina 4n 526 Blall Dofasal Biali Oofasal Pvt. 0 .17 0.17 0 VACANT 
Gateirout Patana 686/880 527 Gochu Gocnar Govt. 5.35 5.35 0 BUILDING· G FLOOR RESIDENTIAL 
Gatelrout Patana 168 528 Biall Dofasal Blali Dofasal Pvt. 0.03 0.03 0 VACANT 
Gatelrout Patana 686/880 529 Blall Dofasal Blall Dofasal Pvt. 0.03 0.03 0 VACANT 
Gateirout Patana 686/880 530 Blall Oofasal Blall Oofasal Pvt. 0.04 0.04 0 VACANT 
Gatelrout Patana 686/880 531 Blall Dofual Blali Oofasal Pvt. 0.04 0.04 0 VACANT 
Gateirout Patana 686/880 532 Blall Oofasal Blall Oofasal Pvt. 0.04 0.04 0 VACANT 
Gatelrout Patana 637 533 Biali Oofasal Blali Oofasal Pvt. 4.22 4.22 0 VACANT 
Gatelrout Patana 636 534 Biall Dofasal Blall Oofasal Pvt. 0.69 0.69 0 VACANT 
Gatelrout Patana 686/880 535 Patlta •N/A Pvt. 0.19 0.19 0 VACANT 
G atelrout Pat ana 686/16 536 Sarad Dofasal Dul Sarad Dofasal CUI Pvt. 0.18 0.18 0 VACANT 
Gatelrout Patana 686/880 537 Sarild Out SaradOul Pvt. 0.19 0.19 0 VACANT 
Gateirout Patana 686/880 538 5arad Oofasal Dul Sarad Dofasal CUI Pvt. 0.14 0.14 0 VACANT 
Gatelrout Patana 686/880 539 Biilli Dofasal Blall Oofasal Pvt. 0.06 0.06 0 VACANT 
Gateirout Patana 686/880 540 Sarad Oui Sarad CUi Pvt. 0.89 0.89 0 VACANT 
Gateirout Patana 686/880 541 Blall Dofasal 8iali Oofasal Pvt. 0.18 0.18 0 VACANT 
Gatelrout Patina 686/880 542 Sarad Jillil n:a 5arad Jala Eka Pvt. 1.1 L1 0 VACANT 
Gatelrout Patina 686/880 543 Blall Dofasal Blah Oofasal Pvt. 0.35 0.35 0 VACANT 
Gatelrout Patana 385 544 Blall Dofanl Biali Oofasal Pvt. 0.14 0.14 0 VACANT 
Giltelrout Patanil 686/880 545 Patlta .N/A Pvt. 0.39 0.39 0 VACArrr 
Gatelrout Patana 686/880 546 JiilaSiiYil CUI Jalasava Out Pvt. 0.29 0.29 0 VACANT 
Gatelrout Patana 686/880 547 GramyaJu,.Je GramYil Jungl~ Govt. 0.68 0.68 0 VACANT 
Gatelrout Patana 686/880 548 Blall Dofual BlaN Oofasal Pvt. 0.23 0.23 0 VACANT 
Gatelrout Patana 686/880 549 GramYil Jurcle Gramva Jun1le Govt. 1.1 1.1 0 VACANT 
Gateirout Piltanil 686/880 550 Suad Oul Sarad CUI Pvt. 0.15 0.15 0 VACANT 
Gatelrout Patana 224 551 Sarad Eb Sarad Eka Pvt. 0.44 0.44 0 VACANT 
Gatelrout Patana 35 552 Sarad Out Sarad CUI Pvt. 0.005 0.005 0 VACANT 
Gatelrout Patana 686/488 553 Patlta •NIA Pvt. 0.02 0.02 0 VACANT 
Gatelrout Patana 36 554 Sarad Jala Eka Sa rild Jala Eka Pvt. OA1 0.41 0 VACArrr 
Gatelrout Patana 686/488 555 5arad Oul Sarad CUI Pvt. 0.09 0.09 0 VACAHT 
Gatelrout Patana 686/488 556 Gochar Gochar Govt. 0.69 0.69 0 VACANT 
Gatelrout Patana 686/488 557 Biall Dofasal Blall Oofasal Pvt. 0.78 0.78 0 BUILOING·G+1 FLOOR RESIOtNTIAL BASUNDHARA HOUSE 
Gatelrout Patana 686/488 558 81all Dofasal Blall Oofasal Pvt. 1.14 1.14 0 VACAHT 
Gatelrout Patana 686/488 559 81111 Dofasal Blall Oofasal Pvt. 0.44 0.44 0 VACANT 
Giltelrout Patana 686/488 560 Bajefasal tb Balefasal Eka Pvt. 0.35 0.35 0 VACArfr 
Gatelrout Pllana 686/488 561 Gramya lunate GramYil Junste Govt. 12 12 0 ASBESTOS HOUSE ASHRAM 
Gilteirout Patana 135 562 Biilll Dofasal Biali Oofasal Pvt. 0.23 0.23 0 VACArrr 
Gatelrout Patana 411 563 Biall Oofasal Biall Dofasal Pvt. 0.13 0.13 0 VACArrr 
Gatelrout Patana 686/12n 564 Blall Dofasal Blall Oofasal Pvt. 0.29 0.29 0 VACArrr 
Gatelrout Patana 686/1.2n 56S Godlar Gochar Govt. 0.16 0.16 0 VACArfr 
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Gatelrout PIUna 
Gltelrout Patina 

Gatelrout Patina 
Gatelrout Patina 

Gatelrout Patana 
Gatelrout Patina 
Gatelrout Pauna 
Gatelrout Pauna 

Gatelrout Pitlna 
Gatelrout Pltam 

Gatelrout Patam 
Gatelrout Patana 
Gatelrout Pitana 

Gatelrout Patina 

Gatelrout Patana 
Gatelrout Patana 

Gatelrout Patana 
Gatelrout Patina 

Gatelrout Patana 

Gatelrout Pltlna 
Gltelrout Patana 

Gatelrout Patana 

Gatelrout Pitana 
Gatelrout Patana 

Gatelrout Patana 
Gatelrout Pat ana 

Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 

Gatelrout Patana 
Getelrout Patana 

Gatel rout Patana 
Gatelrout Pat;ana 
Gatelrout Patana 

Gatelrout Patana 
Gatelrout Patana 

Gatelrout Patana 
Gltelrout Patana 

Gateirout Patana 

Gateirout Patana 
Gatelrout Patana 

Gatelrout Patina 

Gltelrout Patana 
Gatelrout Patana 

Gatelrout Patana 

Gatelrout Patina 
Gatelrout Pnana 

Gatelrout Patina 
Gatelrout Patina 

Gatelrout Patana 
Gatelrout Patana 

Gatelrout Patana 
Glteirout Patina 

Gatelrout Patina 
Gatelrout Patana 
Gatelrout Patina 

Gatelrout Pltana 
Gatelrout Patina 

686/12n 566 NAYAHJORI NAYANJORI 

686/411 438/311 81~1 Dofasal Biall Dofasal 

686/316 434/317 Ghilr~~rl Gharabarl 

686/475 71/354 Gh1ra~rt Gharab1rl 

686/472 71/355 Blall DofiSII Blali Dofasal 

686/465 183/357 Pltita Patlta 

686/464 1335/360 0 liN/A 

686/478 487/361 Ghlrabarl Gharabarl 

686/480 418/364 BlallDof~l Blall Dofasal 

686/1239 647/367 AdiBan~ Adl Bandha 

686/488 552/371 Sarad Dul Sarld Dul 

686/485 71/373 Blall Dofasal Blall Dofasal 

686/289 1143 NAYANJORI NAYAHJORI 

549 1144 Blali Dofasal Blall Dofasal 

686/289 1145 Blall Dofasal 81ali Dofasal 

686/289 1143/2490 Blall Dofasal Blall Dofasal 

686/289 1148 Nadl Nadl 

686/289 1150 Blall DofiSII lllali Dofual 

686/289 1151 Patlta Patitl 

686/289 1152 Patlta Pat ita 

686/289 1153 Sm~na 5masana 

686/289 1154 Blall Dofasal Biall Dofasal 

686/289 1155 Patlta Patlta 

686/289 1156 P1tita Palita 

686/289 1157 Road Road 

686/143 1158/1634 Gharabarl Gharabarl 

686/154 1158/1642 aacayat Eka Basayat Eka 

686/389 1159/3581 lllall Dofasal Biali Dofaul 

686/ 932 1160/3824 lllall Dofasal Blall Dofasal 

686/ 932 1164 Road Road 

686/932 1165 Gh1tab~rl Gharabarl 

686/932 1166 Blall Dofasal Blall Dofasal 

686/901 1167/3902 8iali Dofasal Blall Dofual 

686/1122 1167/4114 Blall Dofasal Blall Dofas•l 

686/1123 1167/4115 Blall Dofasal Blall Dofasal 

686/1080 1171/4061 Blall Dof1sal Biall Dofasal 

686/1082 1171/4066 Blall Dofasal Blall Dofasal 

686/ 1118 1171/4109 Biall Dofasal Blall Dofasal 

686/1118 11n Bian Dofasal lllall Dofasal 

166 1178/2492 Biall Dofasal Blall Dofaul 

166 1179 Blall Dofasal Blall Dol asal 

166 1181 Biall Dofasal Blall Dofasal 

166 1182 Blall Dofasal Blall Dofasal 

166 1183 Blall Dofasal Blall Dofual 

166 1184 Jalasaya Cui Jalasaya Dul 

166 1185 Biali DofiSal lllali Dofasal 

686/50 1186/2560 Blali Dofas~ Blali Dofaul 

686/61 1186/2578 Biall Dofasal lllall DofiSal 

686/61 1187 Blall Dofasal Blali DofiSII 

686/61 1187/2561 Blall Dofasal Biall Dofasal 

686/61 1187/2579 Blali Dofasal Blali Dofasal 

686/61 1188 Jalanva Oul Jalasava Cui 

686/61 1188/2562 Jalasaya Dul Jalasaya Cui 

686/61 1188/2581 Jalasaya Dul JaiiSIYI Cui 

686/61 1189/2565 Blali Dofanl Dian Dofasal 

686/61 1189/25n Blall Dofasal Blall DofiSal 

686/61 1190 Blall Dofaul BlaH DofiSal 

686/61 1191 Blall Dofasal Blall Dofasal 

TAHASILDAR ~ 
SADAR, CUTTAC~-

Pvt. 2.55 2.55 0 VACANT 
Pvt. 0.027 0.027 0 VACANT 
Pvt. o.oss 0.055 0 VACANT O.LFt.a(A) 20812014 

Pvt. 0.02 0.02 0 VACANT O.LR.a<AI 54712011 

Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.465 0.465 0 VACANT 
Pvt. 0.02 0.02 0 BUILDING- G FlOOR RESIDENTIAL O.UI. IW22S2m22 

Pvt. 0.17 0.17 0 VACANT 
Pvt. 0.008 0.008 0 VAO.Hf 
Pvt. O.A85 0.485 0 VAO.Hf 
Pvt. 0.02 0.02 0 VAO.Hf 
Pvt. 5.85 5.85 0 VACANT 
Pvt. 0.15 0.15 0 VACANT 
Pvt. 0.08 0.08 0 VACANT 
Pvt. 0.24 0.24 0 VACANT 
Pvt. 4.6 4.6 0 VACANT 
Pvt.. 0.12 0.12 0 VACANT 
Pvt. 0.09 0.09 0 VACANT 
Pvt.. 0.1 0.1 0 VACANT 
Pvt.. 1.3 1.3 0 VACANT 
Pvt.. 0.26 0.26 0 8Uil01NG· G+l FLOOR RESIDENTIAl 
Pvt. 0.38 0.38 0 2·BUILDING-G FLOOR RESIDENTIAl 
Pvt. 0.16 0.16 0 VACANT 
Govt. 0.13 0 .13 0 BUILDING·G+1 FlOOR RESIDENTIAL 
Pvt.. O.Q76 0.076 0 VACANT O . L.RI(A) ta212014 

Pvt. 0.076 0.076 0 VACANT 

Pvt. 0.05 0.05 0 VACANT 
Pvt. 0,03 0.03 0 VACANT 
Pvt. 0.21 0.21 0 VAO.Hf 
Pvt.. 0.32 0.32 0 VACANT SETTLEMENT GHARABAR 
Pvt. 0.1 0.1 0 VACANT 
Pvt. 0.0875 0.0875 0 VACANT 
Pvt. 0 .0876 0.0876 0 VACANT 
Pvt. 0.15 0.15 0 VACANT 

Pvt. 0.047 0.047 0 VACANT 
Pvt. 0.047 0.047 0 VACANT 
Pvt. 0.046 0.046 0 VACANT 
Pvt.. 0.23 0.23 0 VACANT 
Pvt. 0.06 0.06 0 VACANT 
Pvt.. 0.3 0.3 0 VACANT 
Pvt.. 0.27 0.27 0 VACANT 
Pvt. 0.3 0.3 0 VACA~ 
Pvt.. 1.6 1.6 0 VACANT 
Pvt.. 0.03 0.03 0 VACANT 
Pvt.. 2.09 2.09 0 ll·BUILCING· G FLOOR RES I DE NT1Al 
Pvt. 0.02 0.02 0 VAO.Hf 
Pvt. 0.15 0.15 0 VAO.Hf 
Pvt. 0.175 0.175 0 VACANT 
Pvt.. 0.04 0.04 0 VAO.Hf 
Pvt. 0.255 0.255 0 VACANT 
Pvt. 0.115 0.115 0 VACANT 
Pvt. 0.03 0.03 0 VACANT 
Pvt. 0.175 0.175 0 VACANT 
Pvt. 1.19 1.19 0 VACANT 
Pvt. 0.12 0.12 OVACANT 
Pvt. 0.22 0.22 0 VACANT 

-- Pvt. 1 1 0 VACANT 

't~ 
~-~ · 
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Gat~lrout Patana 
Gatelrout Pata111 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patina 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gat~irout Patana 
Gatelrout Patana 
Gatelrout Patan1 
Gatelrout Patana 
Gat~lrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelfout Patan1 
Glteirout Patan1 
Gateirout Patana 
Gatelrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gate! rout Pauna 
Gatelrout Patan1 
Gateirout Patana 
Gatelrout Patana 
Gate! rout Patana 
Gatelrout Patana 
Gatelrout Pauna 
Gttelrout Patana 
Gllt~irout Patana 
Gatelrout Patane 
Gat~lrout Patana 
Gateirout Patana 
Gatelrout Patana 
Gateirout Plltana 
Gateirout Patana 
Gatelrout Patana 
Gatelrout Patana 
Gatelrout Patana 
Glteirout Patana 
Gatelrout Patana 

681>/61 1192 Blall Oofasal BialiOof~l PilL 

686/61 U93 Blall Oofasal SiaN Oofasal Pvt. 
686/61 1193/2563 alall Oofasal Blall Oofanl Pvt. 
686/61 1193/2580 Blall Oofual Blall Oofasal PilL 

686/61 1195 stan Dofasal Blall Oofasal PilL 

686/900 1195/3901 Bl.ti Oofasal Blall Oofual PilL 

1686/909 1195/3909 Blall Oofasal Blali Oofasal PilL 
686/910 1195/3910 Blall Oofasal Blall Oofasal Pvt. 
686/916 1195/3916 Blall Oofasal Blall Oofasal PilL 

686/917 1195/3917 Blall Oofasal Blall Oofasal PilL 

686/919 1195/3919 Blall Oofasal Bla!i Oofasal Pvt. 
686/920 1195/3920 Bl1ll Oofual Blall Oofasel Pvt. 
686/933 1195/3927 Blall Oofasal Blall Oofasal Pvt. 
686/933 1197 Blali Oofasal BlaM Oofual PilL 

686/933 1198 Blall Oofasal 81111 Oofasal Pvt. 
686/508 1199/3668 Blall Oofasal 81all Oofasal Pvt. 
686/508 1201 Bla ll Oofasal Blall Oofasal Pvt. 
686/508 1202 i~IYl't Dui BaPYllt OUI PilL 

686/508 1203 Blali Dofasal Blall Oofasal PilL 

686/508 1204 81all Oofasal 81ali Dofasal PilL 

686/175 1205/1649 81all Oofasal lli<lli Oofasal PilL 

686/218 1205/2645 8I1U Oofual Blall Oofasal PilL 

686/218 1206 81111 Oofasal Blall Dofasal Pvt. 
686/196 1206/1665 81all Oofasal Blali Dofas1l Pvt. 
686/196 1208 Biall Oofasal Blall Oofasal PilL 

686/196 1209 Patlta Pat ita PilL 

686/196 1213 Blall Oofasal Blall Oofasal Pvt. 
686/965 1213/3957 Gharabari Gharabarl Pvt. 
686/965 1214 Blall Oofasal Blan Oofasal PilL 

686/755 1216/1640 Blall Oofasal · Blall Oofual PilL 

686/763 1216/1646 Blall Oofasal Blall Oofasal Pvt. 
686/763 1217 Blall Dofasal Blali Dofasal PilL 

686/763 1218 Blall Oofasal Blali Oofasal PilL 

686/763 1219 Blall Oofanl Blall Oofanl PilL 
686/763 1219/1641 Blall Oofasal Blall Oofas11 Pvt. 
686/763 1219/1647 Blall Oofasal Blall Dofasal Pvt. 

686/295 122/3002 Blall Oofasal Blall Dofasal PilL 

686/1135 U2/3886 BiaiiOof~l Blali Oofasal Pvt. 
686/936 122/3928 Blall Oofasal Biali Oofasal Pvt. 
686/1020 122/4004 Blall Oofasal Blall Dofasal Pvt. 
686/1020 U24/4062 Blall Oofasal BlaU Oofasal PilL 
686/1020 U24/4067 Blali Oofasal Biall Oofasal PilL 
686/1020 1224/4110 Blall Dofasal Biall Dofasal Pvt. 
686/1020 1225 Blall Dofasal Blall Dofasal PilL 
686/1020 1226 Patlta Patlta PilL 

686/1020 1227 Pat ita Patlta Pvt. 
686/1020 1229 Blall Oofasal Blali Oofasal Pvt. 
686/866 123/3877 Blall Oofasal Blali Dofasal Pvt. 
686/866 1232 Sarad Oul Sarad OUI PilL 
686/866 1233 Nedl Nadl Pvt. 
686/866 1234 81111 Oofasal 81111 Oofasal PilL 

686/866 1235 NAYANJORI NAYANJORI Pvt. 
686/866 1236 Sarac!Oul Sarad Dul PilL 
686/866 W7 Sarac! Oul Sarad Dul PilL 
686/866 1238 Sarad Dul Sarad Oul PilL 

686/866 1239 Sarad OUI Sarad Dul Pvt. 
686/866 U40 Sarad OUI Sarad OUI PilL 

686/866 1241 Ghanbarl Gharabarl Pvt. 

u, 
rAHASILDAR ~ ~~ 

SA.DAR r.IJTT.It "'" 

0.46 0.46 0 VACANT 
0.19 0.19 0 VACA~ 
0.04 0.04 0 VACA~ 
0.27 0.27 0 VACA~ 
0.01 0.01 0 VACA~ 
0.06 0.06 0 VACA~ 
0.03 0.03 0 VACA~ 
0.04 0.04 0 VACANT 
0.05 0.05 0 VI>ONT 
0.05 0.05 0 VI>ONT 
0.06 0.06 0 VACANT 
0.04 0.04 0 VACANT 
0.03 O.Ql 0 VACANT 
1.82 1.82 0 VACANT 
0.2 0.2 0 VACANT 

0.64 0.64 0 VACANT 
9.17 9.17 0 VACA~ 
0.43 OA3 0 VACANT 
0.11 0.11 0 VACANT 
0.42 0.42 0 VACA~ 
0.2 0.2 0 VACANT 
0.2 0.2 0 VACANT 

0.307 0.307 0 VACA~ 
0.273 0.273 0 VACANT 
0.28 0.28 0 VACANT 
0.04 0.04 0 VACA~ 
0.11 0.11 0 VACANT 
0.11 0.11 0 VACANT SETTUME~ GHARABRI 
0.06 0.06 0 VAC»lr 
0.41 0.41 0 VI>ONT 
0.36 0.36 0 VACANT 
0.01 0.01 0 VACANT 
0.87 0.87 0 VAC»lr 

0.135 0.135 0 BUILOING- G FLOOR COMMERCIAL 
0.15 0.15 0 VACANT 
0.25 0.25 OVA~ 

0.015 0.015 0 VACA~ 
0.05 0.05 0 VACANT 

O.D15 0.015 0 VACANT 
0.117 0.117 0 VAQ.HT 
0.16 0.16 0 VACANT 
0.16 0.16 0 VACANT 
0.16 0.16 0 VACA~ 
0.89 0.89 0 VACANT 
0.53 0.53 OVA~ 

0.06 0.06 0 1/ACA~ 
0.48 0.48 0 VACANT 
0.06 0.06 0 VACANT 
0.04 0.04 01/~ 

0.42 0.42 0 VACANT 
0.3 0.3 0 VACANT 

0.32 0.32 0 VAC»lr 
1 1 0 VACANT 

0.04 0.04 0 VACANT 
0.91 0.91 0 VACANT 
0.09 0.09 0 VACA~ 
0.21 0.11 0 VACANT 
0.15 D.lS 0 VACANT O .l.Ra(A) 120112018 
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Galelroul Patana 686/866 1242 Biall Oofasal Blall Oofasal Pvt. 0.04 0.04 0 VACAtlf 
Gatelrout Patana 686/296 1242/3001 G~nobarl Gharabarl Pvt. 0.03 0.03 0 VACAtlf O.l.AIW tM/2014 
Gatelrout Pltant 686/437 1242/3629 Blali Oofasll Biafi Oolasal Pvt. 0.02 0.02 0 VACAifT 
Galelrout Patana 686/437 1244 Roed Road Pvt. 0.19 . 0.19 0 VACAtlf 
Gatelrout Pltana 686/1031 1244/1643 Rot d Road Pvt. 0.01 O.ol 0 VACAm 
Gatelrout Patana 686/1031 1245 81111 Oofasal Blall Oofasal Pvt. 0.175 0.175 0 VACAm 
Gateirout PatiN 686/134 1245/1624 Blall Oofasal BlaU Oofasal Pvt. 0.085 0.085 0 VACAm 
Gatelrout Patana 686/134 1245/1644 81111 Oolasal Bl1ll Oofas11 Pvt. 0.07 0.07 0 VACAtlf 
Gatelrout Patana 686/580 437/3703 Gharabarl Ghanobarl Pvt. 0.034 0.034 0 BUILDING· G FlOOR R£51 DENTlAl O.l.RI(A) 10<1112011 
Gatelrout Patana 686/374 437/3569 Pallta Patita Pvt. 0.006 0.006 OVACAtlf 
Gatelrout Patana 686/379 437/3576 Patlta Patita Pvt. 0.014 0.014 0 VACAifT 
Gatelrout Patena 686/415 437/3604 Patlta Patlla Pvt. 0.009 0.009 0 VACAtlf 
Gatelrout Patana 686/410 437/3606 Ghtrabarl Gharabarl Pvt. 0.018 0.018 0 VACAifT O.L.R.IW 143112017 
Gatelrout Patana 686/451 437/3642 Patlta Patila Pvt. 0.035 0.035 0 VACAtlf 
Galelrout P,.ana 686/1198 437/3680 Pltlta Patlta Pvt. 0.016 0.016 0 VACAm 
Gatelrout Patana 686/634 437/3776 Gharabarl Ghar~barl Pvt. 0.027 0.027 0 VACAtlf o.uu IN 14501:1020 
Gatelrout Patana 686/798 437/3834 Patlla Pallia Pvt. 0.007 0.007 0 VACAifT 
Gatelrout Pltana 686/904 437/3905 Pallia Pat Ita Pvt. 0.027 0.027 0 VACAm 
Gatelrout Patana 686/911 437/3911 Patlta Patlta Pvt. 0 .0006 0.0006 0 VACAtlf 
Gatelrout Patana 686/923 437/3921 Patlta Patlta Pvt. 0.006 0.006 0 VACAtlf 
Galelroul Pat ana 686/601 437/735 Gharabarl Gharabarl Pvt. 0.036 0.036 0 VACAtlf O.LR.B(A) 1437/2017 
Gatelrout Patent 686/345 438/3045 Ghuabarl G~rabarl Pvt. 0.034 0.034 0 VACAifT O.L.R.8(A) 198/2014 
Gatelrout Patana 686/346 438/3046 81all Oofasal Blall Oofasal Pvt. O.D28 0.028 0 VACAifT 
Gatelrout Pllana 686/347 438/3047 81111 Oofasal Bleil Oofasal Pvt. 0.02 0.02 0 VACAtlf 
Gatelrout Palana 686/353 438/3049 Bltll Oofasal Blall Oofasal Pvt. 0.027 0.027 0 VACAtlf 
Gatelrout Palana 686/353 438/3051 Ghm1bari Gharabarl Pvt. o.oos 0.008 OVACAm O.L.RI(A) INQOII 
Galelrout Patana 686/377 438/3572 G~rabarl Gharabarl Pvt. 0.069 0.069 0 VACAtlf O.l .R.8(Aj 8012010 
Gatelrout Patana 686/1273 438/3601 Blall Oofasal Blali Oolasal Pvt. 0.027 0.027 0 VACAtlf 
Gatelrout Patana 686/450 438/3643 Blall Oofasal BlallOofanl Pvt. 0.027 0.027 0 VACAifT 
Gatelrout Patana 686/535 438/3644 Gharabari Gharabarl Pvt. 0.034 0.034 0 VACAm O.l.AIW 13441201$ 
Guelrout Pltano 686/1134 438/3653 Gharabarl Gharobarl Pvt. 0.034 0.034 0 VACANT 5Fn1EMENTGHARA8AR 
Galelrout Patana 686/1134 438/3654 Blall Dofasal Blall Oofasal Pvt. 0.014 0.014 0 VACAtlf 
Gatelrout Patana 686/526 438/3656 Blall Dofasal Blall Oofasal Pvt. 0.018 0.018 0 VACAiif 
GatelrotJt Palana 686/1199 438/3683 Biall Oofasal Blall Oofasal Pvt. 0.018 0.018 0 VACAifT 
Gatelrout Patana 686/372 438/3796 Gharabarl G~rabarl Pvt. 0.033 0.033 0 VACAtlf O.L.R8(A) 1:143120111 
Gatelrout Patana 686/862 438/3874 Gharabarl Gharabarl Pvt. 0.0275 0.0275 0 VACAtlf O.L.R.IW 53112020 
Galelrout Patana 686/862 438/3882 Blall Oofasal Bleil Oofasal Pvt. 0.0145 0.0145 0 VACAifT 
Gatelrout P1tana 686/891 438/3897 Blall Oofasal 81111 Oofasal Pvt. 0.0274 0.0274 0 VACAm 
Gatelrout Patana 686/924 438/3922 Biall Oofasal Blall Dofasal Pvt. 0.0215 0.0215 0 VACAtlf 
Gatelrout Patana 686/1071 438/4049 Biall Oofanl Blall Oolasal Pvt. 0 .018 0.018 0 VACAtlf 
Gatelrout Patana 686/1151 438/4130 Blall Oofasal BlaU Oofasal Pvt. 0.0138 0.0138 0 VACAifT 
Gatelrout Patana 686/1160 438/4137 Biall Oofasal BlaU Oofasal Pvt. 0 .046 0.046 O VACAm 
Gatelrout Patana 686/1207 438/4176 Biall Oofasal Blall Oofasal Pvt. 0 .046 0.046 0 VACAm 
Galelrout Patana 686/1234 445/4895 Blall Oofasal Blali Oofasal Pvt. O.D4 0.04 0 VACAiif 
Galelrout Patana 686/1238 445/4896 Biall Oofasal Blali Oofasal Pvt. 0.04 0.04 0 VACAifT 
Gatelrout Plt_,a 686/1242 445/4898 Blall Oofanl BlallOofasel Pvt. 0.04 0.04 0 VACAtlf 
Gatelrout Pltana 686/1300 445/4940 Blall Oolasal Bleil Oofasal Pvt. 0.04 0.04 0 VACAtlf 
Gatelrout Patana 686/1318 445/4953 Blall Oofasal Blall Oofasel Pvt. O.Dl 0.03 0 VACAtlf 
Gatelrout Patana 686/1318 450/2493 8iall Oolasal 81111 Oofasal Pvt. 0.45 0.45 0 VACAtlf 
Gatelrout Patana 686/1318 452/2564 Blall Oolasal Blali Oofasal Pvt. 2.18 2.18 0 BUILDING-G FlOOR 
Gatelrout Patana 686/1318 452j2576 Blall Oofasal Blall Oofasal Pvt. 0.15 0.15 0 VACAtlf 
Gatelrout Patana 686/433 452/3626 Bleil Oofasal Blall Oofasal Pvt. 0 .042 0.042 0 VACANT 
Gatelrout Patana 686/434 452/3627 Bltll Oofasal Blall Oofasal Pvt. 0 .042 0.042 0 VACAtlf 
Gatelrout Patana 686/ 565 452/3707 G~rabart Gharabart Pvt. 0 .055 o.oss 0 VACAm O.l.A.I(AI 71CY2017 
Gatelrout Patana 686/563 452/3708 Gharabari Gharabarl Pvt. 0 .036 0.036 0 VACAtlf O.L.RI(A) 71712017 
Gatelrout Pltana 686/566 452/3709 Gharabarl Gharabarl Pvt. 0 .027 0.027 OVACAtlf O.L.RIW 71112017 
Galelrout Pltana 686/569 452/3710 Gharabarl Gharabari Pvt. 0.027 0.027 0 VACAm O.L.RAW 70112017 
Galelrout Pltana 686/564 452/3711 Ghatabarl G~rabarl Pvt. tl.027 0.027 0 VACAtlf O.I..II.I(AI 71512017 

TAHASILDAR 
SADAR. CUTTAC~ ~ 
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Gatelrout Patan1 686/57. 452/37U Billi Oofu.l Bl~ll Oof3Sal Pvt. 
Gatelrout Pat1n1 686/558 452/3713 Gharablrl Gh1r1b1rl Pvt. 
Gatelrout Patan1 686/568 452/3714 Biall Oofasal Blall Dofaul Pvt. 
Gltelrout Pat1n1 686/570 452/3715 Blall OofiSII Bllll Dof1nl Pvt. 
Glteirout Patana 686/560 452/3716 Blall Doflnt B11tt Dof1nt Pvt. 
Gateirout Patana 686/572 •s2/3717 Blall Doflul Blall Oofant Pvt. 
Gateirout Patana 686/571 •52/3718 Blall DofiSII Blatt Dofasat Pvt. 
Gateirout Patana 686/573 452/3719 Blall Oofnll Blall Dofasal Pvt. 
Gatelrout Patana 686/561 452/3720 Blall OofiSII Blall Dofasal Pvt. 
Gatelrout Patana 686/559 452/3721 BlaiiOofuat Blall Dofasat Pvt. 
Gatelrout Pat1n1 686/562 452/3722 Gharabarl Gharab1rl Pvt. 
Gltelrout Patan• 686/567 4~2/3723 Gharabarl Ghareblrl Pvt. 
Gltelrout Pat1n1 686/975 452/3745 Gharabarl Gh1r1blrl Pvt. 

Gatelrout Patana 686/618 452/3761 atar. Doflsal Biali Ooflsal Pvt. 
Gateirout Patana 686/617 452/3767 Blall Dofanl Blall Dofasal Pvt. 
Gatelrout Patana 686/766 452/3805 Biali Dof1s11 Blall Doflsat Pvt. 
Gatelrout Patane 686/4 458/2523 8iali Oofasal Blatt Dofnal Pvt. 
Gateirout Patana 686/MC 459/3784 81all Oofas1l Blall Oofasal Pvt. 
Gatelrout Patina 686/948 459/3938 81all DofiSII Blall Oofasal Pvt. 
Gateirout Patana 686/660 ~/1632 Gharablrl Gharablrl Pvt. 
Gatelrout Patana 686/188 460/1660 Ghnablrl Gharebarl Pvt. 
Gnetrout Patan1 686/344 460/3044 Gharablrl Gh1r1barl Pvt. 
GUeirout Patana 686/1136 460/3055 Blah Dofas1l 81111 Dofual Pvt. 
Gatelrout Patana 686/369 460/3062 Gharabarl Ghar~barl Pvt. 
Gatelrout Patana 686/370 460/3063 Gharablrl Gharabarl Pvt. 
Gatelrout Patana 686/930 460/3575 Gharablri Gharabarl Pvt. 
Gatelrout Patana 686/399 460/3579 Gharablrl Gh~rabarl Pvt. 
Gatelrout Patana 686/860 472/3870 Biati Dof;ual B11ll Dofual Pvt. 
Gatelrout Patanl 686/860 473/3871 Biall Oofn1l B11ll Dof1nl Pill. 
Gatelrout Pat1n1 686/1113 478/4101 Gharabarl Gharabarl Pvt. 
Gatelrout Patana 686/247 487/2970 Gharabarl Gharabart Pvt. 
Gateirout Patana 686/297 487/3000 Bajeflnl Eka 8ajefasal Eka Pvt. 
Gatelrout Patana 686/386 487/3585 Bajefasal Eka 8ajefasal Eka Pvt. 
Gatelrout Patana 686/401 487/3597 Gharabarl Ghar1blrl Pvt. 

G1telrout Patan1 686/402 487/3598 Gharabarl GhiFibarl Pvt. 
Gatelrout Patanl 686/550 487/3688 Gharabarl Gherlblrl Pvt. 

Gateirout Patana 686/747 487/3793 Bajefasal Eka Bajef1sa1 Eka Pvt. 
Gatelrout Patana 686/93 490/2604 81all Ooflnl Blall Oofasal Pvt. 

Gatelrout Patana 686/551 490/3689 Biali Oofasal Blall Oofasal Pvt. 
Gatelrout Pauna 686/1072 493/4050 Gharablrl Gharabarl Pvt. 
Gatelrout Patana 686/1012 494/3998 Gharablrl Ghar1barl Pvt. 
Gateirout Patana 686/1022 494/.ao9 Biall OofiSII Biall Oofasal Pvt. 
Gatelrout Patana 686/1292 494/4013 Blall Ooflnl Blall Oofasal Pvt. 
Gatelrout Patana 686/1029 494/4014 Gharablrl Gherabarl Pvt. 
Gatelrout Patan1 686/1046 494/4028 Blali Dofasal Blall Oofasal Pill. 
Gatetrout Patana 686/1061 49./4039 Blall Dofas1l Blall Oofesal Pvt. 
Gatetrout Patana 686/1059 494/4040 Blall OofiSII Btall Dofasal Pvt. 
Gatelrout Patana 686/1060 . 94/4041 Biali Oofanl Blall Dofasat Pvt. 
Gatelrout Patana 686/1066 494/4045 Bi1ll Oof1sal Bl•ll Doflsal Pvt. 

Gltelrout Pat1n1 686/1068 494/4047 Gharablrl Gh1rablrl Pvt. 
Gatelrout Pat1n1 686/1074 494/4052 Gharabarl Gherablrl Pvt. 
Gatelrout Patana 686/1085 494/4068 Blall Dofas81 81111 Dofasal Pvt. 
Gatetrout Patina 686/1103 494/4091 BlaD Oofu1l Blall Oofasal Pvt. 
Gatelrout Patana 686/1104 494/4092 Blah Ooflnl Biall Ooflsal Pvt. 
Gatelrout htlna 686/1165 494/4142 Gharabarl Gharabarl Pvt. 
Gatelrout Patan1 686/1166 494/4143 Biali Oofasal Blatt Dofasal Pvt. 
Gltelrout Patane 686/1086 494/4188 Blall Doflsal Blall Dofu1l Pvt. 
Gatetrout Patan• 686/942 496/3933 Blall Oofasal Bl1tt Dofasal Pvt. 

TAHASILDAR :~· 
R. CUTTAC · . SADA 

0.027 0.027 
0.027 0.027 
0.027 0.027 
0.027 0.027 
0.036 0.036 
0.027 0.027 
0.027 0.027 
0.027 0.027 
0.036 0.036 
0.072 0.072 
0.036 0.036 
0.027 0.027 
0.027 0.027 
0.028 0.028 
0.028 0.028 

0.0275 0.0275 
0.28 0.28 

0.138 0.138 
0.0138 0.0138 

0.017 0.017 
0.089 0.089 
0.04 0.04 
0.08 0.08 

0.018 0 .018 
0.018 0.018 
0.018 0.018 
0.08 0.08 
0.03 0.03 
0.02 0.02 

. 0.04 0.04 
0.06 0.06 
0.1 0.1 

0.04 0.04 
0.027 0.027 
0.013 0.013 

O.o6 0.06 
0.02 0.02 
0.12 0.12 
0.11 0.11 

0.0125 0.0125 
1).0367 0.0367 
0.0368 0.0368 
0.023 0.023 

0.0321 0.0321 
0.014 0.014 

0.0643 0.0643 
0 .023 0.023 
0.023 0.023 
0 .046 0.046 

0.0242 0.0242 
0.0224 0.0224 
0.034 0.034 
().016 0 .016 
0.016 0.016 
0.025 O.D25 
0.023 0.023 
0.027 0.027 

0.0413 0.0413 

0 VACAPlr 
0 VACAPlr 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACNIT 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACAPlr 
0 VACAPlr 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACANT 
0 BUilDING·G+1 FlOOR RfSIDENTIAl 
0 BUil DING· G FLOOR RfSIDENTIAL 
0 BUILDING- G+1 FlOOR RESIDENTIAl 
0 VACAPlr 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACANT 
0 VAO.KT 
0 VACAPlr 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACAPlr 
0 8UILOING· G+1 FlOOR RESIDENTlAl 
0 BUILDING· G+1 FlOOR RESIDEHT1Al 
0 BUILDING· G FlOOR RESIDENTlAI. 
0 VACANT 
0 VACANT 
0 VI>OINT 
0 VI>Oitn 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACANT 
0 VI>Oitn 
0 VACANT 
0 VACANT 
0 VACANT 
0 VACAPlr 
0 VACANT 
0 VACAtn 
0 VAU.Plr 
0 VACAtn 
0 VACAPlr 
0 VACAPlr 
0 VACANT 
0 VACAPlr 
0 VI>O\Plr 

O.I..RI(A) 71812017 

O. l.R8(A) 71412017 

O.I...R 8(A) 708Q017 

5£TTUM£PlTG 

5£TTUMEPlT GHA 
O.l .RI(A) 4tlt20CI7 I 
5ETTLEMEPlr GHARABAR 

I 
5mLEMENT GHARABA Rl 

Rl 
Rl 

5mLEMENT GHARABA 
SmLEMENT GHARABA 
O.l .RI (A) 120212011 

oJ..R. 8W 50t4/2022 

O.l .R8(A) 147512017 

O.L.IU(Al ~~~~ 
O.L.RI(A) l!lte/2018 

O.L.RI(A) 585120120 

O.LR. 8 (A) 315112022 

O.LR 8 (A) 73tl2022 

O.L.R. 8 (A) 228712022 

O.I...R. I (AI 315712022 

O.l.R. 8 W 22SSI2022 

OJ.Jt. I (A) I77$'20ZI 
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GltelrO\It Patana 686/943 
Gltelrout Patana 686/944 
Gltelrout Patana 686/945 
Gatelrout Patana 686/977 
Gatelrout Patana 686/1013 
Gatelrout Patana 686/1014 
Gatelrout Patana 686/1027 
Gatelrout Patana 686/1037 
Gatelrout Patana 686/1044 
Gatelrout Patana 686/1047 
Gltelrout Pat.ana 686/1052 
Gltelrout Patana 686/1162 
Gate lrout Patana 686/1162 
Gatelrout Patana 686/1162 
Gate! rout Patana 686/333 
Getelrout Patana 686/334 
Gatelrout Patana 686/334 
Gatelrout Patana 686/330 
Gatelrout Piltanil 686/331 
GatelrO\It Patana 686/336 
Gatelrout Pauna 686/337 
Gatelrout Patana 686/338 
Gatelrout Patana 686/339 
Gatelrout Patana 686/335 
Gatelrout Patana 686/335 
Gatelrout Patana 686/1163 
Gatelrout Patana 686/1164 
Gateirout Patana 686/165 
GltelrO\It Patana 686/431 
Gatelrout Patana 686/441 
Gatelrout Patana 686/438 
Gatelrout Patana 686/390 
Gatelrout Patana 686/870 
Gatelrout Patana 686/880 
Gate! rout Patana 686/266 
Gatelrout Patana 686/376 
Gatelrout Patana 686/1277 
Gatelrout Patana 654 
Gate! rout Patana 306 
Getelrout Patana 686/133 
Gateirout Patana 686/289 
Gateirout Patana 535 

& , 

496/3934 Gharabatl Ghar~blrt 

496/3935 Gharabarl Gharabarl 
496/3936 Gharabarl Ghar~blrl 

496/3966 Blall Oofasal Blall OofaSII 
496/3999 Gharabarl Gharlblrl 
496/4000 Blall Oofas•l Blall OofJSII 
496/4007 Blall Oofual Blall Oofasal 
496/4020 Blall Oofasal Blall Dofasal 
496/4026 Blall Oofasal Biar. DofaSII 
496/4029 Blall Oofasal SiaM Dofasal 
496/4033 Blali Oofasal Slall Dofasal 
496/4139 Gharablrl Gharablrt 
508/3872 Blall Dofasal Sial! Dofasal 
513/2488 Blall Oofasal Blall Oofual 
513/3039 Gharabarl Gharablrl 
513/3041 Gharabarl Gharablrl 
514/3580 Blali Oofasal Blall Dofasal 
516/3032 Blali Oofasal Blall Dofasal 
516/3033 Ghara.barl Ghuablrl 
516/3035 Gharabarl Ghar~blrt 

516/3036 Gharabarl Gharablrl 
516/3038 Blall Dofasal Blall Dofasal 
516/3039 Gharabarl Gharablrl 
516/3040 Gharabarl Gharabarl 
516/3855 Blall Dofual Biall Dofasal 
518/4140 Blall Dofual Biali Oofasal 
518/4141 Biall Dofuat 8iali Dofilsal 
519/1645 Biall Oofasal Blali Dofasal 
519/3623 Gharabarl Ghar~barl 

519/3630 Slali Dofasal Blali Oofaul 
519/3636 Blall Dofasal &!all Oofasal 
521/3583 Btall Dofual &lall Oofanl 
521/3880 Blall Oofasal Blall Oofasal 
521/3891 Blall Dofasal Blall Oofasal 
552/2982 Sarad Dul Sarad Dul 
552/3573 5arad Dul Sand Dul 
563/4919 Sian Dofasal BlaJI Dolasal 

U43 Blah Dofasal Blall Oofasal 
1162 Blall Dofasal Blali Dofasal 
1163 Biall Dofasal Biali Dofasa I 

1142 Road Road 
1216 Blall Oofasal Blall Dofasal 

TAHASILDAR 
9ADAR, CUTTACK 

Pvt. 0.0367 0.0367 0 VACArrr OJ..R. I(Aj 228212022 
Pvt. 0.0367 0.0367 0 VACAI(f O.LJli!Al 22e112022 

Pvt. 0-018 0.018 0 VACANT OJ..R. I W 228312022 

Pvt. 0.0413 0.0413 0 VACANT 
Pvt. 0.0184 0.0184 0 VACANT O.L.Il a !Al 80012022 

Pvt. 0.023 0.023 0 VACANT 
Pvt. 0.0367 0.0367 0 VN:.ANT 
Pvt. 0.0367 0.0367 0 VN:.ANT 
Pvt. 0.02 0.02 0 VN:.ANT 
Pvt. 0.023 0.023 0 VN:.ANT 
Pvt. 0.0184 0.0184 0 VACAI(f 
Pvt. 0.045 0.045 0 VACArrr O.LR. a w anu.zo22 
Pvt. 0.13 0.13 0 VACAI(f 
Pvt. 0.14 0.14 0 VACANT 
Pvt. 0.07 0.07 0 VACANT O . L . fU(A) 111f1014 

Pvt. O.Q7 0.07 0 VACANT O. L.RI(A) 11312014 

Pvt. 0.27 0.27 0 VACANT 
Pvt. 0.04 0.04 0 VN:.ANT 
Pvt. 0.02 0.02 0 VACANT O .L . RI(a) 1291112018 

Pvt. 0.035 0.035 0 VACANT o.LR aw 103712013 

Pvt. 0.035 0.035 0 VACANT o.LR aw 103112013 

Pvt. 0.07 0.07 0 VACANT 
Pvt. 0.035 0.035 0 VACANT O.L.R 8(~ 1318/2018 

Pvt. O.o35 0.035 0 VACANT O .L.RI(A) 11:V:Z014 

Pvt. 0.24 0.24 0 VACANT 
Pvt. 0.13 0.13 0 VACArrr 
Pvt. 0.09 0.09 0 VACANT 
Pvt. 0.321 0.321 OIVACANT 
Pvt. 0.035 0.035 0 VACANT SEI'Tt£M£NT GHARA 
Pvt. 0.035 0.035 0 VACANT 
Pvt. 0.017 0.017 0 VACANT 
Pvt. 0.15 0.15 0 VACANT 
Pvt. 0.04 0.04 0 VACANT 
Pvt. 0.18 0.18 0 VACANT 
Pvt. 0.24 0.24 0 VACANT 
Pvt. 0.24 0.24 0 VACANT 
Pvt. 0.13 0.13 0 VACANT 
Pvt. 0.32 0.32 0 4-&UILDING· G FLOOR R£SIDENT1Al 
Pvt. 0.17 0.17 D BUILDING· G FLOOR R£SID£NT1Al 
Pvt. 0.17 0.17 0 BUILDING- G FLOOR RESIDENTIAL 
Govt. 3.17 3.17 0 OVERHEAD WATER TANK 
Pvt. 0.369 0.369 0 BUILDING· G FLOOR COMMERCIAL 

452.0277 380.1477 72.56 
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